FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S PARAMOUNT MINERALS AND CHEMICALS LIMITED OPERATING IN CHEMICALS
INDUSTRY AT AMBERNATH, THANE, MAHARASHTRA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India(Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor along with PAN & Paramount Minerals and Chemicals Limited

CIN/ LLP No PAN: AAACP2721Q
' CIN: U72900MH1975PLCO018144
2. | Address of the registered office Plot no. C-6, AMP Gate MIDC, Ambernath,
Thane, Kalyan, Maharashtra, India, 421501
3. | URL of website http://www.pmclindia.com
4. | Details of place where majority of fixed assets are Fixed Assets are located at the following
located places:

a) Factory, plant and building situated at Plot
no. C-6, AMP Gate MIDC, Ambernath,
Thane, Kalyan, Maharashtra, India, 421501

b) Solar Plants situated at:

e Survey Nos 30/B, 31/1, 32, 32/A, 32/D,
111/B/2, Tattepally (V), Peddamul (M),
Vikarabad (D), Telangana

e Survey Nos 227 & 231, Hoti B (V),
Zaheerabad (M), Sangareddy (D)

Telangana

5. | Installed capacity of main products/ services a) Factory, plant and building situated at
Plot no. C-6, AMP Gate MIDC,
Ambernath, Thane, Kalyan,

Maharashtra, India, 421501

Installed capacity as per Management -
Optical Whitening Agent 3,000 Ton p.a.
on drying basis (approved capacity as per
MCI letter dated 26/07/2000- 4500 Ton
p.a.) and 30,000 Ton p.a. on liquid basis

b) Solar Plants situated at:
e Tattepally (V), Peddamul (M),
Vikarabad (D), Telangana - 2 MW

e Hoti B (V), Zaheerabad (MM),
Sangareddy (D) Telangana - 1 MW

6. | Quantity and value of main products/ services sold Product sale- INR 3.08 Cr (FY 2024)
in last financial year Solar Power Sale - INR 2.73 Cr (FY 2024)

7. | Number of employees/ workmen 7 (as on CIRP commencement date)




8. | Further details including last available financial EOI to be submitted in the manner
statements (with schedules) of two years, lists of | enumerated in the statements 'Detailed
creditors are available at URL: Invitation for EOI document. The Detailed

Invitation for EOI containing the relevant
dates; Audited Financial Statement for FY
2022-23 and FY 2023-24 can be obtained by
sending email to
ip.paramountminerals@gmail.com and the
List of Creditors can be viewed from IBBI
web portal (www.ibbi.gov.in).

9. | Eligibility for resolution applicants under section Eligibility Criteria is included in the Detailed
25(2)(h) of the Code is available at URL: Invitation for EOI document which can be

obtained by sending email to
ip.paramountminerals@gmail.com
10. | Last date for receipt of expression of interest 08™ August, 2025
11. | Date of issue of provisional list of prospective | 11" August, 2025
resolution applicants
12. | Last date for submission of objections to provisional | 16" August, 2025
list
13. | Date of issue of final list of prospective resolution | 17" August, 2025
applicants
14. | Date of issue of information memorandum, 17™ August, 2025
evaluation matrix and requestfor resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution plans 16" September, 2025
16. | Process email id to submit Expression of Interest ip.paramountminerals@gmail.com

Rahul Jindal
Resolution Professional in the matter of

M/s Paramount Minerals and Chemicals Limited

Reg. No.: IBBI/IPA-001/IP-P-02649/2021-2022/14048

AFA Validity: 30.06.2026

Correspondence Address: 6772/2, Dev Nagar, Karol Bagh, New Delhi — 110005
Reg. Email ID with IBBI: jindalrahul60@gmail.com

Project Specific email ID for correspondence: ip.paramountminerals@gmail.com

Date: 01* August, 2025
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Mcecs] LAKsHIlI ELECTRICAL CONTROL SYSTEMS LIMITED
(Cfie: 504, Avmash Road, Peclamedu Post, Coimbalore - 541004
C\N L31200TZ1981PLCO0TI24

NEIL INDUSTRIES LIMITED
CIN: L51109WB1983PLC036091
Rio: 8B, (Ground Floor), Lake View Road, Kolkata-700029
Corporate Offi ines, 402-403, Kan Chambers, Kanpur-208001

Website : I diz.com  Email ia.com
STATEMENT OF UNAUDITED RESULTS FOR
THE QUARTER ENDED JUNE 30, 2025

Mob: Corp Office: +91 8953338815, website: www.neil.co.in
NOTICE

Note:.

/|
Mayur Uniquoters Limited

YL (for Equity Corparate |dentification Number (CIN): L18101RJ1992PLC006952
fihLaty i forroq Registered Office: Village-aitpura, Jaipur-Sikar Road, Tehsil-Chamu, District : Jaipur-303704 (Rajasthan} India
- T borits Ended 12Nt e er deted July 02, 20 : i il: i ite:
s1 Particulars R | Mot | v Sranete requoata of eedpriors Tel. No. : 91-1423-224001,; Fax: 91-1423-224420, E-mail: secr@mayurbiz, Website: com
N s
e e ;;:gmemwm NOTICE T0 THE MEMBERS OF 32™ ANNUAL GENERAL MEETING TO BE HELD
' ’ 202510 Dear Member(s), THROUGH VIDEO CONFERENCING / OTHER AUDIO-VISUAL MEANS
2 January 06, 2026. Al siiole requssts during this period e processed in
55 12056 T dematerialised mode only. WOTICE is hereby giventhat 32* (Thirty-Second) Annual General Mcﬂfﬂu (*AGM") ofthe Members nllhc Mayur Uniquoters Limited (" Cnmpanijrubencld
Registrar & unWednUsday,SUD(ﬂthrlT 20253t 11.00A.M 18 (15T} throug ['VC")/ Other Audi ("DAVNE®) facility
3. | Nt Frofk. {Less} e the e e Tax ; ‘Share Transfer Agent, M/ imited, h the applicable provisions of the Companies Act El}lﬂ [*the Act*] and the rules made thereunder and the Securities and Exchange Board of
eterEnceptiond tes| %5 63 57476 d \mla [L\sbuu Obligation and Disclosure Requiraments] Regulations, 2015 read with General Circular No. 09/2024 dated September 19, 2024 and earlar
4| Net Proft 1 {Loss o the perod aher Tar: Private Limited R/o.. 1st Floor, D-153/A, Okhla Phase 1, Okhla Industrial Estate, New circulars issued in this regards from llm 1o time, by the Ministry of Gorporate Atairs ("MCA Circulars’) and SEBI Circular No. SEBVHO/CFD/CFD-PoD-
fater Excetiond dgs| S LA ¥n De"""“wm:m;‘e 011-2681; 2/PICIR/2024/1 urities "SEBI Circular') without
emai: acmin@skylinera.com,
5.| o onpteris o b perd Altarnatively. sharsholders may reach to us at neilil@rediffmail.com, | | HECOMMONVENLE. \
[Comtiskg Fallfess] o the parod e o] ., N nellindustrieslimited @gmail.com In Campliance with the above-mentioned circulars, the Notice of 32 AGM and the for he financial year the Standalone and
and ot Comprfensie ame e Tat] 1558t TE5 ForNeil Industries. L-mnsd Consofidatad Financial Smsmmls ntme Company for the financial year ended March 31, 2025 (*Annual Report) will be sent in due course, only fhrough
6. | Enity Shaba Cantl iFacs vakamof Re 10y 580 580 . vgm electronic mode (i.e.. vi: of member ason Friday. August 08, 2025 and whose emall addresses
o — D:';J;g"i‘u‘,m' (Company Secretary &Cmm”o"m,, are registered with the Cnmpany Reg\strarmnSha.zﬂrans!erngem (RTA]arwnhln;\rresuacuve DeuosnaryPamc\mn[s(“DPs"}.ALanev umwmpglhe weblink
v i e Bl Stestol vk e BB for accessing the Annual Report for the financial year 2024-25 will be sent 1o those sharehokders, who have not registersd their e-mail 1D with the
: Company/Deposiories. The Notics of 32" AGM and the Integrated Annual Report il lso be available on Company's websile |.e. whww.mayuruniquoters.com
8| Esmgs P S s 1 PATBACK BUSINESS L|M|TED Cantral Deposiory Sarvices incia) Limited (*COSLY) website .z fa.com and websitos of Stock Exchanges .. BSEL
Lv:;wnuugancdxwlnw\xemm - Vi " it Me. 3, Aggan and National Stock Exchange of india Ltd at www.nseindia.com.
Dikisi P 3% 1:.*‘2 IMembers can join and parficipate in the 32 AGM of the Gompany through VC/OAVM facility only. The instructions for joining the 32 AGM and the manner of

‘Extracts of the Standalone Unaudited Financis
the Quarter ended Juns 30, 2025

pariicipation in the remote e-voing or casting vote through the e-voting system during the AGM for the members (including the Members holding shares in
physical form er whose email addresses are not registered with the DPs/ Company/ RTA) are pmwded inthe Notice of AGM. Membm pzrllc:ua!lng inthe AGM
M faci i tion 103 Act. 2

the Stook Exchange under Regulatan 33 of the SEBI (Usting Cbligations ~ and
Disclosure Requirements) Regutations, 2015, The ful format of the  Quartery
Unaudiod Resuts are avalable on the Stock Exchange wabsite- BSE Limited
(wwwhsw\lﬂ-a com] and on the Company nebhle cwwmmmma com).

The resulls can be

sr_usseﬂbyscanmngmel]ﬂ[ludegwenbelnw

o By orde of the Boarg
Coimbatore HETHRA J. 5. KUMAR
O 31.07.2025 Chairperson and Managing Direcer

ot o apErEan
(Lo for e i
|Ds‘n'eTa)| Excaptianal anclor

Wt Praf (o for e e T | e am Eon

e tax s Excaphcrst
i)

NOTICE TO THE SHAREHOLDERS

DEMAT ACCOUNT OF THE IEPF Al

This notice is hereby given t the Shareholders of the Company pursuant to the
‘ravisions of Section 124(6} of the Companies Act, 2013 and Rule 6(3) ta] of the
Investor Education and Pratection Fund Autharity {Accounting, Audit, Transfer and
Fefund) Rules, 2016 {IEPF Rules, 2016), as amended from time to time,

Intarms of the IEPF Rulas. 2016, all shares in respect of wiich dividend has nat been
paid or claimed for seven consecutive years of more, shall be transferred to the Demat.
Account of the [EPF Authority within 30 days from the due date of transfer,

Details of the shareholders, in respact of sharas for which dividend has remained
unclaimed or unpaid for seven consecutive years angd will be transferred to the IEPF
Autharity's Demat Account, are available on the website of the Company at
swaniienyu o o nformaton ond necessay acion by the shareholdes

[

{msr:n OF EQUITY SHARES OF THE COMPANY TO THE}
UTHORITY

ofe
(Lo for o {sher tax) s
otner Comprsnansne inioma
ot

1} TEEHT_|
Tareo | 63D
i o8t (004} e
2 Gives 0.37) 051 1004 it

Members wiho have not registered their e-mail address with the Company/RTADPS are reques[ed 10 register their e-mail address by following the below
instructions for for e-voting

Piease provide necessary details lixe Folln No.. Name of shareholder, scanned copy of the share certiicate {front and back), PAN {self
attested scanned copy of PAN card), AADHAR (sell atiested scanned copy utmnarcammmetnmpanyammme mr@ma,uruz
or at RTA email id i.e. beetal ta@gmail.com with the Form ISR-1 can the website of
Wwymayuruniquolers.col

Physical Holding

Demat Holding | Piease update your email id & mobilz no. with your respective Depository Participant (OP).

Further, the Board of Directors in its meeting held on Thursday, May 08, 2025 had recommended the Final Dividend of Rs. 5/- per aquity share of face value of

Rs. 5- each fully paid-up (1.2. 100% of the face valus) out of the net proftfor the inancial year ended on March 31, 2025, The Company has fixed Friday, 22= day

of August, 2025 as the Record Dm‘ for detsrmining entitlement of members to dividend for the financial year ended 31% March, 2025, if approved at the 32"

AGM of the Company. The Fir i by h AGM, will be paid within the statutory timelines through Electronic

Glearng Service (ECS) or by any other maans to those sharehokders who have pdated their ank acount delals, Dividend vil be paid ater deducton of

applicable tax at source at prescribed rates,

SEBI by its Master Gircular daled June 23, 2025 has made it mandatory for Members hn\ﬂlnﬂ securties in physical form to furnish PAN, choice of nomination,
ontact . bank a/c details with e Company or ATA L. BactalFancial & Computer
Services Pyt. Lid. Member(s) whose loho(s) donot have the above mentioned details will the following, with the regs

the above circular

* Tolodge grievance or avail anysarv\ne request relating to shares or

Rules, the Company SHIVALIK AGRO POLY PRODUCTS LIMITED
mtwcesen}hlJu\y,ZUES 1o addresses of e CIN: U15131HP4976PLCO03TOY
i forthe last Regtared O%os: Pt Na.1, Sactor3, INustial Atea. Patwaton (H, 173220
orihe Lt Lotporas Ofca B45 Plose uﬂ-llAlﬂﬂ fion wnmuum\wnu
inter-af Autharity. ai 017 pple
hasaiso f pany OTIGE
The final dividend for the financial year 2017-18 g Re.0.04 per Equity Shares of Rs, 3/~ {For kind sttention of the squily sharehoide
ach s declared on 26th Septembe, 2018. 4 perthe provisians of the Companies | [Subjoct: hida .‘{;HW
Act 2013, the unpald. the company hekd Investar

for ranster tofuncion 425, shares
wino have pat v are also
lable to b transferred to [EPF Autharity's Demat accourt,

thatif 1o the Fund,
then the sarne has to be claimed from the fovestor on fund
Authoriy flloming the rocedure s provided under IE7F e, 2016,25 amended.
To avoid th ul claiming the from vestor Education

2017-18, may lodge their
elaims with the RTA of the Company, ie MCS Shara Transfer Agent Ltd,, 383, Lake
Gardens, 15t Fina, Kolkata 700045, Tel: (033) 4072-4051 /05214053, Fax. (033) 4072
4050, Emaik: messta@redifimal com or with the Company

pany |
Fund (IEPF} Authority. Puruans a he pravsions af Sech Carparies Arl 2013 and
fre Invesso ad Pteclon Fund Aty Acsouning, s, Tronses and R
R 6 st o e (0 memhers are here by informad tnst uncsamed
v o o Tt Y e on 31 002578 ot craspain s 1 by o

A Yo O e o B osncil a1 32013l 6t e 13
d Prcicn Fin (€ Tt Compen b comurtcale

e i I sl b el ot f Ui Pl B i 0 St
e o SE {ifng Clganans ana racveirs « Forany suchiolios, only 1 from April01, 2024
it Tronca Rucionsrdiglemtintact | gy o y AN, Contact Details, Bank not updated, shall
oo rove i ot i i declared at 2™ AGM of the Comp
masingheHon 300 iy, 2025 i
i Gl iesmeine o Lt "‘q o i Further, the update their Rani Armunl foravoiding any delay In recelving the dividend by following the below
251 o pacrd s et 15 o G A V3 et vt s el | rontneinccions:
Patback Business Linitud RTAon beetalr
% A Physical Holding | address and updates about bank account details by submitting Form ISR -1 to RTA for receiving dividends m(EI:Ny in lhe\r bank account
A s e e through the Electronic Clearing Services (ECS)
Place: Now Delni O 09748165

Members whose sharehoiding is in electronic mode are requested 1o directly notify 1o their respective Depository Participant(s)

about change of address and upnams about bank account datails.

Pursuanttothe Finance Act. 2020, dividend Income 8.1 Ap ed

at Source (TDS') from dividend paid to the Members at prescribed raies in the Income 'Eax Act, 1961 tme T Act). In general [n snah\e ‘compliance with TDS

requirements, Members are requested 1o compiete and‘or update their Residential Status, PAN, Category as per the IT Act with their DPs or in case shares are
form, with RTA by mISR -1 by Friday, August 22, 2025 at e-mal ID &, beetairta@gmail.cam

Al il com.

Members are raquested to carefully read the Notice of AGM and in particular, the instructions for joining the AGM anﬂ manner of casting vote through remote

&-voting or é-voling system attna AGM. Further the being issued in i 1he relevant circulars for the information

purpose and ofal pany. For Mayur Uniquaters Limited

Demat Holding

il Arora
Place : Jaipur Company Secretary and Cnmnllin:u Officer
Date : July 31, 2025 M.No. ASTBES

v Fletty al thei test avaiable e
thaes = Iabe 1 b panafaTse o ey ncar e i Rl B
&cion The corpary hat uploaded full dalale sl sach sharahalders \ndicaing
dhadand amount 306 %6 of shares dus fo wariter 1o Account of IEPF Aok
o s wabsite wstivaagopolycon ol wab initp s shivalkagropoly con’
EPFasp and hitpiwiwwis Kegeptyat]

far TRF o,
o e e TP TR to IEPFaspx The
haiyelsimed Sdead FnaLTS belors M abovs Saiddage 18 041 2025 flly

above. Sharéholders may kindly ensure that dlaim, if any, is recewved by the

IEPF dufborty n aecordance wilh e 5a provisions ofkaw s relivari nies. Starshaigiers

RTA/Company on or before 15th October, 2025 to ensure that P
and shares are not the Fund.
Sharehalderls) may refer to TEPF details' under the Investor Relations' section of the
yobisite, www,  for further
dividendishaes due to be lransfemed ta EPF Account

such shards, & any,

T™ VNI

THERMAX

Consarving Resources, Preserving the Future.
Statement of unaudited financial results for the quarter ended June 30, 2025

ats oz e o g Pt
i Thane,

ot Wi s 2751
ot sm-m;nnwam

,mmmamdnn other pdated
s fanaras held it (2 in Crore)
and with the Company/RT8, in case u’sharesheldm physical form <
Forandonbehaifcr| |Ammite ft i Quarter Ended Quarter Ended Year Ended
EPF AUTORITY HASINITATED 100 DAYS CANPAIGN NAMED AS “SAKSHAN NIVESHAK" 5 i Jun 30, 2025 “Jin 30, 2024 Mar 31, 2025
Andrew Yule & Co.Ltd. | | STARTIG FROM 26TH JULY 2025 FOR KYC & UPDATION OF RELEVANT DETAILS BY Ne. Farlculan
Place: Kolkata Sucharita Das THE MﬂRENDLDERSTﬂ PREVENT TRANSFER OF UNPAID/UNCLAIMED DIVIDEND TO! {Audited)
e oty | | EESUMGTO BB CONAG M AT SASEiOLOMSOENECOMYME| | 7] R o oprators o | nwam
nNuactnsas»swwmmaswmﬁsme TRANSFERAGENTS, IGNORE IFK1C 2 | Profit before share of (loss)/profit of associates, exceptional
~TTF . iterns and tax 21165 61,73 88471
ey onine st ne comgany:
INVITATION FOR EXPRESSION OF INTEREST FOR i e i Vs Ay ‘Aggarwal Tol srizsoras 3 | Profit before tax ariar 161.31 884.47
M/S PARAMOUNT MINERALS AND S LIMITED 10 Poly Preducts. BL 4 | Net Profit for the period 15145 109,42 62670
‘Opersiing In Chemicals indusiry A Ambemaih, Thae, Manarashira. | |12 B35 Prase Il it e Mehn 5005 1) o 105 5| Total Comprehensive Incame for the period 17931 102.23 624.37
(Under sub-regulation (1) of requlation 36 of the Insolvency and 0172:2270349 Email bAIN@SAPPLERIN  por shivalik Agro Pw[y Products Limited 6 | Equity Share Capital 2253 22.52 2253
Bankrusicy Board ofIndia (nsclvency Resollon Procsss for Plaoa: Mohal(Pur 7 | Other aquity 401436
orporate Persons) Regulations, 2016) Dated - $1.07.2025 i, P Corhele B Gompany ey & | Eatnings Par Sharé (6 Rs, 2+ aach) (not annualised)
B Basic (Rs.) 1353 10.28 5633
b : AN AAACPZTE10 8 | Eamings Per Share {of Rs. 2/- each) {not annualised)
v ur290MSTIPL GO 8 44 Dilutad (Rs. 1352 10.28 56.31
diress ol egivared ol Fik 7o £, WP Gata OE, KRITIKA WIRES LIMITED i)
* e b, gt e T SN - LarowEzeL o, Notes:
I T — | Regd. Lane, Mezanine Floc
Ot o e o 4 P o 1 W s ot~ oo, e Boga, o P Ho. [ 1. Theabove s format of Una fileg with th

EXYRACT OF UNAUDITED mmcm RESULTS FOR
THE QUARTER ENDED 30TH JUNE, 2025

(Listing Chigation an Disclosure Requramants) Regulafions, 2015, a5 mandd. The ful format of the Unaudtbd fnancial results i
avallable on the Stock Exchange websiles (URLwww.nseindia.com wwav.bseindia com) and also on the Company's website (URL:
Wi thermaxglabal.com).

Syt 208,341 pazmsz'ﬁ‘l'?j‘u (Rs. o ok oxcopt por share ) 2 2
1,812, Tatpaily (V) Poddnmil 1) Bl uarter ended YearEnded 5 ial figy ermax Li
Wiasshas @) ol PARTICULARS 50.08.2075] 91092025 [30.08 2024 | 3102005 | (Tl Grore)
et “sii‘n:“;é.ﬁ' (hucitee) Quarter Ended | Quarter Ended Year Ended
Telangara 1| TotalIncome from operations 2068562 | 2091477 | 1682005 | 7449836, Sr. Parilculars Jun 30, 2025 Jun 30, 2024 Miar 31, 2025
g A} Factor No.
F Tl e Bl e 2| Net Prolit for the periodiyear o. (Unaudited) (Unaudited) (Auditad)
i ko, Manarmatir, it (before Tax and Exceptional tem) | 185.16 | 56556 | 267.28 | 148024
i canhcly a4 ot Mangeriet 3| Net Proft for tre periodyear 1| Revenue from operations 118266 1,310:95 825407
dq-ucx::mrq 19 before Tax (atter Exceptional tem )| 185.16 | 565,56 | 28728 | 148024 2 | Profit befare exceptional items and tax 61.92 116.18 619.41
w;,‘,,,,, % {“,m, .‘W ik o 4 | Net Profit for the periodiyear after 3 | Exceptional item gain (Refer note 3) - - 93.73
for pa. an guad Tax (after Excepticnal item ) 13761 330.76 21737 | 1013.48] 4 | Profit before tax 6192 16.18 71314
o ;«l' “mrwnw — 5 | Tolal Comprehensive Income for 5 | Net Profit for tha period 4647 85.98 57214
{00, Tolangana - £ W the periodhyear (Comprising Profit & | Total Comprahensive Income for the period 4795 8477 56862
- o8 ), Zonssata M), Sangerdy anditer Comprehensie lncore) | 1952|4240 | 2142 | 100671 7 | Equity Share Capital 2383 2383 2363
- i o |omerequy
it 1 e o S P Sl MR 2.3 1 2028 [Face valus of Rs. 2- sach] 532560 | 532560 | 532560 | 5325.60] 9 | Eamings Per Share {of R, 2/- each) (not annualised)
AR E ey 7 pwon 7 Other Equiy excluding Revaluation Basic (Rs.) 390 722 48.02
o fpa o gesm - 4mag0 10 | Earnings Per Share {of Rs. 2+~ each) {not annualised)
e, b5 of treciors are avadable at URL #. The Detled innalon fox £ arming per Share Dilutad (Rs.) 390 7.22 AB.02
g i e dloe, i sl (i) Basic (Rs.) 005 013|008 | 038
hmmnnnrﬁr 203-23 and FY 20252 can (i) Diluted (Rs.) 00s| 013|008 | 03 3 Homa: _—_
3 : in Cr
[l Y
can from (B8 wab portal 1}1’?’\9 above is an extract of the detailed format of unauﬁlled Financial Results filed Standalone
e i T o — i Sios e e SEBI (Listing Of i Quarter Ended Quarter Ended Year Ended
; s : equiremens) Regulations, 2015, Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
ek 25(20b) of the Code fs svailabie ot '"' ator for EO o 2) The' ngmss of quartsr ended 31st March 2025 ars the balancing figures bstween A cald b
Bl o the auded figures of the mn nnanmal year 31st March 2025 and the published (Unaudited) {Unaudited) {Audited)
T e e T T e o) The ol ot of e usr\Eaudnsd Finarcial Pesults are avalkie on the Stock subsidiary
T2 [Last et o submisson ol becions o[ 16° Aagust 2025 oy ke L scanning the GR oo Thermax Netherlands B.V.* = g 83.73
ol 3
of 75 dugust 2025 i i @ Kritika Wires Limited *Co the current o accounted for impairment of

o :
1A, Bonfield Lane, Mezanins Floor,
Kolkata~ 700001

Phone No, (033) 2242 9581/ 2213 0660
Website

sd-
Managing Director

o iar [T =
ricess sl 3 4o Expesei ol [0 G S GTRF G

Inforest

Place of Signature : Kolkata
Date -30.07.2025

Ba

Reahil Jindal

Rasolufion Professional i the matter of

s Pararniount Minerals 3nd Chemicals Limited
. No.: [BBIPA-DO1;

Correspondence Address: §77212. Dey Nagar Kanct
Rog. Enail 15 with 881, mdammm@w\amm
Project Spacific o

mail [0 for sorrespondsnce:

Date: 013t August, 2025 o paramconiTnar ol com

o0 ©

oo

Invastment in the subsidiary.

For Results

For Thermax Limited

Place: Pune
Date: July 31, 2025

Mrs. Meher Pudumjea
hairperson

Regd. Office: 0-13, M 1.D.C Industrial Area, R.D. Aga Road, Chinchwad, Pune —411 019
Corporate Identity Number - L29299PN1980PLC022787

Ahmedabad

o © e @

epaperfinancialexpress.com
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[flrecs| LIKSIIIHI ELECTRICAL CONTROL SYSTEMS LIMITED
Officz: 504, Awinashi Roed, Peelamedy Post, Caimbaiore - 641004
cw L31200T21981PLEO01124

NEIL INDUSTRIES LIMITED
CIN; L51109WB1983PLC036091
R/o: 8B, (Ground Floor), Lake View Road, Kolkata-700029
Corporate Office: 141113, Civil Lines, 402-403, Kan Chambers, Kanpur-208001
ail:

Tod ompetensie aome o i pro
[Comptiig Pl L05] e ptod ke T
andaher Comprebense Inoe [ler T TS | 15EH | TR

Equty Share Capal (Fooz vaus of Rs. Hik nach) A58 WK 380

o eackaing Rekadton Resine 25

o
o B Shest of pevons ) BATH

/|
Mayur Uniquoters Limited

Corporale Ideuﬁhcaﬁon Number (CIN): L18101RJ1992PLC006952
Office: jtpura, laipur-Sikar Road, Tehsil-Chomu, District : Jaipur-303704 (Rajasthan) India
Tel. No. : 91-1423-224001; Fax: 91-1423-224420, E-mail: secr@mayurhiz, Website: www.mayuruniguoters com

NOTICE TO THE MEMBERS OF 32" ANNUAL GENERAL MEETING TO BE HELD
Dear Memberfs), THROUGH VIDEO CONFERENCING / OTHER AUDIO-VISUAL MEANS

NOTICE s hereby given that 32" (Thirty-Second) Annual General Meeting (*AGM) of the Members of the Mayur Uniquaters Limited (“Company) will be held
onWednesday, September 17, 2025 at 11.00 A M Indian Standard Time (“IST") through {*VC")/ Other Audio (ORI facility

Website lecsindia.com Email : india.com " }
STATEMENT OF UNAUDITED RESULTS FOR N omee” g
THE QUARTER ENDED JUNE 30,2025 (fortheattention of Equity pany)
{ } transfor
3 Mosits Ended |12 artis Enced] PmsuanttoSEElecu\ar lated July 02, 2025, & Specal Window has been cpenedforre-
St Particulars N5 | NKEE | JBNE e
for requests
No| {Unaudiod) | [Uraucted) | [Auditaa) Aprlo1, 2019 fione
1.] o e fom npeatons swee | samn| wez documentiprocse,
s Speci July 07,2025 to
2, Ve Pt Lo for the o Jarary 08, 2026, All eligile requesta durng i period anall be prosessed n
{hefore Tax and Exceptunal s | 5655 gt 1503 dematerialised mode only.
3 who mea! Regisirer &
.| W Pl Lo for e pic b Tax Share Transfer Agent, Mis Skyline Limited, i
e Excepfonal s 555 LAY 51T lodge the
For . Mis Skyiine:
| Nt Pea ¥ [Loss) e the i afier Tax Private Limited R/o.. 1st Floor, D-153/A, Okfla Phase 1, Okhla Industrial Estate, New
f Excepions fes) 0 @i | s Delhi-110020, Phone: 011-26812682/83

‘email: admin@skylinerta.com.
Alternatively, shareholders may reach to us at neilil@redifimail.com,
neilindustrieslimited @ gmail.com
For Neil Industries Limited
Sdi-
Date: July 31,2025 Deepanti Verma
lece: Kanpur (Company Secretary & Compliance Officer)

in compl gl provisions of panies Act, 2013 [‘the Act'] and the fuies made thereunder and the Securtias and Exchange Board of
India [Listing Obligation and Disclosure Requirements] Regulations; 2015 read with General Circular No. 08/2024 dated September 19, 2024 and earlier
circulars issued in this regards from fime {o ime, by e Minisiry of Corporate Affairs ("MCA Circuiars®) and SEBI Circular No. SEBI/HO/CFD/CFD-PoD-
2/P/CIR/2024/133 dated October 03, 2024 issued by the Securities and Exchange Board of India (*SEBI Circular*) without the physical presence of the Members
atacommon vene
In Comptiance with the above-mentioned circulars, the Notice of 32" AGM and the Annual Report for the financial year 2024-25 including the Standalone and
Consolidated Financial Stalements of the Gormpany for th financial yaar anded March 31. 2025 (*Annual Report’) il bs sent n due course, only frough
electronic mode (i, viae-mai) to all those of member as on Friday, August 0B, 2025 and whose emall addresses
are registerad with the Company, Registrar and Share Transfer Agent (RTA) orwith their Participants ("DPs"). A Letter weblin}
'or accessing me Annual Repart for the Ilnancxa\ year 2024-25 will be sent fo those shareholders, who have not registered their e-mail ID with the
ha ted Annual Report will also be available on Company's website i.e. wurw.mayuruniquoters com
Crmtral Depository Semcus {India) L\m\len ('CDSL'J ‘website |.&. www.evotingindia.com and websites of Stock Exchanges i &. BSE Ltd at www.bseindia.com

Distiosure Requirements) Regulations, 2015. The full formal of e Quartedy
Unaudiad Resuits are avallable on the Stock Exchange website- BSE Limited
(www.bs¢india.com) and on the Company website (www.lecsindia.com).
{URL-htips:/iwww lecsindia. comiinvesiorsfinancial-results/). The resulls can be
accessad by scanningthe QR Code givan below.

ok 2} By order of the Board

. Gaimbatore NETHRA J. S. KUMAR
(&1 31072025 Chairperson and Managing Director

& oSt e PATBACK BUSINESS LIMITED
:]vcu\lrm'tanmmmr\.mmwns) o i i t al Pla it and National Stock Exchange of India Lid at www.nsgindia.com.
,;:;;ﬂ o 1% Wi ! Members can join and participate in the 32" AGM of the Company through VC/DAVM faciity only. Tha instructions for joining the 32 AGM and the manner of
e Extracte of the mnd.lu“ UM“ r F.".m:l_l Rautite: participation in the remot e-voting or casting vote mmgh the e-voting system during the AGM for the members (including the Members holding shares in
: ot or the Quarter ended June 30, 2025 phy: ithvifie DPs/ Company/ RTA) are provided in the Notice of AGM. Msmue:snammpanng inthe AGM
y i i &
he Stock Exchangs undsr Regulation 33 of he SEBI (Listing Oblgators - and - Eekiaal || DR GEaM S G =

SORBEZS | I110¥20Z5 | S0VGENZA | 310025
it v (Audited]

Membars who have not registered their e-mail address with the Company/RTA/DPs are requested to register their e-mail address by following the beiow

Pleast provide necessary detals ke Fnhu Mo, Nnme of sharelioldor, scanned Lo of the share certificate (frant and back), PAN (self
mailid|.e. secr@mayurbiz
or at RTA email id |.e beetalr ta@umanl cum wnth the Form ISR-1, The said Fu:m cam be dcwnioa&en from the website of the Gompany at
www.mayuruniquolers.com

Physical Holding

Demat Holding | Please update your email id & mobile no. with your respective Depository Participant (DP).

LnMPA ¥ LIMITED

NOTICE TO THE SHAREHOLDERS
[TRANSFEA OF EQUITY SHARES OF THE COMPANY TO TH.EJ

DEMAT ACCOUNT OF THE IEPF AUTHORITY
This natice is hereby glven to the Shareholders of the Company pursuant to the
provisions of Section 124(6) of the Companies Act, 2013 and Rule 6(3) (3) of the
Investor Education and Protection Fund Authiority (Accounting, Audit, Transfer and
Refund) Rules, 2014 (IEPF Rules, 2016}, s amendd from time to time.
200 tb
{othe Demat
Aceount of the IEPF Autharity within 30 days Vo i o ol
Detalls of the shareholders, n respect of shares for which dividend has emained
inci 0 the IEFF
Aumomyq Demat Account, re svalabls o the weliska of the comwny at
wwwandrevryule.com for information and necessary action by the sharehlders
Further, pursuant to the p the IEPF Rules, the Company indvickial
notices on 31st July, i whose
dividends are ying ungsiniunchimed for the last seven consecutve yeas ar more.

Bl THEE 37} ]
WoE W EE) xS
E
s
5. [Tolsl Compeehmnsns Ivcarma for | -15.95 2T T WA
e penad [Comgs
e Compienensivs ng
e
B0 | R0 | Tomm | 1
[Resanas iavciusng Redatiaton | 5180 0 3

iz 25 snoan n the Aleditcd

Further, the Board of Directars in its meeting held on Thursday, May 08, 2025 had recommended the Final Dividend ufﬁs 5/- por equity share of face value of
Rs. 5/- sach fully paid-up (i.e. 100% of the face vahie) aut of the netprafit for the financial year 2025 22" day
of August, 2025 as the 'Recard Date for determining entitement of membars to dividend for the financial year ended 31" March, 2025, if approved :Lt the 32*
AGM of the Company. The Final Dividend once approved by the shareholders in the ensuing AGM, will be paid within the statutory timelines through Electronic
Clearing Service {ECS) or by any other means to those shareholders who hiave updated their bank account details. Dividend will be paid after deduction. of
applicable tax at source at prescribed rates:

SEBI by its Master Circular dated June 23, 2025 has made it mandamry lur WMembers holding securities in physical form to furnish PAN, choice of rturnmahom.
ik ac d

Patbiack Business Limited
i

Date: 30072025
Place: New Dethi

Pawan Kumar Mitzt
{Direcor)

DIN: 0A743285

contact details (postal th al Finangial & Gomputer
Services Pvt Ltd. Member(s) whose folio{s) do nmhavnlheahwe d detalls will for the following, upe plying with the requi of
ast (o) gz the above circular:
oz 004 bsz . "
« Tolodge grievance or avall any service request relating to shares or
T sbove s s of e s e cf e i R e i s Sk : . s e
Exchangas L glalen 32 ofths SEBI (Lising Cugatlons and Disiosurs Reguirarants) = For any payment of sueh folios, only g 101,2024.
Rt 057 Accordingly, it ¥ jcal , Contact Detalis, Bank and Specimen Si shall
2 The above reviowod by d by the Boart al ther. b i X " ly
g hakdon 30k, 2125
i i ek e ViR i i S Further, th quested to update their detail for avoiding any delay in receiving the dividend by fallowing the belaw
A5 8 o i i ba Cmgaris Ack 2013 e wilh I -5 ol e s
IMembers: o Company's RTAan beetairta@gmail.com about change of

IN: U15131HP1976PLCO03T03
Regiieed Oce PIOLNG.I, Socir-3, ndusi roa Pwanoo\HP
ndstnal Arei b

inter-alia o EPF Authority

s o b ite of the Company

The final dividend for the financial year 2017-18 @ Re 0,04 per Equity Shares of A, 21~

ach o decre| o1 26thSeptlct, 201, Aspc the pcaionsof e Companes

Act, 2013, the uny

fortranster o und on 20d Novermber, 2025 e mmpmu-ngshmumwhu\ms
wha have for realso

liable to be transferved to IEPF Authority's Demat account,

SHIVALIK AG:RO POLY PRODUCTS LIMITED

divtand for e \mancnal oo st o S LS ol ol s s

Sharehaldlers may please fiote that if any the Fund,
then the same has to be clzimed from the 'Investor Education and Protection Fund
Autherity’ IES les, 2016, as smencled,
Toavoid the e uf alming the refund/shares from Tnvestor Education

201718, may loclge theie
claims with the RTA of the Company, Le. MCS Share Transfer Agent Ltd. 383, Leke
Gardens, 15t Floar, Koikata - 700045, Tel: (033) 4072-4051/4052/4083, Fax. (033) 4072~
4050, Emai: messtagrediffmail com or with the Company at the add

eonaBcutE pears
Educalicn and Prolection Fund (EPF) on or afier 04.11,202°

Physical Holding | address and updates about bank account detalls by sunmmm Form ISR -1 10 RTA for receiving dividends directly in their bank account
through the Electronic Claaring Services (ECS).

Members whose sharenclding is n electronic mode aré requested to directly nofify o their respective Deposiiory Participant(s)

about change of address and updales about bank account detalls

Pursuant o the Finance Act, 2020, wet April 1, 20: pany is requir Tax
at Source (TDS') from dividend paid to the Members at prescribed rates mlhe Incame Tax Act, 1961 (the TT Act). In general, to enable compliance with TDS.
requiraments, Memibers are requested to complete andor update their Residential Status, PAN, Category as per the IT AGt with their DPs or in Gase shares are
held in physical form, with RTA by updatingthe PAN through Form ISR -1 by Friday, August 22, 2025 ate-malliD | gmail.com

Ale this ragard should. ught 0f the G com

Members are requested to carefully read the Notice of AGM and In particular, the instructions for juining the AGM and manner of casting vote through remote
e-valing or 6-veting system at the AGM. Further the above-mentioned information is being issuzd in compliance with the relevant elrculars for the information

Demat Holding

Individualy 10 the concermed sharehoiders at thair latest avatable address
s 7t Iy s v [EP vty o T ko o K o
action The company has ur\nuisd full d?tmis

dividend amount and no. ires due

List_of_shares_for TRF UEFF,upx g

thair unclaimed didend amcunts befare the abave said dale i.e.04 11 2025 faing which

above. Shareholders may kindly ensure that claim, if any, is received by the

carmgany
TEPF Aulhordy i aneardance with the said grvisions of

RTA/Company on or before 15th October, 2025 to ensure that
dividend smount and shares are not transfermad 1o the Fund.
Shareholeler(s) may refer to IEPF details' under the Investor Relations’ section of the
website, for further isimed/unpai
dividendishares due to be ransferved 1 JEPF Account

s [EPF Aulhoviy incluing el benafits aceruing o such shases, i any, can be caimed back by
the from |ERF- Autnory 3t folowng e procedute prescbed y o Rus The concamed
shachoider, efoing shares 1 phyfical 0T and wh0se Shares BT abs 0 be DangfeTes 1o
AT ot oI Rty g e Bt e Comeary b s e i

thebensfit pany. For Mayur Uniquoters Limited
Rules)
Kapil Arora
o s s P year 152098 b frrer o st Place ; Jaipur Company Secretary and Compliance Officer
5, The Compsry has wﬂmu’ll:alm Date : July 31, 2025 M.No. AST8BS
£ IR[  THERMAX LIMITED

et
samelo DEMMAmwmnHEﬂF futharily 3s ger Rises and upon suchissise, e ariginal shye
st

with their {DP),in form

i regrsterad i1 their nemes. shal stand automatialy cancelled o

nor-negobable. T raany o

andwiththe Companys mrmnwufshmhw nphysicalform
For and-on behalf of
Andrew Yule & Co. Ltd.
Sdlf

Sucharita Das
Campany Secretary

Place: Kolkata
Date: 01.08.2075

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S PARAMOUNT MINERALS AND CHEMICALS LIMITED
Operating In Chemicals Industry AL Ambemath, Thane,

Iy the Gampany for e, gorpase of transler of share 15 DEM
pursanion s
UTORITY HAS INITATED 100 DAYS CAMPAIGN NAMED AS “SAK SHAM NIVESHAK™
SIMI'MG FROM 28TH JIA LY, 2025 FOR KYC & UPDATION OF RELEVANT DETAILS BY
INCLAIMED DIVIDEND 0
IEPF. OWING TO THIS CU'AF.NGN ALL EQUITY SHAREHOLDERS OF THE COMPANY,
REQUESTED TO UPDATE THEIR KYC AND OTHER DETAILS INCLUDING BANK DE
ON UKGENT BASIS WITH THE COMPANY'S SHARE TRANSFER AGENTS. IGNORE F KVC

Aecount of IEPF Autrorty

n meJrs snuee hakgers haye any Quary on 1he Sublact matier, thay may contact te company's
‘Share Transfer Agents 1 AGhipra Capal Larvies, Mr, Abhinav Aggarwal Tel: 01142380725,

ucts Limited Mr. 8L
Jain B-45, Phase il Infusiial Arca, " onal 160055 (b3) Phone: 0172222709748 Fax
i

{Under sub-regulation {1} of regulation 38A of the Insalvency and
Bankruptcy Board of India (Insolvency Resclution Process for
orporate Persans) Regulations, 2016)
RELEVANT PARTICULARS

Narm ol 1 crporala debiol akng wilh PANL [Paramoun
5 CIN LLPNe:
Rk of lhe rogatered ot

Tha

URLal webita
[ DsTal of pece whare ey o e B [Fvar 2asets v osatad o T b Pices
are ocatd AP sl s o e e

s 1OC, Ambarmath, Thane.
Ka,an arasshn, nda. 21501

o} Salr Pants: 1

o Sumey N o S i 32304 320

For Shivalik Agro Poly Praducts Limited
Piace : Monali[Purgab) -
Dated- 31 07 2025 BL

Finange Conlroller & Comngany Secrelary

KRITIKA WIRES LIMITED
CIN - L27102WB2004PLCO9699,
Regd. Office:1A, Bonfleld Lane, Mezanine Floor,
Knlkm 2701, West Bngal,nd, Phone No. (53) gt

ite:
EXTRACT OF UNAUDITED FINANGIAL RESULTS FOR
THE QUARTER ENDED 30TH JUNE, 2025

THERMAX Conserving Resources, Preserving the Future

Statement of unaudited financial resuits for the quarter ended June 30, 202

{2 in Crore)
Quarter Ended Quarter Ended Year Ended
ig Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
i i i (Audited)
1 | Revenue from operalions 2,508 218441 10,388.69
2 | Profit before share of {loss)/profit of associates, exceptional
Items and tax 211.65 161.73 884.71
3 | Profit before tax 21147 16131 88447
4 | Net Profit for the period 169145 108.42 626.70
5 | Total Comprehensive Income for the period 179.31 10223 62437
B | Equity Share Capital 2253 2252 2253
7 | Other equity 4.914.36
8 | Eamings Per Share {of Rs, 2/- gach) (not annualised)
Basic {Rs.) 1353 10.28 56.33
9 | Eamings Per Share (of Rs. 2/~ each) {not annualised)
Diluted (Rs.) 13.52 10.28 56.31
Notes:
1. The abo 'the it U Exchanges under Regulation 33 of the SEBI

(Listing Obligation and Disclosure Requirements) Regulations, 2015, as amended, The full format of he unaudited financial results is
available on the Stock Exchange websites (URL www nseindia.com www.bseindia.com) and also on the Company's website (URL:
www thermaxglodal.com).

el i ani recesior resobaion
dution Spplizls

{Rs. in lakh except per share data)
B2 Tl 10, Pt E] Guarier NearEndes 2, Key Thermax Limited {
B oo No. PARTICULARS [30.06.2025 [ 31.09.2025 [30:06.2024 | 3152025 Lo
- Seyoazirs g |Unaudited) | ek e a3 (Unaueited) | (Aucitec) Quarter Ended Quarter Ended Year Ended
1 | Total Income from operations. 2068562 | 2301477 | 1683005 | 74498.36| Sr. Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
i 2| Net Proft forthe periodiear = (unaudited) {Unaudited) (Audited)
(before Tax and Exceptional tem) 185.16 565.56 28728 | 1480.24] i = == = —
3| Net Profitfor the periodiyear 1 | Revenus from operations 118266 131095 6.254.07
before Tax (after Exceptional item ) 185,16 566,56 28728 | 1480.24] 2 | Pralfit before exceptional items and tax 81.92 116.18 61941
nar datet ZROT7R0 4 | Net Profit for the periodlyear after 3 | Exceptional itam gain (Refer note 3) - - 93.73
30,004 Tan pi.a. on bquid bas Tax (after Exceptional itsm ) 13761 330.76 21737 | 1,013.48] 4 | Profit before tax 61.92 11618 71344
) Sar b e 5 | Total Gomprehensive Incoma for 5 | Net Profit for the periad 46.47 85.98 57214
o ealiedie il the pericdyear (Comprising Profit 8 | Total Compishensive Incame for the period 47.05 8477 568.62
5 and ofher Comprehensive Income) | 13502 | 34240 | 21452 | 100671 7 | Equity.Share Capitat 2383 2383 23.83
6 | Equity Share Capitel 8 | Other equity 284393
g Ty A v A oI e et see- (R 08 Cr (F 2024 . 4
st francial Salat Pawar Sal - INR 273 C1 IFY 2024) [Face value of Rs. 2/- each] 532560 | 532560 | 52560 | 532560 9 | Eamings Per Share (of Rs. 2/- each) {not annualised}
7 F (as on GIRF carm e 7 | Other Equity excluding Revaluation Basic (Rs) 3.90 722 4802
. 3 D bR b q E::’:: R 411480 10 | Earmings Per Share (of Rs. /- each) (not annualised)
b e 2
s, st of crod s ae i of URL[decurman Diluted (Rs X f .
i (i e o comiAusi Frncsl () Base (Rs) oos[ om| oxs| oz i) 390 122 4602
Stalomore for FY 202223 and FY 203324 can (i) Diluted (Rs.) 005 013 008 038 3 -
s | 3 itoms: (2in Crore)
aramauntminaratsfigmailcom and the List Note :
o s car b st o 1961 was o) || [1) The abiove is an extrat of the detailed format of unadited Financial Resuls fled
q, wavs b2 gou i with the Stack Exchanges under Regulation 33 of the SEBI (Listing Obligations and sl Quarter Ended Quarter Ended Year Ended
o Disclosure Requrrements) Regulations, 2015. A, Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
;;’Wflw\ ot ihp Goda @ ayakan """‘1‘\‘:;;’;2;?»:”":: :*W' canbe 2) The figures of quarter ended 31st March 2t re the balancing figures between L i &
- febes 4 im audited figures of the full financial year 31st March 2025 and the published {Unaudited) {Unaudited) (Audited)
0 s Frisst 10t g
T o e e T 3) The full format of the unaudited Financial Results are available on the Stock
W e e e Exchange webfe i NSE websre (winenseindia.com) and Gompany's, webste Y
12| L dake for sibmisson o Gyl 1o 6 Magusl, 2025 he same can QR Code Thermax Netherlands B.V.* - - 93.73
given below.
Gt cf e T T prooacive. |17 P 20 Registered Office [&] Kritika Wires Limited * Gonsidering the current market scenarlo and performance of a subsidiary, the Oompany accountad far reversal of provision for impairmant of
i : 1A Borfild Lers, Vezarine Flor, investment inthe subsidiary
G of e ol fon 77 Al 2028 Managing Dirstor

(15, Last date o subrission of resalon plans_[ 167 Sepleroer 2075
W

o Exprassn o[ wmumnmu@ww wm

P\aue of Signature - Kolketa
Date :30,07.2025

s
Rahul dindal

Resolution Professiornal in the matter of.
Mmoo v ok LR

Reg. No.: IBBIIPA-DU11P-P-02648/2021-207

iy 063028
Comrespandence Addros: 67722 Da agar Koo Bah N Dol 0005
Reg. Email 1D with IBBI: jrdal ahulEo@gmat com
Project Specific email ID for correspandence:

Date: 015t August, 2025

For Results For Thermax Limited

Place: Pune
Date: July 31, 2025

Mrs. Mcher Pudumice
hairperson

Regd. Office: 0-13, M.LD.C Industrial Area, R.D. Aga Road, Chinchwad, Pune ~411 019
Corporate Identity Number - L28293PN1980PLC022787

epaper.financiaisxprqﬁmn‘. .
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FRIDAY, AUGUST 1, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

LANSIIMI ELECTRICAL CONTROL SYSTEMS LIMITED

Offce: 504, Avnashi R, Peelamedu P, Coimbtore - 641004
C\N L31200TZ1981PLC001124

Website : www.lecsindia.com Email india,com

NEIL INDUSTRIES LIMITED

CIN: L51109WB1983PLC036091
), Lake View

/|
Mayur Uniquoters Limited

tha Stack Exchange under Reguiation 33 of the SEBI (Listing Obigatons and
Disclostire Requirements) Reguiations, 2015 The full format of the  Quarlary
Unauited Results are available on the Siock Exchange website- BSE Limited
{www bseindia.com) and on the Company website (www lecsingia.com)
{URL The resuls can be
‘accessed by scanningthe QR Code grven belon

By oider of the Board
NETHRA J. S. KUMAR
Chairperson and Managing Diretor

Combatore
31.07.2025

STATEMENT OF UNAUDITED RESULTS FOR P O 4
THE QUARTER ENDED JUNE 30, 2025 (for th Equity pany Corporate Identification Number (CIN): L18101RI1992PLC006952
P fal Windowfor re-dodgement o transfr requestsof hysicalStares Registered Office: Village-Jaitpura, Jaipur-Sikar Road, Tehsil-Chomu, District : laipur-303704 (Rajasthan) India
St Particulars 03225 ransfer requests D veisalshares e priort Tel. No. : 91-1423-224001; Fax: 91-1423-224420, E-mail: secr@mayur biz, Website: www.mayuruniguoters.com
“‘a T !:mz :g;'\']ﬁ‘emmss NOTICE TO THE MEMBERS OF 32" ANNUAL GENERAL MEETING TO BE HELD
P I el Widow shall v open for & prosof s orth rom July 07,2025 10 DearMember(s), THROUGH VIDEO CONFERENCING / OTHER AUDIO-VISUAL MEANS

2 Q«ngﬁmﬁ-« | o] dz;“‘.:zmmm.,n*'g' fequests during this period shall be processed ™\ | NOTICE is hereby giver that 32" (Thirty-Second) Annual Genaral Mesting ("ABN) of the Members of the Mayur Uiquoters Limited (Gompany’) will be hekd
istrar & on'Wednesday, September 17, 2025 af 11.00 A M Indian Standard Time (ST") through Video Conferencing {"VC")/ Other Audio Visual Means ("OAVI") facility

.| ek Proft{ Loss} for the pesiod belore Tax Share Transfer Agert, M’s SW""& F‘"am'a' Sewes Private Limited, with complete set in‘compliance with the applicabie provisions of the Companies Act, 2013 ['the Act'] and the rules made thereunder-and the Securities and Exchange Board of

(e Excopons) o) 5655 e 16 e ndia [Listing Obligation and Disclosure Requirements| Regulations, 2015 read with General Circular No. 09/2024 dated Septamber 19, 2024 and earlier

4| at Pt (Loss) forthe peviod afer Tar Private Limited R/o.. 1st Floor, D-153/A, Okhla Phase 1, Okhla Industrial Estate, New circulars issued in this regards from time to time, by the Ministry of Corporate Affairs ("MCA Circulars®) and SEBI Circular No. SEBI/HO/CFD/CFD-PaD-
(e Excepional i) 5104 2n uras Deln-110020. Phone: 011-26512682/83 2/P/CIR/2024/133 dated October D3, 2024 issued by the Securities and Exchange Board of India ("SEBI Circular”) without the physical presence of the Members.
ol email admin@skylinerta,com, a1 COmMEn VEnue.
5 T‘“WWW’WWEW Alternatively, sharsholders may reach to us at neilil@rediffmail.com,

[ConmprisigPoft (css) e ped e T neilindustrieslimited @gmail.com In Gompliance with the above-mentioned circutars, the Notice of 32 AGN and the Annual Repart for the financiat year 2024-25 including the Standalane and

=ndw&rmnm-ﬂm=\amﬂanl 765 | 1515R T4 For Neil Industries Limited Cansolidated Firancial Statements of the Company for the financial year ended March 31, 2025 ("Annual Report') will b sent in due course, only through
6. | Equity Share CaptalFae vaive of R 10 sach) 2580 4540 2580 DeepantiV d- electronic mude (1.&., via e-mail) to 2ll those Members whose name appears in the register of member as on’ Fnday. August 08, 2025 and whose email addresses
L A Df'e July 31,2025 ecpanti Verma are Registrar and Share Transfer Agent (RTA) or with their ("DPs"). A Lett weblink
7. | O Eguiy fesciting Revaialion Reserie a5 lace: Kanpur (Company Secretary &

stoum in e Baianos Shoat o previous pear} BT for .sncessmg the Annual Report for the financial year 2024-25 will be sent to those shamho\ders whn havs not registered |nau e-mail 10 with the

Company/Depositories. The Notice of 327 AGM and the Integrated will also b Company's website |.¢, wrw.mayu s.Com

8| Eamigs Par Shae ofRs 1) PATBACK BUS!N ESS Ll M'TED Gentral Depository Services (Indie) Limited ('COSLY) websile |2, www.gvolingindia.com and websr\eeo(slucx Exchanges i.e. BSE L1d 4t www.bseindia,.com

{becaninurg sn desniraed peion) R " @ and National Stock Exchange of India Ltd at www.nseindia.com,

E‘,Z;,, : ;35 ng u‘;ﬁ Members can join and participate In the 32 AGM of the Company through VC/DAVM facility only. The instructions for joining the 32 AGM and the manner of
Wi Extracts of the Standalone Unauditad participation in the remote e-voting or casting vote through the e-voting system during the AGM for the members (including the Members folding shares in
T i or the Quarter ended June 30, 2025 physical form or whose emm addresses are not registered with the DPs/ Company/ RTA) are provided in the Notice of AGM. Members participating in the AGM

les Act, 2013,

Registared o

NOTICE TO THE SHAREHOLDERS

TRANSFER OF EQUITY SHARES OF THE COMPANY TO THE
DEMAT ACCOUNT OF THE IEPF AUTHORITY
This niotice i hereby given to the Shareholders of the Company pursuant to the
‘pravisians of Section 124(6) of the Campanizs Act, 2013 and fule 6(3) fa) of the
Ivestor Education and Protection Fund Authorlty (Accounting, Audit, Transfer ind
Refund) Rules, 2016 (IEPF Rules, 2016}, as amended fram time to time.
In terms , 2016, allsh
paid or claimed for yearsor more,
Accountaf the IEPF Autharity within 30 days rom the due date of transfer
Dietails of the shareholders, in respect of shares for which dividend has remained
unclaimed or unpaid for seven cansecutive years and will be transferred to the |EPF
Authority's Demat Account, are available on the website of the Company at
‘wwew andreveyule.com for information and necessary action by the shareholders.
Further, pursuant f the IEPF Rufes, the G Indhidual
noticeson 31t iy, 202510 thi i
dividends areling unpeidiunclaime fo the Lt seven consecutive years of more,
el prviding deods 1o IEPF Authori
the Comp: o
The final dividend for the financial year 2017-18 @ Re 0.04 per Equity Shares of Rs. 2/
‘each was dedlared on 26th September, 2018, As per the provisions of the Companies
et 2015, the unpaid and undlaimed amounts of the aforesaid dividend hacame due
fortansietfuid on ind Novesiba 2025 The orrsponding shses of e otdes

through the VG/0, ection 103 of the

-
#5) 35 pesacried inder sextan 153 of Ihe Companis Act 2013 rea Wiy Ind -35 rulss | A8
amended)

2 P SR e i | Members who have nol registered their e-mal address with the Company/RTA/DPS are requested to register their e-mall address by following the below
- |- (un-austen | (Auditady e andlogin details or e-voting:
1 170 =
B e TESE | 758 ETT Pieass provide necessary detalls [ie Folio No., Name of sharehoider, scanned copy of the share certiicats (front and back), PAN (seu
caplional andiar Physical Holding AR it of Aadhar Card] at mailid |.e. secr@mayus
';”L"Fﬂ:ﬁ‘mww e orat RTA email d .o heelama@gmaua com il the o 1.1 T S8 For g2 o Gowrioatied o the websts ot Gorpany 3t
ontra i e Ecapsara www mayuriniguolers. con
e e e L I Demal Holing | Pleaisz e your el & mabie no. wit yaur respective Opository Partopant (0P,
R e o Further, the Board of Diectors in s meellng el on Thursday, May 08, 2025 had cecommendsd the Final Dividend of Rs. 5/- per squlty share of face \-alne of
O Tm-.lcmmmm\n;\mh- Toe | mar 7o ET Rs.5/- ., 100% of ofthe net profit for 2025,
Lags) for the period {aher taxt and of August, 2025 asthe H.ecnlﬂ Date' for defermining entitiement of members to dividend for the financial year ended 31* March, 2025, if approved at |he a
ot Conprenensia come AGNM af the Company. The Final Dividend ance approved by the shareholders i the nsuing AGM, will b paid within the statutory timefines through Electroni
e TG | T Clearing Service (EGS) or by any other means 1o those shareholders who have updaled their bank account detalls. Dividend will be paid after deduction of
7 SGH0 | oA | 44 applicable tax af source at preserited rates
SEB| by fis Master Circular dated June 23, 2025 has made it mandatory for Members holding securities in physical form to furnish PAN, choice of nomination,
L3 contact details ank a/c detail with the Company or RTA Le. BePIaI Flmnmal & Gomputer
,,m,.,md ‘cosrmions) - Services Pyt. Ltd. Member(s) whose foliofs) do not have the above mentioned details will be efigible for 0. upi plying with 1 of
wam 957 0.04) 0uz the above circular:
2 B ) a5 (004 ooz "
Note! » Tolodge grievance oravail anyservice request relating to shares or
1 Tho abr of i doaiad Tl with o Siock PR
Excrarns ulr Ragulton 38 of s SEBI s Obigatons 1o = Forany pay such folios, only throug pril01, 2024
fors 2075 : .
Sapuistons 41 Accordingly, it is hersby physical G Bank shall
2 reveams by § by 1 Bt e o only i
mistng ald an 3061ty 2025,
fi Further, the toupdats their Bank. d address for avoiding any dalay in recaiving the dividend by foliawing the below

mentioned instructions:

Parback Business Limed
i Pawan Kumas Metal
te: $0.07.2025 Birsctor)
Place: Now Duthi D: 00748265

SHIVALIK AGRO POLY PRODUCTS LIMITED
GIN: U15131HP10T6PLC 003703
Regstered Office: Plot N 1. Sector, Incustil Area. Paswanos (1173720

i o contact RTaan D Leom il
Physical Holding | address and updates abeut bask account details by submitiing Form ISR -1 to RTA for reseiving dividends directly in their bank account
throughthe Electronic Glearing Services (ECS).
Demat Holdi Members whose sharehalding is in electronic mode are requested to directly notify ta their respective Depository Participant(s)
"8 | ahout change of address and updates about bank account details.

Pursuantto the Finance Act, 2020, dividend income is taxable in the hands of the Members w.e.f. April 1. Tax
at Source (TDS') from dividend paid to the Members at prescribed rates in the Income Tax Act, 1961 (the 'IT Act}. In ueneml fo er\able compliance with TDS
requirements, Mambers are requested 1o complets and/or update thair Residential Status, PAN, Gategory as per the IT Act with their DPS or in case shares are

it Ofce 45 P | T e skt o 15008
P 0172222706788 a0mansapo coin

(For kind atten
Suh]m_

rw(!&?ﬂ of
£ inee foriiiigens o ook Fud Adorly anhl'g‘ Audi, Transfer and Rmnd‘

a(lumlor

Praacton
20713 and

form, with RTA gh Form ISR -1 by Friday, August 22, 2025 ate-mail D i.¢. beetalrta@gmail.com
Aofthe Comp; com
Members are requasled to carefully read the Notice of AGM and in particular, the instructions fer joining the AGM and manner of casting vole through remate
£-40ting or e-40tng system atthe AGH Funnertne above-mentioned information is being issusd in Compliance with the relevant clrculars for the infarmation
For Mayur Uniguolers Limited

h p

website, \ for further
dividend/shares due ta be transferred to IEPF Account,

e Bl e el whoss e A e e Horrd
DEMAT Account nl'EPF Famarly, ey nate that the Company woulc bo issuing new thare
certfcatels e purp
same [SDENAT IEPF Authari R

e

i stand utorateaty cancolid 3 55

il
with thedr Depositery Participant (DF), in held form

bable-The

anl with the Company/RTA In case of shares held i physical form

For and on behalf of
Andrew Yule & Co. Ltd.
Sucharita Das
Company Secretary

Place: Kolkata
Date: 01.08.2025

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S PARAMOUNT MINERALS AND CHEMICALS LIMITED
‘Operating In Chemicals Industry Al Ambemath, Thane, Maharashira
{Under sub-reguiation (1) of regulation 36 of the Insalvency and
Bankruplcy Board ol India (Insolvency Resolution Process
Corporate Persons) Regulations, 2015)
NT PARTICU
Nams ol s carparate detar amang Wi P [Paramount m-mn. and Cremicals Limiied
4 CINLLF No .

by the Campany for the sarpose of iransfer of shars ta DEMAT Apoaunt of IEPE Aufharly
PLrSUANt 10 e Rifes.
IEPF AUTORITY HAS INITATED 100 DAYS CAMPAIGN NAMED AS “SAKSHAM NIVESHAK"
STARTING FROM 28TH JULY, 2025 FOR KYC & UPDATION OF RELEVANT DETAILS BY
THE MIREMLMHS TD I’ﬂ ENTTFIHEFEFI OF I.INPAIDIUNELM“ED DIVIDEND TO
IEPE.OWINGTOT! N, ALL EQUITY SHAREH PANY,
REGETED 10 UPBATE THER VE AND OTHEN DETALS NELUDIG S DETAS
‘ONURGENT BASIS WITH THE COMPANY'S SHARE TRANSFER AGENTS, IGNORE IF KVC

ALREADY DONE
case, jecl maiter, ompan
Sharn oo Lot Liraed M. pgarwal Tel: 01142380725,

y imitad, M. 8L
S Paae A, e v Mok 0055 (P} Phone: 0172-2227087-68 Fax
0172:2270U9Email: bljain@sapploain  gor shivaik Agro Pc\y Products Limited
Plas : Monal{Purgat)

Dalad  31.07.2025 BLdin, Fmsn[PCnr\lmlsrAC!raanySEmary

AAREPETE
IN: UTZB0DMHS7SPLEDIE 4.
Pk, C8 AN Gae WO e
Thans, Ingks, 4715
o e

2 [Aodwes o e monind afies

s acatect

) Factar, plat o g siltes f Pl
G-, AP Gt INOC, Ambarmatn, Thane,
Kayan, Manarashoa, I, 421501

o) Salar Pants ctyaeed o

s 0B, 311, 32, ik, 32D,

- s

KRITIKA WIRES LIMITED
CIN - L27102WB2004PLCOB99,
Regd. Office:1A, Bonfield Lane, Mezanine Floor,
Kollata - 700001, West Bengal, India, Phone No. (133) 40037817
Website: mail:
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR
THE QUARTER ENDED 30TH JUNE, 2025

(Rs. in akh excest per share dta)
YearEnded

W EREIE galn) {ihe Rules), members are nere by mformed Bial unclaimed
¥ dlme"dfnrmﬂf"amnl Yoo s o031 032038 and Mrmnmg shares foki by e Kapil Arora
hol i , _

! 3 ; hekuny conseculive years or mars fom the fnancial year 31,03 2018 vl be dus for transle 5 Inveslor Place : Jaipur Company Secretary and Compliance Officer
then the same has to bé claimed from the-Investor Education and Protaction Fund | | g o s Protto Fund (EPF)on e aor 811426, The Comgany hes oommuicated Date : July 31, 2025 Mo, AST885
Authority following the procedure as provided under IEPF Rules, 2016, as amended, | | indiigunty o e corcermed sharenotfers at el iatest avatolée address whose dhigend and
To avoid the i of clalming th from ‘Investor Education | | hares.ere labie in te Iranslerred fo IEPF authoety under the sad Rudss for taking approprisie

action The company has uploaded full datalis of such sharsholdsrs indicati
A dividend amount and no. of shares dus for transfer to Account of IEPF Authority
2017-18, on Tt website www shivalikagropoly.com at web linkttp:wwrw stivalikagropoty.com/
claims with the HTA of the Comsny,ie. MCS Share Transfer Agent Ld, 363, ake | [ Ust o unctamed it or TRF 0 EPF . et bt shvafkagropoly comi
Gardzns, 15t Floor, Kolkata - 700045, Tel: (03] 4072-4051/4052/4053, Fasc (033) da72- | | List of sharés for TRF to [EPF.aspx The concemed Sharehaders are recussfed [0 ciim
o 4 Ll 041 i o
4050, Emal-messtaiarediffmall.com a with the Company a the sdcess Indlcated | | P Unciitied diidasd smaunisbafcie tha abous e2id daa e 04112005 Tl wreh e
above. Shareholders may kindly ensure that claim, if any, is received by the IEFF Aulhm“‘f n accordance wilh the said provisions of law and réiavant rides. Shareholders
RTA/Company on or before 15th October, 2025 to ensure that undl g e .
dividend amount and shares are not transferred to the Fund. otk m“‘E’;"F Y bty S8 s I 3”% A
Shareholder(s] may refer o TEPF details' under the Investor Relations'section of the | | sharehalger, hoiing THERMAX

Consendng Resources, Preserving the Fulure
Statement of unaudited financial results for the quarter ended June 30, 2025

(% in Crore)
5 Quarter Ended Quarter Ended Year Ended
Nc.. Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
(Unaudited) (Unaudited) {Audited)
1| Revenue from operatians 215018 2,184.41 10,386.69
2 | Profit before share of {loss)profit of associates, exceptional
items and tax 21165 161.73 884.71
3 | Profit before tax 21147 161.31 88447
4| Net Profit for the period 151.45 109.42 626.70
5 | Total Comprahensive Ingome for the periad 179.31 10223 624.37
& | Equity Share Capital 2253 2252 2253
7 | Other equity 491436
8 | Eamings Per Share (of Rs. 21~ ach) (ot annualised)
Basic (Rs.) 13.53 1028 56.33
9 | Eamings Per Share (of Rs. 21~ sach) (nat annualised)
Diluted (Rs.} 1352 1028 5631
Notes:
1. Theabove is an extractof the detailed format of inancial Resul th the Reguiation 33 £

(Listing Obligation and Disclosure Requirements) Regulations, 2015, as amended. The full formal of the unaudited financial results is
available on the Stack Exchange wabsiles (URL:wwwnseindia.com www bseindia.com) and also on the Company’s website (URL
wwiw thermaxglobal.com).

Rag. No.: IBEHIPA-001/IP-P-02048/2021

AFA ‘dihdi‘r 30. IIB'MEE
! Dy Magar, Karol Bagh, New Delhi = 110005
Emall 1D with 188I: [riarandbhgigmad com
rojact Spocific emall ID for carrespondsnce:
Date: Dist August, 2025 T parsmaniinerals figmad.com

Gorresponsncs Address: 77

s N B,
11181, Tateoaly 1), Posdamul (M) gl Guarter ended %, figures for Thermax L follows :
bl No) PARTICULARS 025 25 30.06.2024 | 31092025 {Ein.Crata).
v BrmUnTLDEhea (Ausite) QuarterEnded |  Quarter Ended Year Ended
2 _ yers i 1 | Total Income from operations 2063562 | 2391477 | 1683005 | 7449836 :r» Paithsals Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
g 2 | Net Profit for the periodiyear lo. Us
naudited| Unaudited (Audited|
B i (before Tex and Exceptional fem) | 18516 | 56556 | 26728 | 148024 i l L 2 ! )
e sy 35 cgaren 3 Net Proft for the periodiyear 1| Revenue from operations 1,182,685 1,31095 6,254.07
b before Tax (after Excoptional tem )| 185.16 | 565,56 | 28728 | 148024 2 | Profit before exceptional items and tax 61.82 11618 619.41
,g;ﬁm;,\gt;&;,,ﬂg;;f;m ZovE] 4| Net Proficfor the periodyear after 3 | Exceptional item gain (Refar note 3} : = 9373
% Tax (fter Exceptional item ) 13781 | 33076 | 21737 | 101348 4 | Profit befors tax 6192 116.18 713.14
il f::':"\‘;‘“"m‘u —— 5 | Total Comprehensive Income for & | Net Profit for the periad 45T 8598 57214
{01 Tesgata 20N the periodiyear (Comprising Profit 6 | Total Comprehensive Income for the perisd 47.95 BATT 56862
o o B (v, Zahesrsoas (A, Ssnguredsy and other Comprehensive Income) | 136.92 | 34240 | 21452 | 100671 7 | Equity Share Capitat 23.83 2283 2383
e D|\ ‘%F s 6| Equity Share Capital & |Other aquity 304393
B uc e TRET) 943
ol i s dnsncial. ok INR2TA 1 FY 2 [Face value of Rs. 2/- each] 532560 | 532560 | 532560 | 532560 9 | Eamings Per Share (of Rs. 21~ sach) (not annualised)
7 | Other Eauity excluding Revaluation Basic (Rs) a80 732 4807
o ?*Ne - 411480 10 | Eamings Per Share (of Re. 21 each) (not annualised)
yaors. e o OB [ arming per Share Diluted (Rs 3.90 T2 4802
ing the releveni dares; Audiled Francha| (i) Basic (Rs.) 005 013 008 038 1Rs)
S o Y 252 2 g P 202824 s Diluted (Rs.) 005| o13| o008 | os8 A i Fin Groms)
oo ngrEEA S 3 1 it
|0 Creciitars can o vitmed B8l web partal 1) The above is. ar\ ex\vacl of the detailed format of unaudited Financial Results filed
= o5 goving wihthe Stoch the SEBI (Listng Oblgations and ’ Quarter Ended Quarter Ended r Ended
o | vy Crasi Detsed Disclosure qumrsmems; Hsgulaﬂons‘ 2015. Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
b st 2) The figures of quarter ended 31st March 2025 are the balancing figures between
i B the audited ﬁgures of the luII financial year 31st March 2025 and the published (Unaudited) {Unaudited) {Audited)
figures up to 31t Deo:
e 5 Th6 T format of ive uneuted FnencialFesuls are avallabie on the Stock 5 =
| Exchange website i.¢ NSE website (www.nseindia.com) and Company's, website
T August 2005 (. Th be als: g th ode. Thermax Netherlands B.V," - - 9373
given below,
T Aiquet 2028 | e é orod 0 i " oo [8 Kritika Wires. lelud ‘G the current market d a subsidiary, the Company reversal of provision for
o 1A, Bonfield Lane. Mezanine Floor, ¥
T b e e TR TS Kolkata 700001 5 Managing Direcsse investment n the subsidiary.
svalustion malne and nwi\b rv |Hm | Phane No, (033) 2242 9581/2213 0660 g4
Websts
|| Place of Signature : Kolkata s
[P || | Dato:30.07.2025 can
sd- For Results
Rahul Jlmm For Thermax Limited
‘Resolution Professional in the mattes
Ws Paramount Minerals and cmmn-uumlm Place: Pune Mrs. Meher Pudumjee

u
Date: July 31, 2025 Chairperson
Regd. Office: D-13, M1.D.C Industrial Area, R D. Aga Road, Chinchwad, Pune— 411 019

Corparate Identity Number - L29298PN1980PLC022787
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[flrecs| LIKSIIIHI ELECTRICAL CONTROL SYSTEMS LIMITED
Officz: 504, Awinashi Roed, Peelamedy Post, Caimbaiore - 641004
cw L31200T21981PLEO01124

NEIL INDUSTRIES LIMITED
CIN; L51109WB1983PLC036091
R/o: 8B, (Ground Floor), Lake View Road, Kolkata-700029
Corporate Office: 141113, Civil Lines, 402-403, Kan Chambers, Kanpur-208001
ail:

Tod ompetensie aome o i pro
[Comptiig Pl L05] e ptod ke T
andaher Comprebense Inoe [ler T TS | 15EH | TR

Equty Share Capal (Fooz vaus of Rs. Hik nach) A58 WK 380

o eackaing Rekadton Resine 25

o
o B Shest of pevons ) BATH

/|
Mayur Uniquoters Limited

Corporale Ideuﬁhcaﬁon Number (CIN): L18101RJ1992PLC006952
Office: jtpura, laipur-Sikar Road, Tehsil-Chomu, District : Jaipur-303704 (Rajasthan) India
Tel. No. : 91-1423-224001; Fax: 91-1423-224420, E-mail: secr@mayurhiz, Website: www.mayuruniguoters com

NOTICE TO THE MEMBERS OF 32" ANNUAL GENERAL MEETING TO BE HELD
Dear Memberfs), THROUGH VIDEO CONFERENCING / OTHER AUDIO-VISUAL MEANS

NOTICE s hereby given that 32" (Thirty-Second) Annual General Meeting (*AGM) of the Members of the Mayur Uniquaters Limited (“Company) will be held
onWednesday, September 17, 2025 at 11.00 A M Indian Standard Time (“IST") through {*VC")/ Other Audio (ORI facility

Website lecsindia.com Email : india.com " }
STATEMENT OF UNAUDITED RESULTS FOR N omee” g
THE QUARTER ENDED JUNE 30,2025 (fortheattention of Equity pany)
{ } transfor
3 Mosits Ended |12 artis Enced] PmsuanttoSEElecu\ar lated July 02, 2025, & Specal Window has been cpenedforre-
St Particulars N5 | NKEE | JBNE e
for requests
No| {Unaudiod) | [Uraucted) | [Auditaa) Aprlo1, 2019 fione
1.] o e fom npeatons swee | samn| wez documentiprocse,
s Speci July 07,2025 to
2, Ve Pt Lo for the o Jarary 08, 2026, All eligile requesta durng i period anall be prosessed n
{hefore Tax and Exceptunal s | 5655 gt 1503 dematerialised mode only.
3 who mea! Regisirer &
.| W Pl Lo for e pic b Tax Share Transfer Agent, Mis Skyline Limited, i
e Excepfonal s 555 LAY 51T lodge the
For . Mis Skyiine:
| Nt Pea ¥ [Loss) e the i afier Tax Private Limited R/o.. 1st Floor, D-153/A, Okfla Phase 1, Okhla Industrial Estate, New
f Excepions fes) 0 @i | s Delhi-110020, Phone: 011-26812682/83

‘email: admin@skylinerta.com.
Alternatively, shareholders may reach to us at neilil@redifimail.com,
neilindustrieslimited @ gmail.com
For Neil Industries Limited
Sdi-
Date: July 31,2025 Deepanti Verma
lece: Kanpur (Company Secretary & Compliance Officer)

in compl gl provisions of panies Act, 2013 [‘the Act'] and the fuies made thereunder and the Securtias and Exchange Board of
India [Listing Obligation and Disclosure Requirements] Regulations; 2015 read with General Circular No. 08/2024 dated September 19, 2024 and earlier
circulars issued in this regards from fime {o ime, by e Minisiry of Corporate Affairs ("MCA Circuiars®) and SEBI Circular No. SEBI/HO/CFD/CFD-PoD-
2/P/CIR/2024/133 dated October 03, 2024 issued by the Securities and Exchange Board of India (*SEBI Circular*) without the physical presence of the Members
atacommon vene
In Comptiance with the above-mentioned circulars, the Notice of 32" AGM and the Annual Report for the financial year 2024-25 including the Standalone and
Consolidated Financial Stalements of the Gormpany for th financial yaar anded March 31. 2025 (*Annual Report’) il bs sent n due course, only frough
electronic mode (i, viae-mai) to all those of member as on Friday, August 0B, 2025 and whose emall addresses
are registerad with the Company, Registrar and Share Transfer Agent (RTA) orwith their Participants ("DPs"). A Letter weblin}
'or accessing me Annual Repart for the Ilnancxa\ year 2024-25 will be sent fo those shareholders, who have not registered their e-mail ID with the
ha ted Annual Report will also be available on Company's website i.e. wurw.mayuruniquoters com
Crmtral Depository Semcus {India) L\m\len ('CDSL'J ‘website |.&. www.evotingindia.com and websites of Stock Exchanges i &. BSE Ltd at www.bseindia.com

Distiosure Requirements) Regulations, 2015. The full formal of e Quartedy
Unaudiad Resuits are avallable on the Stock Exchange website- BSE Limited
(www.bs¢india.com) and on the Company website (www.lecsindia.com).
{URL-htips:/iwww lecsindia. comiinvesiorsfinancial-results/). The resulls can be
accessad by scanningthe QR Code givan below.

ok 2} By order of the Board

. Gaimbatore NETHRA J. S. KUMAR
(&1 31072025 Chairperson and Managing Director

& oSt e PATBACK BUSINESS LIMITED
:]vcu\lrm'tanmmmr\.mmwns) o i i t al Pla it and National Stock Exchange of India Lid at www.nsgindia.com.
,;:;;ﬂ o 1% Wi ! Members can join and participate in the 32" AGM of the Company through VC/DAVM faciity only. Tha instructions for joining the 32 AGM and the manner of
e Extracte of the mnd.lu“ UM“ r F.".m:l_l Rautite: participation in the remot e-voting or casting vote mmgh the e-voting system during the AGM for the members (including the Members holding shares in
: ot or the Quarter ended June 30, 2025 phy: ithvifie DPs/ Company/ RTA) are provided in the Notice of AGM. Msmue:snammpanng inthe AGM
y i i &
he Stock Exchangs undsr Regulation 33 of he SEBI (Listing Oblgators - and - Eekiaal || DR GEaM S G =

SORBEZS | I110¥20Z5 | S0VGENZA | 310025
it v (Audited]

Membars who have not registered their e-mail address with the Company/RTA/DPs are requested to register their e-mail address by following the beiow

LnMPA ¥ LIMITED

NOTICE TO THE SHAREHOLDERS
[TRANSFEA OF EQUITY SHARES OF THE COMPANY TO TH.EJ

DEMAT ACCOUNT OF THE IEPF AUTHORITY
This natice is hereby glven to the Shareholders of the Company pursuant to the
provisions of Section 124(6) of the Companies Act, 2013 and Rule 6(3) (3) of the
Investor Education and Protection Fund Authiority (Accounting, Audit, Transfer and
Refund) Rules, 2014 (IEPF Rules, 2016}, s amendd from time to time.
200 tb
{othe Demat
Aceount of the IEPF Autharity within 30 days Vo i o ol
Detalls of the shareholders, n respect of shares for which dividend has emained
inci 0 the IEFF
Aumomyq Demat Account, re svalabls o the weliska of the comwny at
wwwandrevryule.com for information and necessary action by the sharehlders
Further, pursuant to the p the IEPF Rules, the Company indvickial
notices on 31st July, i whose
dividends are ying ungsiniunchimed for the last seven consecutve yeas ar more.

Patbiack Business Limited
i

Date: 30072025
Place: New Dethi

Pawan Kumar Mitzt
{Direcor)

DIN: 0A743285

Pleass provide negsssary dotais ike Fnhu Mo, Nnme of sharchalder, scanned o of the share cerfificate {frant and back), PAN (sel
Physical Halding mailid e secr@mayurbiz
T T 37} T or gl RTA emallid fe. beelahta@umanl cum wnth the Form ISR-1. The said Fu;m can be dcwnioa&ea from the website of the Company at
wnw.mayuruniqualers.com
e W T Ty Demat Holding | Please update your email id & mobile no. with your respective Depository Participant (DP).
b Further, the Board of Directars in its meeting held on Thursday, May 08, 2025 had recommended the Final Dividend ufﬁs 5/~ per equity share of face value of
5 [Tolal Compeshansns Incama for B a7 B s Rs. 5/- each fully paid-up (i.e. 100% of the face value) out of the netprafitfor the financial year 2025, 22" day
sl o August, 2025 a5 he Racors Dat fordetermining emtement of mermrs to dhdend fortha fiancial year e 31° March, 2025, i approvat a the 327
e febnaeiie Wy AGM of the Company. The Final Dividend once approved by the shareholders in the ensuing AGM, will be paid within the statutory timelines through Electronic
s T T O BT BT Clearing Service {ECS) or by any other means to those shareholders who have updated their bank account details. Dividend will be paid after deduction of
[Resarvas iexciung Revakibon | 537,80 | 53, R applicable tax at source at prescribed rates:
v st ol emdni s SEBl by ks e Gl 20, 2029t made oy o s g e byl i PN, e of v
contact details (postal ik afc d th al Finangial & Gomputer
Services Pvt. Ltd. Member(s) whose folio{s) do not have |he ahwe d detalls will for the following, upe plying with the requi of
a5t 0.04) paz the above circular:
oz 004 bsz . "
« Tolodge grievance or avall any service request relating to shares or
T sbove s s of e s e cf e i R e i s Sk : . e
Exchangas L glalen 32 ofths SEBI (Lising Cugatlons and Disiosurs Reguirarants) = Forany payment of sueh fnlios, only g ;2024
Regatons, 20% 1 Accondingl, it " ical  Contact Details, Bank and Specimen Si shall
2 The stow v by o by s Bowr ol ther fve dividend, d y
mestnghali on 30y 2025
e Jaigipbilahe Further, the q d to update their detail for avoiding any delay in receiving the dividend by fallowing the beiow
A5 s e e e 330 o Compmret A 2013 i v - e e s
IMembers: o Company's RTAan beetairta@gmail.com about change of

Physical Holding | address and updates about bank account detalls by sunmmm Form ISR -1 10 RTA for receiving dividends directly in their bank account
through the Electronic Claaring Services (ECS).

SHIVALIK AGRO POLY PRODUCTS LIMITED
CIN: U{5131HP1076PLC003TO3
Regsred Ofce Pl o |, Saciot s v, Pwanoo\HP
rdustoal Ace 1

inter-alia o EPF Authority

s o b ite of the Company

The final dividend for the financial year 2017-18 @ Re 0,04 per Equity Shares of A, 21~

ach o decre| o1 26thSeptlct, 201, Aspc the pcaionsof e Companes

Act, 2013, the uny

fortranster o und on 20d Novermber, 2025 e mmpmu-ngshmumwhu\ms
wha have for realso

liable to be transferved to IEPF Authority's Demat account,

Qemat Holding | MEMEErS Whose sharehlding s n lecironic mode e requeSted 10 recdy ol 1o T (especte Deposiary Pariopan(s)

about change of address and updales about bank account detalls

divtand for e \mancnal oo st o S LS ol ol s s

Sharehaldlers may please fiote that if any the Fund,
then the same has to be clzimed from the 'Investor Education and Protection Fund
Autherity’ IES les, 2016, as smencled,
Toavoid the e uf alming the refund/shares from Tnvestor Education

2017-16, may lodge theis
claims with the RTA of the Company, Le. MCS Share Transfer Agent Ltd. 383, Leke
Gardens, 15t Floar, Kolkata - 700045, Tel:((133) 4072-4051/4052/4053, Fax (033) 4072-
4050, Email: messtagrediffmail.com or with the Company at the add

eonaBcutE pears
Educalicn and Prolection Fund (EPF) on or afier 04.11,202°

Pursuant o the Finance Act, 2020, wet April 1, 20: pany is requir Tax
at Source (TDS') from dividend paid to the Members at presuribed rates mlhe Incame Tax Act, 1961 (the T Act). In general, to enable compfiance with TDS
requiraments, Memibers are requested to complete andor update their Residential Status, PAN, Category as per the IT AGt with their DPs or in Gase shares are
held in physical form, with RTA by updatingthe PAN through Form ISR -1 by Friday, August 22, 2025 ate-malliD | gmail.com

A this regard should ught ot thie G comm

Members are requested to carefully read the Notice of AGM and In particular, the instructions for juining the AGM and manner of casting vote through remote
e-valing or 6-veting system at the AGM. Further the above-mentioned information is being issuzd in compliance with the relevant elrculars for the information

Individualy 10 the concermed sharehoiders at thair latest avatable address
s 7t Iy s v [EP vty o T ko o K o
action The company has ur\nuisd full d?tmis

dividend amount and no. ires due

List_of_shares_for TRF UEFF,upx g

thair unclaimed didend amcunts befare the abave said dale i.e.04 11 2025 faing which

above. Shareholdrs may kindly ensure thet claim, if any, is received by the

carmgany
TEPF Aulhordy  accardance with the said grvisions of

RTA/Company on or before 15th October, 2025 to ensure that
dividend smount and shares are not transfermad 1o the Fund.
Shareholeler(s) may refer to IEPF details' under the Investor Relations’ section of the
website, for further isimed/unpai
dividendishares due to be ransferved 1 JEPF Account

s [EPF Aulhoviy incluing el benafits aceruing o such shases, i any, can be caimed back by
the from |ERF- Autnory 3t folowng e procedute prescbed y o Rus The concamed
shachoider, efoing shares 1 phyfical 0T and wh0se Shares BT abs 0 be DangfeTes 1o
DENAT Accourt of IEPF P, i e B e o el

e “saumg e shce

thebensfit pany. For Mayur Uniquoters Limited
Rules)
Kapil Arora
o s s P year 152098 b frrer o st Place ; Jaipur Company Secretary and Compliance Officer
5, The Compsry has wﬂmu’ll:alm Date : July 31, 2025 M.No. AST8BS
£ IR[  THERMAX LIMITED

et
samelo DEMMAmwmnHEﬂF futharily 3s ger Rises and upon suchissise, e ariginal shye
st

with ther pant (DF), in form

i regsterad i1 hei nemes shal stand automatialy cancelled a
nor-negobable. T : raany o

and withthe Companys RTA,m:zwufsha'Pshe#d nphysicalform
For and on behalf of
Andrew Yule & Co. Ltd.
Sdlf

Sucharita Das
Campany Secretary

Place: Kolkata
Date: 01.08.2075

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S PARAMOUNT MINERALS AND CHEMICALS LIMITED
Oparating In Chemicals Industry AL Ambernath, Thans,

by the Compony for the purpase of ransfer of share ta DEM,
it
UTORITY HAS INITATED 130 DAYS CAMPAIGN NAMED AS “SAKSHAM NIVESHAK"
STARTING FROM 281K ULy 2025 FOR KYC & UPDATION OF RELEVANT DETALS BY
NCLAMED OVIDEND TO
TEFF VNG TO TS COMPAG ALL EQUITY SHAREHOLDERSOF THE CONPARY,
REQUESTED TO UPDATE THEIR KYC AND OTHER DETAILS INCLUDING BANK DE
ONURGENY SASIS WTH THE COUPANYS SHARE TRANSFER AGENTS. NORE R kv

Acoount of IEPF Authorty

mat npany’s
Share TvnrvslerAgemx 8t Ahipra Capitai Livited. M! Abhinav Aggarwal Tel. 011-42330725,
email at fa@abhipra.com or the company at Shivalik Agro Poly Products Limited , Mr. BL|
Jain B-45, Phase !IL Industrial Area. Mohali -180055 (PB) Phone: 0172-2227047-88 Fax

{Under sub-reguiation (1) of regulation 36A of the Insolvency and
Bankuptcy Board of India (Insolvency Resolutian Process for
orporate Parsons) Regulations, 2016)
RELEVANT PARTICULARS
e o e Cararat bt 3000 i P |Paramoun Wineeas anc Giemicals LimAed
& CiN 1P e

N For Shivalik Agro Poly Products Limited
Place  Mohal{Punia .

Daled - 34072025 dain, Finance Controbler & Company Secretary

ciess of he regatered o

I

Dtk o ploce where majrty of e absels T Tellowirg paces

are located la #acry plant and g sicead ot Plt o
G5, AMP G MIIC, A amaln, Thene,
Kalyan, Matirashos. i, 421501

| Salar Pt sitmted .

KRITIKA WIRES LIMITED
CIN - L27102WB2004PLCO8S9,
Regd. Office:1A, Bonfleld Lane, Mezanine Floor,

Kalata - 7000, West Bengal I, Prine No (039 aeser7
Website:
EXTRACT OF UNAUDITED FINANCIAL REGULTS Fon

THE QUARTER ENDED 30TH JUNE, 2025

THERMAX Conserving Resources, Preserving the Future

Statement of unaudited financial resuits for the quarter ended June 30, 202

{2 in Crore)
Quarter Ended Quarter Ended Year Ended
i: Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
i i i (Audited)
1 | Revenue from operations 2,150.18 2184.41 10,386.69
2 | Profit before share of {loss)/profit of associates, exceptional
Items and tax 211.65 161.73 884.71
3 | Profit before tax 21147 16131 88447
4 | Met Profit for the period 169145 108.42 626.70
5 | Total Comprehensive Income for the period 179.31 102.23 62437
B | Equity Share Capital 2253 2252 2253
7 | Other equity 4,914.36
8 | Eamings Per Share (of Rs, 2/- gach) (not annualised)
Basic (Rs.) 1353 10.28 56.33
9 | Eamings Per Share (of Rs. 2/~ each) {not annualised)
Diluted (Rs.) 1352 10.28 56.31
Notes:
1. Th of the it u Exchanges under Regulation 33 of the SEBI

(Lxshng Obligatien and Disclosure Requirements) Requlations, 2015, as amended. The full formal of the unaudited financial results is
available on the Stock Exchange websites (URL www.nseindia.com www.bseindia.com) and also on the Company's website (URL
wiww thermaxglobal.com}.

prasiserl st

T3, [Date ol fssue of i ol o prospecti 7 el 2025

4. [Dale of ssue ol faalan e arEdan,
raluaton eialfc o rac sl ess bt

17 sl 2025

v Sy s SUB. 311 32.52A. 321, (Re. I akh excapt por share at)
2 Ty (1) P 0 Bl Quarter: YearEndes 2 Tharmax Limited {
iara No. PARTICULARS 2025 {2 in Crore)
e e (ks e a2 (Unaucited) | (Aucite) Quarter Ended Quarter Ended Year Ended
1| Total Income from operations 2008562 | 2301477 | 1683005 | 74498.36) Sr. Parficulsrs Jun 30, 2025 Jun 30, 2024, Mar 31, 2025
i K 2| Net Proft forthe periodiear = (unaudited) {Unaudited) (Audited)
(before Tax and Exceptional tem) 185.16 565.56 28728 | 1480.24] e == = —
3| Net Profi for the periodiyear 1 | Revenue from operations 1,182.66 1,310.95 6.254.07
before Tax (atter Exceprional tem )| 18516 | 56556 | 28728 | 148024 2 | Profit bafore exceptional items and tax 61.92 11618 619.41
4| Net Profit for the periodiyear after 3 | Exceptional (tem gain (Refer note 3) - - 93.73
Tax (after Exceptional itsm ) 13761 330.76 21737 | 1,013.48] 4 | Profit before tax 61.92 11618 71344
e Ef_g;::; iR 5 | Total Gomprehansive Incoma for 5 | Net Profitfor the periad 4647 8598 57214
el bl the pericdiyear (Comprising Profit & | Total Comprehensive Income for the period 4795 8477 56862
r« it (MM, Sangianed é and other Comprehensive Income) 135.92 34240 21452 | 1,008.71
L v 7 | Equity Share Gapital 2383 2383 2383
‘I 6 Equity Share Capital B | Other equity 3,943.83
w;v e Sl N 5 £ ) [Face value of Rs. 2/- each] 532560 | 532560 | 53560 | 532560 9 | Eamings Per Share (of Rs. 2/- each) {not annualised}
551 GiRP cormencsmen gz, || | 7| Other Equity oxclucing Revaluation| Basic (Rs.) 390 722 48,02
” o ‘““W" ol | E‘::’::p e 411480 10 | Eamings Per Share (of Rs. 21~ each) (not annualised)
f o .
e, s AL z Diluted (Rs 3.90 7.22 48.02
(‘mlaurqmg eipvan| dales, Audied il (i) Basic (Rs.) 005 013 008 0.38] )
Staeenord o FY 023023 and FY 202324 fel (i) Diluted (Rs.) 005 013 008 038 a Hema: (in Crore)
" in Cror
| aramminmimoraisEgrmailoam and ihe List Note :
Jof Crecors car be viowes o 881 wet sl || [1) The above is an extract of the detailed format of unaudited Financial Results fled
| E—— I withthe Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Quarter Ended Quarter Ended Year Ended
g ™ Eipiriny Lrin Dol Disclosure Requrrements) Regulations, 2015. Faruculas Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
o 252Kh) of fhe Cods 5 avsikable & ‘"w‘m" r E0I dogumert wich can b 2) The figures of quarter ended 31st March 2 re the balancing figures between
e ik i the audited figures of the full financial year 31st March 2026 and the published (Unaudited) (Unaudited) (Audited)
e thosidoiplan | figures up to 31st Decemt )
e e e e 1| |3) The full format of the unaudited Financial Results are avallable on the Stack i P i
Wl e e B i Exchange webst e NSE webse (winks=india.com) and Company's. webste b sofdon i Y
T [Las ol o samiseon ST R T[T GRS he same can QRCade Thermax Netherlands B.V.* - - 93.73

EIPYEGRS[E]  Kritika Wires Lumnoa

Registered Olﬂ
&
By g n 2

1A Bonicld Lane, Mezanine Foor,
Kolkata
Phone No. (0392242 9581/22130660

Managing Dirstor

16 Sapterber 2035

75| Lost dsle bor subrrission of rasoiibon ol
waramaunGTRerals Al Gt |

Tasibme Exprassen o

Irierest

Place of Signeture  Kolkate
Date :30,07.2025

T
Ratal Ut

Resalutlan Professional in the matter of
s Pararmoun Mo sod Chomieats Limled
Reniod BEURA PP a0 AON

Correspandance Addeess: 67722, Day gt Kool Bagh, i Dal - Tio05
Reg, Emal ID with IBBI: rdalranul6g@igmai.con
o Bpeeae e 3 ot coreen

* Considering the current market scenarlo and performance of a subsidiary, the Oompany accountad far reversal of provision for impairmant of
Investment in the subsidiary.

For Results For Thermax Limited

Place: Pune
Date: July 31, 2025

Mrs. Mcher Pudumice
hairperson

Regd. Office: 0-13, M.LD.C Industrial Area, R.D. Aga Road, Chinchwad, Pune ~411 019
Corporate Identity Number - L28293PN1980PLC022787

epaper.ftnanciaiexprggemn‘. .
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FINANCIAL EXPRESS

[l ecs) LAKSIIIHI ELECTRICAL CONTROL SYSTEMS LIMITED
Officz: 504, Awiashi Road, Peelamedy Post, Cambetore - 641004
cw L31200T21981PLEO01124

NEIL INDUSTRIES LIMITED
CIN; L51109WB1983PLC036091
R/o: 8B, (Ground Floor), Lake View Road, Kolkata-700029
Corporate Office: 141113, Civil Lines, 402-403, Kan Chambers, Kanpur-208001
ail: m

/|
Mayur Uniquoters Limited

{URL hiips fwww lecsindia comfnvesiors/nancial-resulis/). The resulls can be
accessad by scanningthe QR Code gfven belon.

By order of the: Board
NETHRA J. 5. KUMAR
Chairperson and Managing Direcior

Goimbatare
31072025

Website lecsindia.com Email wdia.com " "
STATEMENT OF UNAUDITED RESULTS FOR S omeg e
THE QUARTER ENDED JUNE 30, 2025 ; d (for the attention of Equity pany) Corpnrale Idenﬁﬁcahon Number (CIN): L18101RJ1992PLC006952
{inLaifis} transfor i ipr-Sik 1-Che h
T Sublect: Spoctl Window for o-odgementof transto eduests o Py sical Shares Office: pura, Jaip Road, Tehsil-Chomu, District - Jaipur-303704 (Rajasthan) India
SL Particulars WIS | NG | HBAB B equests Y ot per Tel. No. : 91-1423-224001; Fax: 91-1423-224420, E-mail: secr@mayurbiz, Website: www mayuruniguoters com
: forr iged pr
N Unaudiod) | {Uraucited) | [Audited i
) P Per— e e e ﬁZéﬂ.?.L‘n.s/p;m NOTICE TO THE MEMBERS OF 32"* ANNUAL GENERAL MEETING TO BE HELD
.| Tt rcame fom operaions 5 250 e
his Speci July 07 2025 to Dear Memberis), THROUGH VIDEO CONFERENCING / OTHER AUDIO-VISUAL MEANS
2, Net Proit 1 [Loss) for the pericd January uS 2026, Al eligible requests during this period shall be processed in =
efore T and Excepbonal e i 12816 B domataralisad moc only. NOTIGE is hereby giventhat 32" (Thirty-Second) Annual General Meeting (*AGM") of the Members of the Mayur Uniquoters Limited (“Company”) will be heid
g who meet the are requested h our Registrar & onWednesday, September 17, 2025 at 11.00 A.M Indian Standard Time (“IST") through *VC")/ Other Audio ("ORVIY") facility
.| Nt ol Logs e et Fx Shars Transfor Agent, Mis Skyline Limited, L in compl il provisions ot panies Act, 2013 ['the Act] and the ruies made thereunder and the Securitias and Exchanga Baard of
e Erepmpy BH e Gl Forfurther as: M/s Skyline India [Listing Obligation and Disclosure Requirements] Regulations, 2015 read with General Circular No. 09/2024 dated September 19, 2024 and sarliar
.| et Pegl { [Loss) for the pecicg afier Tax Private Limited R/o.. 15t Floor, D-153/A, Okfla Phase 1, Okhla Industrial Estate, New circulars issued in this regards from fime fo fime, by the Minisiry of Corporate Affairs (*MCA Circulars®) and SEBI Circular No. SEBI'HO/GFD/CFD-PoD-
e Excepiona e s an wn Delhi-110020, Phone: 011-26312682/83 2/PICIR/2024/133 dated October 03, 2024 issued by the Securities and Exchange Board of ndia SEBI Circular') withautthe physical presence of the Members
o b emall:acmin@skylinerta.com. atzcommon venue
5| Tl Comgeetensivs roome furthe pered Alternatively, shareholders may reach to us at neilil@ rediffmail.com, .
[Comprising Pl (Lcss] e peno e T neilindcstrieslimited@gmail.com In Compliance with the above-mentioned irculars, the Nelice of 32" AGM and the Annual Report for e financial year 2024-25 including the Standalane and
and aher Comprehensive Inoome {fer Ta| TS | 15 458 For Neil Industries Limited Consolidated Financial Statements of the Company for the financial year endad March 31, 2025 (*Annual Report') wil be sentin due course, only through
6,| EqulyShar Captal oz vao o B Mlemd) | 20580 HEH 580 oty 31,2025 Deepantv ";”n electionic mode (1 2., vize-mail) o all of member a5 on Friday, August 08, 2025 and whose email adoresses
ate: July 31, " Dpe)
7. o auty o Rt R Jece: Kanpur (Company Secretary Officer) Registrar and Share Transfer Agent (RTA) orwith their Participants ('DPs"). A Letter
o S o lm a:cassmg me Annual Reunrl for the financial year 2024-25 will be sent to those shareholders, who have nat registered their e-mail ID wnn tne
‘P i Bance Sheet o s o) = BITH
- - 327 AGM Annual Report will also be available on Company's website i.e. wurwmayuruniquoters.com
8. | Eamigs Per Share {of s 18- each) AlDA - D (:sntral ﬂeuasnnw Services {India) Limited ('CI]SL'J wnbsne\ &. Wwiw.evotingindia.com and websites of Stock Exchanges 2. BSE Ltd at www.bseindia.com
o curiurg and deconinced cpeaions) D k Exchange of IndiaLid at
Basic 3 3% "2 d g
Dildtad 75 3% 1 ._; P Members can join and participate in the 32 AGM of the Company trough VC/OAVM facity only. The instructions for joining the 32 AGM and the manner ot
frarey Extracts of the Standalona Unsudited. Financial Resulls pammuahun in the remota e-voting or casting vote mugh the e-voting system during the AGM for the members (including the Members holding shares in
ofQ For the Quarter ended June 30, 2025 ithifie DPs/ Company/ RTA) are provided in the Notice of AGM. Msmue:s participating in the AGM
1 i i o A
he-Steck Exchang under Repulstion 33 of the SEBI (Listing Oblgabons snd — R L g the VL0V ey sl b coured o Under SACTN 13t A1
Disclosure Requirements) Regulations, 2015. The full format of the  Quartery s, Particulers R L B e P Membars who have not registered their e-mail address with the Company/RTA/DPs are requested to register their e-mail address by following the beiow
Unaudited Results are avalable on the Stock Exchangs website- BSE Limited Ha (Unsingiten | udited) |[Unaistitea | (Audit 1 g i 1 i :
“ c T 170 07532
{waw.bsgindia.com) and on the Company websile. (www.lecsindia.com) R TS T ¥ e i Ploast o necessary detals ke Foll No. Narmo f shareholder, scanmed cony of the share certificate (front and back), PAN (sl

1 Proft | (Loss) or e panod Bl o B3] ]
P veiod o W EE) WA
it tax aftar Exceqtionl ancior
|Exracrrary ssms;
5 Iw\nlcwvs'vmm\rmn-'v B 627 EE Wi

COMPANY LIMITED
ndia £

NOTICE TO THE SHAREHOLDERS

o Cone peon (8%t anc
e Comprehensivs incoene.

B[y i Z4E0_| 102450 | V02AE0
[Resanas arriucn Redtiaoy s 3. 53180
e Audited
s year)
gand
dmmum g
a7 as? o.4) g2
2 i 7 asr (04) [EH

TH

DEMAT ACCOUNT OF THE IEPF AUTHDRITY
This natice is hereby given to the Shareholders of the Company pursuant to the
prousions of Secton 124(6) of tr Companies Act 2013 d Rul 60) () of the
investor g, Audit, Transfer and
Refund) Rules, 2016 (IEPF Rules; Zﬁ\ﬁ,, a5 amended from time to time.
Interms o . 2016, t b
‘paid or claimed for seven consecutive years or more. shall be transferred to the Demat
ccount of thi IEPF Authority vithin 30 days from the due date of ransfer.
Detalls of the shareholders,n tespectof shares for hich divdend m, remained

years the [EPF
Authortys Demat Account, are avallae on the websie of the comwny at
wwwandrevryute.com for information and necessary action by the sharcholders

[‘rkmsran OF EQUITY SHARES OF THE 'meJ

Further, pursuant p the IEPF Rules, the Comp: indivicsal
notices on 315t July, s whose
dividends are ying ungsitiunclaimed for the last seven consecutve years o more.
interala, Authority.

hias s b ofthe Compa)

The final dividend for the financial year 2017-18 8 Re: 0,04 per Equity Shares of A, 21~
cach o decoresl o thSeplie, 2018, As g the pcaionsof e Crmponies
Act, 2013, the unpaid

The above s an exiractaf e detatid foomat of Unsoled Finandial Resuns e witn e
Exchangas under Reguiaton 33 o the €8 (Ling Cusgators ana eoies Rauarmans) |

(sef mailld| e secr@mayurbiz
or at RTAemallid j.e. beeldllta@gmall com with the Form 1SR-1. The said Fusm can be dcwn!oa&en from the website of the Company at
wnw.mayuruniquolers.com
Please update your email id & mobile no. with your respective Depositery Participant (OP).

Physical Holding

Demat Holding

Further, the Board of Directors in ts meeting hold on Thursday, May 08, 2025 had recommended the Final Dividend of Rs, /- par equity share of face value of
Rs. 5/- gach fully paid-up (i.e. 100% of the face vahie) aut of the netprafit for the financial year y, 22" day
of August, 2025 as the 'Recard Date for determining entitement of members to dividend for the financial year ended 31" March, 2025, if approved at the 32"
AGM of the Company. The Final Dividend once approved by the shareholders in the ensuing AGM, will be paid within the statutory timelines through Electronic
Clearing Seevice (ECS) or by any other means to those shareholders who have updated their bank account details. Dividend will be paid after deduction of
applicable tax at source at prescribed rates:
SEBI by its Master Circular dated June 23, 2025 has made it ma ndamry for Members holding securities m physical form to furnish PAN, choice of nomination,
contact details (postal i orRTALe: Begtal Financial & Computer
of

Services Pvi. Ltd. Membar(s) whose folio{s) do nmhavnlheahwe memlnnmidela\iswll\ “ following, upe plying with the regs
the above circular:

« Tolodge grievance or avail any service request relating to shares or

= Forany pay ueh lolios, only thraug frect from ApFI 01,2024

NS o bt i sl 33 b, oo Ak 2315 read i ol s B
Ry

Ttos M1 Accordingly, s hereby ical , Contact Detalls, Bank d Specimen Si shall
2 The bwm” e ’m';vswviy d by ihe Board af ther | i i " ly ter
ikt
riher, i [0 uf & their tor avoiding any delay in receiving the dividen allowing the below
Further, th quested to update th detail for avoiding any delay In receiving the dividend by follawing the bl

mentioned instructions:

atnas Bk s it
Sdi.

Date: 3087 2025
Place: New Delhi

Pawan Kumar Wizt
{Direcer)

DIN: 0AT43255

SHIVALIK AGRO POLY PRODUCTS LIMITED
CIN: u15|3mp|grsncmmz
Regsletea Ofce: P o | S ndis
e b o
s vt skl col

P;nanoo (HP
i

q
d {F.Y, 2017-

fortranster Lo fund on 2nd Nowermber, 2025 The correspanding shares of the holders
wha have for areals
liable to be transferved to IEPF Authority's Demat account,

& company held by
r..nuermmnnm 124 o L 201
e Ivgor Ecaton and rtectan Fun Aubry (oioig e o o o
Rules, 2016 [as amended up t dale) [ ), members ate here by mformed fiat unclsimed
o o sl o o 3 S SH1E wt ol eaeein s e o

Shareholdlers may pl

then the same has t b ciaimed from the Ivestor Education and Protecton Fund
Authority following the pr e IEPF Rules, 2016, as amencled,
Toavoid of claiming “Investor Education
fund Authorlty. shareholders ;

1017-16, may lodge theis
claims with the RTA of the Company, Le, MCS Share Transfer Agent Lid., 383, Lake
Gardens, 1st Floor, Koikata - 700045, Tel:(033) 4072-4051/405.2/4053, Faic (033) i
4050, Email: messtagirediffmail.com or with the Company at the add

n
CORgACe yeaIs o more o 1he feancil yesr 31,03 2018 Wil b cue for amster b iniestor
Educalion and Protection Fund (IEPF) on or afier 04.11.2025, The Conparty has commiunicaled

Members whi toCompany's RTAan beetairta@gmail.com about change of
address and updates about bank account detalls by submitting Form ISR -1 to RTA for receiving dividends directly in their bank account
through the Electronic Clearing Services (ECS)

Members whose shareholding is in elecironic mode are requested to direatly nofify fo their respective Depository Parficipant(s)

about change of address and updales about bank account detalls.

Pursuant to the Finance Act, 2020, w1 April 1, 20; y i required f Tax
at Source (TDS') from dividend paid to the Members at presoribed rates in the Income Tax Act, 1961 (the 1T Act). In uanara\ to enable compliance with TDS
requirements, Mambers are requested to complete andor update their Residential Status, PAN, Category as per the IT A6t with their DPs or in case shares are
held in physical form, with RTAby updatingthe PAN through Form ISR -1 by Friday, August 22, 2025 ate-malliD Le. beetalrta@gmail.com

Alle {his regard should RTAofthe G com

NMembers are requested to carefully read the Notice of AGM and In parlwculal the instructions for joining the AGM and manner of casting vote through remate
e-valing or 6-voting system at the AGM. Further the above-mentioned information is being issusd in compliance with the relevant elrculars for the information

Physical Holding

Demat Holding

thebenefit pany. For Mayur Uniquoters Limited

Kapil Arora

Place : Jaipur Company Secretary and Compliance Officer
Date : July 31, 2025 .o A57885

oty o ool shorahedars o ek s d-afabie Seses and
shaes 1 e o bo ranciened 1o IEPF suhorty under e 53 R for aing spproprito
catin

Aulhnme

on Its wabsite anul:qmpﬂlynnm at web finkttpwww.shivalikagropoty com!
of uncliiml_dividond for TRF.to_ IEPFaspe and hitp-iwww.shivalikagropoly.com
List_of shares for TR aspx e & halgers 3re regussted

their unclaimed diidend Bmcants befare fhe abave said dals i.e.04.11.2025 faing wheh

abave, Shareholders may kindly ensure that claim, if any, is received by the

comgany
IEPF Authority m acmrﬂanm with th id and reovant ndes.

BTA/Company on or before 15th October, 2025 to ensure that
ik nd

Shareholder(s) may refer to IEPF detail'under the Investor Relations'section of the
website, ! i
dividendshares due ta be transfered to IEPF Account,

12 [EPF Authory \nn\uﬁngdl\ benefts aceruing en such shares, it any, can be caimad beck by
ther fram IEPF Atharly afer ollowing ine procede prescrinod by the Rules. The esnoermed
shatenaigr haiding Shares 1 physical oM an wh03E Shaves are b 1 be Dansermes to
DENAT ecoet o P Auteaty iy et Conony ] 6 g o i

cerlfica
same o DEMATAommnHEﬂr oty as per Ruses ant upon such ssue, the gl share
regisierad =1 heir names shal stand automatialy cancelled avd be

with their Depository Participant (DP), in case of shares held in dematerialized form
and with the Company/RTA, n case of shares held in physical form

For and on behalf of

Andrew Yule & Co. Ltd.

Sd/-

Sucharita Das

Campany Secretary

Place: Kolkata
Date: 01.08.2035

nor-negatable r_ i reny o

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S PARAMOUNT MINERALS AND CHEMICALS LIMITED
Operating 1n Chemicals Industry At Amibernath, Thane, Maharashtrs
(Under sub-regulation (1) of requlation 38A of the Insolvency and
Banknuptcy Board of India (Insolvency Resolution Process for
orporate Persons) Regulations, 2
RELEVANT PARTICULARS

Wi o Gorsal s g wih PR [Faramoun Winoai s Clienicas Liied
A G WPHo. IPAN: AARCPET2I0 |
™
e e e e T,
e, i

Z
Dl o Pice whare maferiy o1 e assals | Friad Aasets are ocata ol 1 Telawing places
e lacated o P e i
o5, i, Amb2math, Trane,
o Marsssos s 6158
o) Solar P stuatnd

by the Campany for the purpcse of iransfer of shate: 1o DEMIAT Account of IEPF Authorty
st e
UTORITY HAS INTATED 100 DAYS CAMPKIGN RAMEDASSAKSHAM NVESHAK"
smrmﬁ FROM 24TH JULY 2045 FOR K1C & UPDATION F RELEVANT D
FER OF UNPAIDIUNCLAMED nlwnsun %
TEFF VNG 1045 COMPAGH ALL CQUTY SHAREHOLDERSOF THE

REQUESTED TO UPDATE THEIR KYC AND OTHER DETAILS INCLUDING B!NKDETM.S
oN 15 WITH THE COMPANY'S SHARE TRANSFER AGENTS.
O

fys

Share Transfer Agonts ot Aohipra Gaoial Lmded. M. Abhinay Aggarwal Tel: 111-42380725,

ucis Limited M. 81
Jain B-45, Phase I, Indushial Arca, unm 50085 (VB) Phone! D172 22704748 Fox
Ll For Shivalik ¥ Limited
Place  Mhsl{Piin) S
Dsted 31 072025 8L dain, Firance Con

& Comgany Searetary

KRITIKA WIRES LIMITED
CIN - L27102WB2004PLCO9699,
Regd. Office:1A, Bonfleld Lane, Mezanine Flor,

Kalata - 7000, West Bengal I, Prione No (039 a0se17
Website:
EXTRACT OF UNAUDITED FINANCIAL RESULTS FoR

THE QUARTER ENDED 30TH JUNE, 2025

s A\ THERMAX LIMITED

THERMAX
Conserving Resources, Preserving the Future,

Statement of unaudited financial results for the quarter ended June 30, 202

{2 in Crore)
Quarter Ended Quarter Ended Year Ended
i: Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
» i i (Audited)
1 | Revenue from operations. 2,150.18 2184.41 10,388.69
2 | Profit before share of {loss)/profit of associates, exceptional
Items and tax 21165 161.73 884.71
2 | Profit before tax 21147 161.31 BB4.47
4 | Net Profit for the period 16145 109.42 626.70
5 | Total Comprehensive income for the period 179.31 102.23 62437
8 | Equity Share Capital 2253 2252 2253
7 | Other equity 4.914.36
8 | Eamings Per Share (of Rs, 2/- each) (not annualised)
Basic (Rs.) 1353 10.28 56.33
© | Eamings Per Share (ol Rs. 2/- sach) {not annualisad)
Diluted (Rs.) 13.52 10.28 56.31
Notes:
1. Theaboveis i the it f L Exchanges under Regulation 33 of the SEBI

(Listing Obligation and Disclosure Requirements) Regulations: 2015, as amended. The full format of the unaudited financial results is
available on the Stock Exchange websites (URL www.nseindia.com www bseindia.com) and also on the Company's website (URL
www thermaxglabal.com),

i ok A AR
(it o s iy

17 August 2025

= Suney Nos S0B, 311,32, 30, 320, (R, Inlakh oxcapt por share dato)
B2, Taltegaly (V), Peddarmal (M) S Quarter [YearEnded| 2. Key financial figures for Thermax Limited (Standalona) are asfoliows: 2in G
et s argass No PARTICULARS 50.06.2025  31.09.2025 [90,06.2024 | 31062005 [fin Lrom)
b b a1 (Unaudited) | ek ke a2 (Unaucited) | (Aucte) Quarter Ended Quarter Ended Year Ended
1| Total Income from operations 2068562 | 2391477 | 1683005 | 74498.36) Sr. Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
i I 2] Net Proft forthe periodyear e (Unaudited) (Unaudited) (Audited)
(before Tax and Exceptional tem) 185.16 565.56 28728 | 1480.24] s - - e —
3| Net Profitfor the periodyear 1 | Revenus from operations 1,182.66 131095 6,254,07
before Tax (after Exceptional item ) 185,16 566,56 28728 | 1480.24] 2 | Prafit bafore exceptional items and tax 61.92 11618 81941
4 | Net Profit for the periodlyear after 3 | Exceptional item gain (Refer note 3) - - 93.73
Tax (atter Excaptional ftem ) 19761 | 38076 | 21737 | 1013.48) 4 | Prafit before tax 6192 14518 71344
o 5 | Total Gomprehansive Incoma for 5 | Net Profit for the periad 4647 85.98 57214
+ Tatiepaty (V). Podramd (), Yarstse
o ,’:,V';,La it the pericdiyear (Comprising Profit B | Total Comprehensive Income for the period 4785 BATT 568.62
226514 Zabn ) Soresn and other Comprehensive Income) | 13592 |  342.40 | 21452 | 100871 7 | Equity Share Capital 2383 2383 23.83
e [ e s 6] mt Shars Gaial . 8 | Other equiy 394393
in fast Ermancial o P Salt - INR 2T C1FY 2024 [Face value of Rs. 2/ each] 532560 | 532560 | 532560 | 5326.60] 9 | Eamings Per Share (of Rs, 2/- each) (not annualised}
] i e ORE et 7 | Other Equity oxclucing Revaluation Basic (Rs.) 390 722 4802
i Firee et WA A mBREEOl A abua e e | e ] E::’::p . 411480) 10 | Earmings Per Share (of Rs. 2/- eagh) (not annualised)
e <
e, st o o Diluted (Rs X : .
" |t e relevan] e al (i) Basic (Rs.) 005 043 oce 038 {Rs) 3.20 722 48.02
Suhyumr Tor FY 2022- 13)!I\:VY?‘“" 2‘ Ew (ii) Diluted (Rs.) 005 013 o8 0.38| 3 Iems: (% in Crore)
P oaramauntmineralsEgmai com and the List Note :
Jof e can bs vsmed o 1881 webgorisl || [1) The above is an extract of the detailed format of unaudited Financial Resuls fled
e i with the Stack Exchanges under Regulation 33 of the SEBI (Listing Obligations and Quarter Ended Quarter Ended Year Ended
i (EgHE & Dataled Disclosure Requrrements) Regulations, 2015. EANcyl%s dJun 30, 2025 Jun 30, 2024 Mar 31, 2025
s Inwtation far £01 2) The figures of quarter ended 31st March 2025 are the balancing figures betwesn
'"“:mw'[‘gf”'d' ‘2" @ the audited figures of the full financial year 31st March 2025 and the published (Unaudited) (Unaudited) (Audited)
S i s ool figures up to 31st Decem!
T P e e T R 3) The full format of the unaudited Financial Results are avalable on the Stock
e il e apidosd Exchange websis e NSE webste (vinurseindiacom) ans Company’, websre 2L
T T Pl he same can QR Code Thermax Netherlands B.V.* - - 93.73
peavtzerl st G on,
49';\5_ R Registered Office EIPYARSE  Kiitika Wires Limted * Considering the current market scenario and perfarmance of a subsidiary, the Oompany accountad far reversal of provision for impaimment of

1A Borfield Lan, Vezanine Foor,

s
R
Kolkata 2

Managing Dirstor

s 4 prospect

sl o sbrision o resobon plars |1 S 3058

6. [Process emal 1 1 subm Exprassion of
irrest

[ saramaumiminerals oAl cam

Place of Signature  Kolkate
Date :30,07.2025

sa
ahul Jindal

Rosalution Professioral in tha mattar of

Wis Faramount Minerals and Chemicals Limited
Res. ot BB S0UP.P. 02042071 0740R
lidity: 30.06.2026
Gotrspondance Addros: 7212 Day Nagar Mm\.gn oG- it
Rog, Email 1D with [BBI ndalrafulGo@gmat.com

ey Sl e

Date: 015t August, 2025

a9 O

Imvestment inthe subsidiary.

Scan

FanhEaity For Thermax Limited

Plac
Date: July 31, 2025

Mrs. Mcher Pudumice
hairpersen
Regd. Offioe: D-13, M.LD.C Industrial Ara, R D. Aga Road, Chinchwad, Pune - 411 019
Corporate Identity Number - L28298P N1980PLC022787

epaper.financiaisxpres&mn‘. .

New Delhi
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[flrecs| LIKSIIIHI ELECTRICAL CONTROL SYSTEMS LIMITED
Officz: 504, Awiashi Roed, Peelamedy Post, Caimbators - 641004
cw L31200T21981PLEO01124

NEIL INDUSTRIES LIMITED
CIN; L51109WB1983PLC036091
R/o: 8B, (Ground Floor), Lake View Road, Kolkata-700029
Corporate Office: 141113, Civil Lines, 402-403, Kan Chambers, Kanpur-208001
ail:

faterE»

piona! i) 50 810 ura

To Corpuensie oome b e
[Comptiig Pl L05) e pod ke T
and e Comprebense Inoe [ler T LT IRETT TN

Equty Share Captal (Facz valus of Rs. HIk each) A58 WK 380

o eackaing Rekadton Risin 25

o
o B B Sha o e ) AT

/|
Mayur Uniquoters Limited

Corperalg Ideuﬁhcaﬁon Number (CIN): L18101RJ1992PLC006952
Office: itpura, laipur-Sikar Road, Tehsil-Chomu, District : Jaipur-303704 {Rajasthan] India
Tel. No. : 91-1423-224001; Fax: 91-1423-224420, E-mail: secr@mayurhiz, Website: www.mayuruniguoters com

NOTICE TO THE MEMBERS OF 32" ANNUAL GENERAL MEETING TO BE HELD
Dear Memberfs), THROUGH VIDEO CONFERENCING / OTHER AUDIO-VISUAL MEANS

NOTICE s hereby given that 32" (Thirty-Second) Annual General Meeting (*AGM) of the Members-of the Mayur Uniquaters Limited (“Company") will be held
onWednesday, September 17, 2025 at 11.00 A M Indian Standard Time ("1ST") through {*VC")/ Other Audio ("ORVIY") facility

Website lecsindia.com Email : india.com " }
STATEMENT OF UNAUDITED RESULTS FOR N omee” g
THE QUARTER ENDED JUNE 30,2025 (fortheattention of Equity pany)
{ } transfor
3 Moits Ended |12 artis Enced| PmsuanttoSEElecu\ar lated July 02, 2025, & Special Window has been cpenedforre-
St Particulars TN | NKEH | JBNE e
for requests
No| {Unaudiod) | [Uraudted) | [Auditaa) Aprlo1, 2019 fione
1.] o e fom speatons swew | samn| wew documentiprocse,
s Speci July 07,2025 to
2, Net Pt Lo e o Jarary 08, 2026, All eligile requesta durng i period anall be prosessed n
oot Texand Exceptund | we|  wes | e dematerialised mode only.
3 who mea! Regisirer &
.| W Pl Lo for e pic b Tax Share Transfer Agent, Mis Skyline Limited, i
e Excepfona s 55 LAY 51T lodge the
For . Mis Skyiine:
| Nt Pea  [Loss) e the i afier Tex Private Limited R/o.. 1st Floor, D-153/A, Okfla Phase 1, Okhla Industrial Estate, New

Delhi-110020, Phone: 011-26812682/83
‘email: admin@skylinerta.com.

Alternatively, shareholders may reach to us at neilil@redifimail.com,
neilindustrieslimited @ gmail.com

For Neil Industries Limited

Sdi-

Date: July 31,2025 Deepanti Verma

lece: Kanpur (Company Secretary & Compliance Officer)

in compl gl provisions of panies Act, 2013 [‘the Act'] and the fuies made thereunder and the Securtias and Exchange Board of
India [Listing Obligation and Disclosure Requirements] Regulations; 2015 read with General Circular No. 09/2024 dated September 18, 2024 and earlier
circulars issued in this regards from fime {o ime, by e Minisiry of Corporate Affairs (*"MCA Circuiars®) and SEBI Circular No. SEBI/HO/CFD/CFD-PoD-
2/P/CIR/2024/133 dated October 03, 2024 issued by the Securities and Exchange Board of India (*SEBI Circular*) without the physical presence of the Members
atacommon venue
In Comptiance with the above-mentioned circulars, the Notice of 32" AGM and the Annual Report for the financial year 2024-25 including the Standalone and
Consolidated Financial Stalements of the Gompany for th financial yaar anded March 31. 2025 (*Annual Report’) il bs sent n due course, anly frough
electronic mode (i e, viae-mail) toall thosa of member as uanday Mgusu]ﬁ 2025 and whose email addresses
are registerad with the Company, Registrar and Share Transfer Agent (RTA) orwith their Participants ("DPs"). A Letter weblin}
'or accessing me Annual Heunrl Im tne Ilnancla\ year 2024-25 will be sent fo those shareholders, who have not registered their e-mail ID with the
grated Annual Report will also be available on Gompany's website i.e. wurw mayuruniquoters com

Detals of the shareholders, In respect of shares for which dividend has rémained

e 0 the IEFF
Amomyq Demat Account, e avallbie o the wehsia of the comwny at
wywwandrevryule.com for information and necessary action by the sharehlders
Further, pursuant [ the IEPF Rules, the Company indivihsal
notices on 315t July, i whose
dividends are ying ungsiniunchaimed for the last seven consecutive years o more.

8. | Eamings Per Share (of s 18- i PATBACK B US' N ESS Ll MIT ED Csntralﬂeuasnnry Semces(mma: L\m\len ('CDSL"JWBDS\W\ & Www.evotingindia.com and websites of Stock Exchanges i . BSE Ltd at www.bseindia.com
LVCLNﬁW'E and dsconinied opsraons) 2 i @ t N, al Pla i and National Stock Exchange of India Ltd atwww.nseindia.com.
i Y o
Diviad o 13 Wi Members can join and participate in the 32" AGM of the Company through VC/OAVM faciity only. Tha instructions for joining the 32 AGM and the manner of
ey Extracts of the: s,_“d. = UM“M Fini .m:l_l it participation in the remote e-voting or casting vote mmgh the e-voting system during the AGM for the members (including the Members holding shares in
7 ot For the Quarter ended June 30, 2025 phy: ithvifie DPs/ Company/ RTA) are provided in the Notice of AGM. Msmue:suammpanng inthe AGM
y ; d i
the Stock Excharge under Regulation 33 of the SEBI {Listing Obligatons'and —— il thraughthe VC/ORVI feciit under Section 1030 013
Distlosure Requirements) Regulations, 2015. The full format of the  Quartery T et o | Mambears who have not registered their e-mail address with the Company/RTA/DPs are requested to register their e-mail address by following the beiow
Unaudtad Resuits are avallable on the Slock Exchange website- BSE Limited (U )| (Rudited) |{Un-sudited)| (Audited) I Qi L i
{www.bseindia.com) and on the Company website (www.lecsindia.com) 170 Pl m PR \x ﬁm o N T eharohord 3 o the she \oate (tront and backy, PAN (sall
{URL s fhwww lecsindia,comimvesiors/nanciabresulis). The resulls can be 1o bioobidy v s et s ot Bl bl ol il St b it ‘””r;;ﬁmf" SE;E)'M “ﬁfn
acoessed by scanningthe OR Code ghvan below. T o re ] 9 | or ot RTA emall ¢ Le beetalrta@gmai. cum wnth the Form ISR-1. The said Fu:m can be dcwnioam from the website of the Company at
s wnw.mayuruniqualers.com
“ ngméﬁa;wﬁ: e W TH Ty Demat Holding | Please update your email id & mobile no. with your respective Depository Participant (DP).
(05 ‘;:“J;”;gg Ghairperson and Managing Direetor i Further, the Board of Directors in its meeting hold on Thursday, May 08, 2025 had recommended the Final Dividend ufRs 5/~ per equity share of face value of
i 5[ ot Compeanses o or B ¥ B s Rs. 5/- each fully paid-up (i.e. 100% of the face value) out of the netprafitfor the financial year 2025, y, 22" day
el oo i of August, 2025 a5 the Racord Bate for determiring sntlement of mermbers o dvidend forth fivancialyear snded 31* March, 2025, f approved af te 32%
u;sr:-nn‘www Incoeme. AGM of the Company. The Final Dividend once approved by the shareholders in the ensuing AGM, will be paid within the statutory timelines through Electronic
LnMPA ¥ LIMITED — QT BT BT Clearing Service {ECS) or by any other means to those sharshelders who have updated their bank account details. Dividend will be paid after deduction. of
L S I o g ey applicable tax at source at prescribed rates
A
v st ol e s SEBl by ks e el 29, 2029t made oy o s g e byl i PN, e of v
contact details (postal ik afc d th al Finangial & Gomputer
Services Pvt Ltd. Member(s) whose folio{s) do nmhavnlheahwe d details will for the following, upe plying with the requi of
] NOTICE TO THE SHAREHOLDERS om | o | o | o il
TRANSFER OF EQUITY SHARES OF THE COMPANY TO THE - 2 e - T o . "
* Tolodge grievance or avail any service requestrelating to shares or
[ DEWAT ACCOUNT OF THE IEPF AUTHORITY J st sttt s crsc st reimmmessrpsor| | © e EREE el i AR
This natice is hereby glven ta the Shareholders of the Company pursuant to the il ey i ol el L skl ey ¥ Py M il ) i :
provisions of Section 124(6) of the Companies Act, 2013 and Rule 603) (3) of the Accordingly, it Y |  Contact Details, Bank d Specimen’ shall
Investor Education and Protection Fund Authority (Atcounting, Audit, Transferand | ¢ E!njn"qvg:‘”mw iy by by fhe Boart ol ther | 4 idend, = ¥
Refund) Rules, 2016 (IEPF Rules, 2016}, as amended from time to time. et o npragiiadin Further, the q d to update their detail for avoiding any delay in receiving the dividend by fallowing the beiow
s of (hE1EPF R 20N i A5 s e e e 330 o Compmret A 2013 i wi -3 e Trertidaed 0N
‘paic or claimed for more, tothe Demat of
Aceount of the IEPF Autharity within 30 days from the due date of transfer Patback Business Limited Members toCompanys RTAan beetairta@gmail.com about change of
"

Date: 30072025
Place: New Dethi

Pawan Kumar Mitzt
{Direcur)

DIN: 0AT43285

Physical Holding | address and updates about bank account detalls by sunmmm Form ISR -1 1o RTA for receiving dividends directly in their bank account
through the Electronic Clearing Services (ECS).

SHIVALIK AGRO POLY PRODUCTS LIMITED
CIN: U{5131HP1076PLC003TO3
Regsred Ofce Pl o |, Saciot s v Pwanoo\HP
rdustoal Ace 6

Qemat Holding | MEEErS Whose sharehalding s n lecifonic mode e requeSted 1 Grecdy ol 1o T (especte Deposiary Pariopan(s)

about change of address and updales about bank account detalls

Pursuant o the Finance Act, 2020, we L April 1, 20: pany is requir Tax
at Source (TDS') from dividend paid to the Members at prescribed rates mlhe Incame Tax Act, 1961 (the 1T Act). In general, to enable compliance with TDS.
requiraments, Memibers are requested to complete andor update their Residential Status, PAN, Category as per the IT AGt with their DPs or in Gase shares are

Shareholdes(s) mayrefes 1o 1ERF detail' under the nvestor Relations' section of the
website, for further
dividendishares due to be ransferved 1 JEPF Account

inter-al o EPF Authority
phastuigh e i heldin physical form, it RTA by updatin the PAN through Form ISR -1 by Friday, August 22, 2025 ate-malliD| gmalcom
The final dividend for the financial year 2017-18 i@ Re.0.04 per Equity Shares of Rs. 2/ Al thissregard should &k i il
eachwas dedared on 26th September, 2018 As per 'he provisions b the camwame: 4R, 2017- Members are requested to carefully read the Notice of AGM and In particular, the instructions for juining the AGM and manner of casting vote through remote
Act, 2013, the un b " g-valing or e-veting system at the AGM. Further the above-mentioned information is being issusd in cormpliance with the relevant circulars for the Information
fortransfr o fund on 2nd November, 2025 me corespanding shares of the holders- i iyt m‘%‘ifﬁ '*a e dig‘eild'g {hebenefit pany. For Mayur Uniquoters Limited
wha have fe Ry 5 20163 {the Rules|, marbers are tere by mformed it unclaimed
Hiable 1o b transferved 10 IEPF Authority's Demat account vt for e francil year anded an 31 03 2018 and thei cermespanding shares halt by the Kapil Arora

i Fi n it
Shareholders may please note that ifany am R, | L s o e b Sha Tl Jear 3103 2078 il b3 e n:: rerio lnvesior] Place : Jaipur Company Secretary and Compliance Officer
then the same has to be claimed from the 'Investor Education and Protection Fund Educalion and Protection Fund (IEPF) on or aher 04.11.2025, The Compary has wmmumalm Date : July 31, 2025 M.No. A57885
Athority IEPF Rules, 2016, as smencled, | | indvicualy o the concermed sharefoiders at hal alest avalatie aidress.
To-avaid the mmnvenwnw uf :Jalm\ng the refund/shares from ‘nvestor Educatian shares ars fisbie In b ransiared o IEPF sulhoriy under e sad Rules for iaking -?WWW

f 2017-18, may lodge thait on Its wabsite Mm\\lwﬂpﬂlynnm at web Hinkttp:www.shival

claims with the RTA of the Company, Le. MCS Share Transfer Agent Ltd. 383, Leke of_unclsim_dividond for IEPFasp and hitp-iwww.shivalikagropoly.com|
Gardens, 15t Floar, Koikata - 700045, Tel: (033) 4072-4051/4052/4083, Fax. (033) 4072~ ﬁ;%ﬁ.ﬁgﬂ&ﬁzﬁgfﬂ:ﬁ:l ke B g e
4050, Emai: messtagrediffmail com or with the Company at the add i . o "
sbove. Shareholders may kindly ensure that ciaim, if any, is received by the | - | IEPF Auhorty m agoordanoe i ihe said gmniscns o fa and eieanl e
RTA/Company on or before 15th October, 2025 to ensure that EW v benafe i fi
dividand amount and shares are ot trangferred to the Fund. EJ‘”,.EC}“%%J;.‘“““““"‘ o o st panco oy Fkes o e

g
saatenoloer, hotding shates 1 pysical o ana whose shaes. e iabie 1 be Dangferes to
DENAT amm- SEPT Ay oyl Gty vl b g o

et
samelo DEMMAmwmnHEﬂF futharlly 3s ger Rises. and upon suchissise, e anginal share
st and be

1DP),in. i

i regsterad i1 hei nemes shall stand automatialy cancelled
nor-negobable. T : raany o

and vt b oA RTA,m:zwufsha'Pshe#d nphysicalform
For and on behalf of
Andrew Yule & Co. Ltd.
Sdlf-
Sucharita Das
Campany Secretary

Place: Kolkata
Date: 01.08.2075

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S PARAMOUNT MINERALS AND CHEMICALS LIMITED
Opsrating In Chemicals Industry At Ambemath, Thana,

by the Compory for the purpase of ransfer of share to DEM,

it
UTORITY HAS INITATED 130 DAYS CAMPAIGN NAMED AS “SAKSHAM NIVESHAK"
STARTING FROM 281K ULy 2025 FOR KYC & UPDATION OF RELEVANT DETALS BY
ENT TRARSFER OF INPAIDIACLARED VIDEND TO

Account of IEPF Authorty

. AREHOL DEF
REQUESTED TO UPDATE THEIR KYC AND OTHER DET/ u,smz:r.uuw
on un&amaAs:s mmmecowwrsshw&mmssinmzms TNORE R kv

npanys
Shir?TmMerAgemA%hmm Copiti Livted. NI Ahhmw.wg-rwﬂr\ 01142380725,
Products Limited Mr.BL

Jain B45 Phase il Industial Area. e 185085 {PB) Phone: 0172.2227087-88 Fax

{Under sub-regulation (1} of regulation 36A of the Insolvency and
Bankniptcy Board of India (Insolvency Resolufion Process for
orate Parsons) Regulations, 2016)

ess of e regatered O Sl no. C-6, AP Gl MIDC. AeTna
[Tha Indis, 421501

DRLGl wabsts

st s 1 T s

| Factoy, lant anc kg st 1 Plo v
5, AMP Gata ML Amiberian, Trene,
Ky, Manieastians s 421501

I Sclr

Noa 508, 31/9, 32, 32, 320,

N For Shivalik Agro Poly Products Limited
Plsce  Mohal{Puniab) .

Dalad - 31.07.2025 dain, Finance Controbler & Comgany Secretary

K KRITIKA WIRES LIMITED
CIN - L27102WB2004PLCO8S9,
Regd. Office:1A, Bonfleld Lane, Mezanine Floor,
Kalata - 7000, West Bengal I, Prine No (039 aese17
Website:
EXTRACT OF UNAUDITED FINANCIAL REGULTS Fon
THE QUARTER ENDED 30TH JUNE, 2025

THERMAX Conserving Resources, Preserving the Future

Statement of unaudited financial results for the quarter ended June 30, 202

{2 in Crore)
Quarter Ended Quarter Ended Year Ended
i: Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
i i i (Audited)
1 | Revenue from operations 2,150.18 2184.41 10,386 69
2 | Profit before share of {loss)/profit of associates, exceptional
Items and tax 211.65 161.73 884.71
3 | Profit before tax 21147 16131 88447
4 | Met Profit for the period 169145 108.42 626.70
5 | Total Comprehensive Income for the period 179.31 102.23 62437
B | Equity Share Capital 2253 2252 2253
7 | Other equity 4.914.36
8 | Eamings Per Share (of Rs, 2/- sach) (not annualised)
Basic (Rs.) 1353 10.28 56.33
9 | Eamings Per Share (of Rs. 2/~ each) {not annualised)
Dited (Rs.) 13.52 10.28 56.31
Notes:
1. The ab: of the it u Exchanges under Regulation 33 of the SEBI

(Listing Obligation and Disclosre Requirements) Regulations. 2015, as amended. The full format of the unaudited financial results is
available on the Stock Exchange websites (URL www nseindia.com www.bseindia.com) and also on the Company's website (URL
wiww thermaxglobal.com}.

Ral
Resalution Professional in the matter of
Mis Paramount Minesals and Chemicals Limited
Rag.No. 1BBITPA-0D1 1 P-0264A2071 20221404
)

e A 1720 Do M YR
'with IBB: indalrehulEo@a et cort
Plnjel:lSpulﬁr email D for correspondence:

Date D15t August, 2025

- s (R In lakh oxcapt por share dita)
U, Tatzoaly (), Pedural () S Quarter: YearEnded 2. for Tharmax Limited
No. PARTICULARS 20253 {2 in Crore)
2 (Rer e m 2 (Unauited) | (Aucited) Quarter Ended Quarter Ended Year Ended
1 Total Income from operations 2088562 | 221477 | 1683005 | 7440836 Sr. Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
5 far 2 [ Net Prfit for the periodiyear No. (s
P naudited) (Unaudited) (Audited)
’#: i il 95(’:““[:’,31"1 - (befors Tax and Exceptional tom) | 18516 | 56556 | 28728 | 148024 — il v
3 Net Profitfor the periodyear 1 | Revenue from operaticns 118266 131095 6.254.07
i before Tax (after Exceptional tem )| 185,16 | 56556 | 28728 | 148024 2| Profit bafore exceptional itams and tax £1.92 116,18 619.41
m?;",‘d!".;‘z}_ i 4| Net Profit for the periodiyear after 3 | Exceptional (tem gain (Refer note 3) - - 93.73
000 Tar 13, o1 i bt Tax (after Excaptional tem ) 19761 | 38076 | 21737 | 101348 4 | Profit before tax 8192 1518 71344
5 | Total Gomprehansive Incoma for 5 | Net Profitfor the period 46.47 8598 57214
the periodyear (Comprising Prolit 6 | Tolal Comprehensive Income for the period 4785 8477 568 62
and other Comprehensive Income) | 13502 |  342.40 | 21452 | 100871 7 | Equity Share Gapital 23.83 2383 2383
. 6 | Equity Share Capitel 8 | Other equity 2,043.93
L [Face value of Rs. 2/- each] 532560 | 522560 5580 | 5,32560 9 | Eamings Per Share (of Rs. 2i- each) (not annualised}
: 7 ;mm Equity oxcluding Revaluation| itas Basic (Rs.) 3.90 7.22 48.02
eserve 114,
e o Comnaor stare 10 | Eamings Per Share (of Rs. 2i- eash) (not annualised)
yzms sty L documant. 0l Diluted (Rs ) 3.90 7.22 48.02
(g e et s A i) Basic (Rs.) oos| o13| o 038
St or Y 122,53 it PY 202024t (il Diluted (Rs) oos| o13| om 038 ; .
gy 3. ltems: (¥ in Crors)
e garamauneinarategmailoon and e List Note :
fof Crors con b ynwed fram 1881 meb poril || [1) The above is an extract of the detailed format of unaudited Financial Results fled
i o bl with the. Stock Exchanges under Regulation 83 of the SEBI (Listing Obligations and —— Quarter Ended Quarter Ended Year Ended
ol & gy G slaind Disclosure Requrrements) Regulations, 2015. A, dJun 30, 2025 Jun 30, 2024 Mar 231, 2025
‘::W 25(24h) of the Cote = availstla st |invialion for €01 Ww'ra“} W 281 b 2) The figures of quarter ended 31st March 2t re the balancing figures between L i &
ki ke e the audited figures of the full financial year 31st March 2026 and the published (Unaudited) (Unaudited) (Audited)
0 [estdan 08 Al 2075 1
o e e 1L 3) The full format of the unaudited Financial Results are avalable on the Stock i P i
T [N TR DR it Sromation | 1SS 3% Exchange webfe i NSE websre (winenseindia.com) and Gompany's,webste bt iabfodondir Y
17 [Last date ‘.AIAAIIH‘!'KM ol bjecions o 5 doguel. 2075 he same can QR Code Thermax Netherlands B.V.* - - 93.73
oo
B m“mw,. e T [ P Rogistered Offico (& Kitika Wires Limited * Considering the current market scenarlo and performance of a subsidiary, the Oampany accountad far reversal of provision for impaimmant of
Th-Bortiod Lane, Mezarine Flor, |
— Investment inthe subsidiary.
T e sl ey T A T Kokata Managing Dirstor
aluatn s et el ressiatr Phone No. (033) 2242 0581/ 22130650
15 Saiavie 2025 |
e i 1| ] e ar Snare ket
s For Results F
T i For Thermax Limited

Place: Pune
Date: July 31, 2025

Mrs. Mcher Pudumice
hairperson

Regd. Office: 0-13, M.LD.C Industrial Area, R.D. Aga Road, Chinchwad, Pune ~411 019
Corporate Identity Number - L28293PN1980PLC022787

epaper.ftnanciaiexprggemn‘. .
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FINANCIAL EXPRESS

[flrecs| LIKSIIIHI ELECTRICAL CONTROL SYSTEMS LIMITED
Officz: 504, Awinashi Roed, Peelamedy Post, Caimbaiore - 641004
cw L31200T21981PLEO01124

NEIL INDUSTRIES LIMITED
CIN; L51109WB1983PLC036091
R/o: 8B, (Ground Floor), Lake View Road, Kolkata-700029
Corporate Office: 141113, Civil Lines, 402-403, Kan Chambers, Kanpur-208001
ail:

Tod ompetensie aome o i pro
[Comptiig Pl L05] e ptod ke T
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Equty Share Capal (Fooz vaus of Rs. Hik nach) A58 WK 380
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/|
Mayur Uniquoters Limited

Corporale Ideuﬁhcaﬁon Number (CIN): L18101RJ1992PLC006952
Office: jtpura, laipur-Sikar Road, Tehsil-Chomu, District : Jaipur-303704 (Rajasthan) India
Tel. No. : 91-1423-224001; Fax: 91-1423-224420, E-mail: secr@mayurhiz, Website: www.mayuruniguoters com

NOTICE TO THE MEMBERS OF 32" ANNUAL GENERAL MEETING TO BE HELD
Dear Memberfs), THROUGH VIDEO CONFERENCING / OTHER AUDIO-VISUAL MEANS

NOTICE s hereby given that 32" (Thirty-Second) Annual General Meeting (*AGM) of the Members of the Mayur Uniquaters Limited (“Company) will be held
onWednesday, September 17, 2025 at 11.00 A M Indian Standard Time (“IST") through {*VC")/ Other Audio (ORI facility

Website lecsindia.com Email : india.com " }
STATEMENT OF UNAUDITED RESULTS FOR N omee” g
THE QUARTER ENDED JUNE 30,2025 (fortheattention of Equity pany)
{ } transfor
3 Mosits Ended |12 artis Enced] PmsuanttoSEElecu\ar lated July 02, 2025, & Specal Window has been cpenedforre-
St Particulars N5 | NKEE | JBNE e
for requests
No| {Unaudiod) | [Uraucted) | [Auditaa) Aprlo1, 2019 fione
1.] o e fom npeatons swee | samn| wez documentiprocse,
s Speci July 07,2025 to
2, Ve Pt Lo for the o Jarary 08, 2026, All eligile requesta durng i period anall be prosessed n
{hefore Tax and Exceptunal s | 5655 gt 1503 dematerialised mode only.
3 who mea! Regisirer &
.| W Pl Lo for e pic b Tax Share Transfer Agent, Mis Skyline Limited, i
e Excepfonal s 555 LAY 51T lodge the
For . Mis Skyiine:
| Nt Pea ¥ [Loss) e the i afier Tax Private Limited R/o.. 1st Floor, D-153/A, Okfla Phase 1, Okhla Industrial Estate, New
f Excepions fes) 0 @i | s Delhi-110020, Phone: 011-26812682/83

‘email: admin@skylinerta.com.
Alternatively, shareholders may reach to us at neilil@redifimail.com,
neilindustrieslimited @ gmail.com
For Neil Industries Limited
Sdi-
Date: July 31,2025 Deepanti Verma
lece: Kanpur (Company Secretary & Compliance Officer)

in compl gl provisions of panies Act, 2013 [‘the Act'] and the fuies made thereunder and the Securtias and Exchange Board of
India [Listing Obligation and Disclosure Requirements] Regulations; 2015 read with General Circular No. 08/2024 dated September 19, 2024 and earlier
circulars issued in this regards from fime {o ime, by e Minisiry of Corporate Affairs ("MCA Circuiars®) and SEBI Circular No. SEBI/HO/CFD/CFD-PoD-
2/P/CIR/2024/133 dated October 03, 2024 issued by the Securities and Exchange Board of India (*SEBI Circular*) without the physical presence of the Members
atacommon vene

In Comptiance with the above-mentioned circulars, the Notice of 32" AGM and the Annual Report for the financial year 2024-25 including the Standalone and
Consolidated Financial Stalements of the Gormpany for th financial yaar anded March 31. 2025 (*Annual Report’) il bs sent n due course, only frough
electronic mode (i, viae-mai) to all those of member as on Friday, August 0B, 2025 and whose emall addresses
are registerad with the Company, Registrar and Share Transfer Agent (RTA) orwith their Participants ("DPs"). A Letter weblin}
'or accessing me Annual Repart for the Ilnancxa\ year 2024-25 will be sent fo those shareholders, who have not registered their e-mail ID with the
ha ted Annual Report will also be available on Company's website i.e. wurw.mayuruniquoters com
Crmtral Depository Semcus {India) Limited ('CDSL'J ‘website |.&. www.evotingindia.com and websites of Stock Exchanges i &. BSE Ltd at www.bseindia.com

Distiosure Requirements) Regulations, 2015. The full formal of e Quartedy
Unaudiad Resuits are avallable on the Stock Exchange website- BSE Limited
(www.bs¢india.com) and on the Company website (www.lecsindia.com).
{URL-htips:/iwww lecsindia. comiinvesiorsfinancial-results/). The resulls can be
accessad by scanningthe QR Code givan below.

ok 2} By order of the Board

. Gaimbatore NETHRA J. S. KUMAR
(&1 31072025 Chairperson and Managing Director

& oSt e PATBACK BUSINESS LIMITED
:]vcu\lrm'tanmmmr\.mmwns) o i i t al Pla it and National Stock Exchange of India Lid at www.nsgindia.com.
,;:;;ﬂ o 1% Wi ! Members can join and participate in the 32" AGM of the Company through VC/DAVM faciity only. Tha instructions for joining the 32 AGM and the manner of
e Extracte of the mnd.lu“ UM“ r F.".m:l_l Rautite: participation in the remot e-voting or casting vote mmgh the e-voting system during the AGM for the members (including the Members holding shares in
: ot or the Quarter ended June 30, 2025 phy: ithvifie DPs/ Company/ RTA) are provided in the Notice of AGM. Msmue:snammpanng inthe AGM
y i i &
he Stock Exchangs undsr Regulation 33 of he SEBI (Listing Oblgators - and - Eekiaal || DR GEaM S G =

SORBEZS | I110¥20Z5 | S0VGENZA | 310025
it v (Audited]

Membars who have not registered their e-mail address with the Company/RTA/DPs are requested to register their e-mail address by following the beiow

Pleast provide necessary detals ke Fnhu Mo, Nnme of sharelioldor, scanned Lo of the share certificate (frant and back), PAN (self
mailid|.e. secr@mayurbiz
or at RTA email id |.e beetalr ta@umanl cum wnth the Form ISR-1, The said Fu:m cam be dcwnioa&en from the website of the Gompany at
www.mayuruniquolers.com

Physical Holding

Demat Holding | Please update your email id & mobile no. with your respective Depository Participant (DP).

LnMPA ¥ LIMITED

NOTICE TO THE SHAREHOLDERS
[TRANSFEA OF EQUITY SHARES OF THE COMPANY TO TH.EJ

DEMAT ACCOUNT OF THE IEPF AUTHORITY

This natice is hereby glven to the Shareholders of the Company pursuant to the
provisions of Section 124(6) of the Companies Act, 2013 and Rule 6(3) (3) of the
Investor Education and Protection Fund Authiority (Atcounting, Audi, Transfer and
Refund) Rules, 2014 (IEPF Rules, 2016}, s amendd from time to time.

200 tb
{othe Demat
Aceount of the IEPF Autharity within 30 days Vo i o ol

umum the shareholders, In respect of shares for which dividend has emained
0 the IEFF
Amomyq Demat Account, re svalabls o the weliska of the comwny at
wiwwandrevryute.com for information and necessary action by the sharsholders
Further, pursuant [ the IEPF Rules, the Company indivisal
notices on 31st July, i whose
dividends are ying ungsiniunchimed for the last seven consecutve yeas ar more.

Bl THEE 37} ]
WoE W EE) xS
E
s
5. [Tolsl Compeehmnsns Ivcarma for | -15.95 2T T WA
e penad [Comgs
e Compienensivs ng
e
B0 | R0 | Tomm | 1
[Resanas iavciusng Redatiaton | 5180 0 3

iz 25 snoan n the Aleditcd

Further, the Board of Directors in its meeting held on Thursday, May 08, 2025 had recommended the Final Dividend ufﬁs 5/~ per equity share of face value of
Rs. 5/- sach fully paid-up (i.e. 100% of the face vahie) aut of the netprafit for the financial year 2025 22" day
of August, 2025 as the 'Recard Date for determining entitement of membars to dividend for the financial year ended 31" March, 2025, if approved :Lt the 32*
AGM of the Company. The Final Dividend once approved by the shareholders in the ensuing AGM, will be paid within the statutory timelines through Electronic
Clearing Service {ECS) or by any other means to those shareholders who hiave updated their bank account details. Dividend will be paid after deduction. of
applicable tax at source at prescribed rates:

SEBI by its Master Circular dated June 23, 2025 has made it mandamry lur WMembers holding securities in physical form to furnish PAN, choice of rturnmahom.

ik afc d

Patbiack Business Limited
i

Date: 30072025
Place: New Dethi

Pawan Kumar Mitzt
{Direcor)

DIN: 0A743285

contact details (postal th al Finangial & Gomputer
Services Pvt Ltd. Member(s) whose folio{s) do nmhavnlheahwe d detalls will for the following, upe plying with the requi of
ast (o) gz the above circular:
oz 004 bsz . "
« Tolodge grievance or avall any service request relating to shares or
T sbove s s of e s e cf e i R e i s Sk : . s e
Exchangas L glalen 32 ofths SEBI (Lising Cugatlons and Disiosurs Reguirarants) = For any payment of sueh folios, only g 101,2024.
Rt 057 Accordingly, it ¥ jcal , Contact Detalis, Bank and Specimen Si shall
2 The above reviowod by d by the Boart al ther. b i X " ly
g hakdon 30k, 2125
i i ek e ViR i i S Further, th quested to update their detail for avoiding any delay in receiving the dividend by fallowing the belaw
A5 8 o i i ba Cmgaris Ack 2013 e wilh I -5 ol e s
IMembers: o Company's RTAan beetairta@gmail.com about change of

IN: U15131HP1976PLCO03T03
Regiieed Oce PIOLNG.I, Socir-3, ndusi roa Pwanoo\HP
ndstnal Arei b

inter-alia o EPF Authority

s o b ite of the Company

The final dividend for the financial year 2017-18 @ Re 0,04 per Equity Shares of A, 21~

ach o decre| o1 26thSeptlct, 201, Aspc the pcaionsof e Companes

Act, 2013, the uny

fortranster o und on 20d Novermber, 2025 e mmpmu-ngshmumwhu\ms
wha have for realso

liable to be transferved to IEPF Authority's Demat account,

Physical Holding | address and updates about bank account detalls by sunmmm Form ISR -1 10 RTA for receiving dividends directly in their bank account
through the Electronic Claaring Services (ECS).

Members whose shareholding is in electronic mode are requested 1o irectly notify to Their respective Depository Participant(s)

Demat Holding

SHIVALIK AG:RO POLY PRODUCTS LIMITED

divtand for e \mancnal oo st o S LS ol ol s s

Sharehaldlers may please fiote that if any the Fund,
then the same has to be clzimed from the 'Investor Education and Protection Fund
Autherity’ IES les, 2016, as smencled,
Toavoid the e uf alming the refund/shares from Tnvestor Education

201718, may loclge theie
claims with the RTA of the Company, Le. MCS Share Transfer Agent Ltd. 383, Leke
Gardens, 15t Floar, Koikata - 700045, Tel: (033) 4072-4051/4052/4083, Fax. (033) 4072~
4050, Emai: messtagrediffmail com or with the Company at the add

eonaBcutE pears
Educalicn and Prolection Fund (EPF) on or afier 04.11,202°

about change of address and updales about bank account detalls
Pursuant o the Finance Act, 2020, wet April 1, 20: pany is requir Tax
at Source (TDS') from dividend paid to the Members at prescribed rates mlhe Incame Tax Act, 1961 (the TT Act). In general, to enable compliance with TDS.
requiraments, Memibers are requested to complete andor update their Residential Status, PAN, Category as per the IT AGt with their DPs or in Gase shares are
held in physical form, with RTA by updatingthe PAN through Form ISR -1 by Friday, August 22, 2025 ate-malliD | gmail.com

Ale this ragard should. ught 0f the G com

Members are requested to carefully read the Notice of AGM and In particular, the instructions for juining the AGM and manner of casting vote through remote
e-valing or 6-veting system at the AGM. Further the above-mentioned information is being issuzd in compliance with the relevant elrculars for the information

Individualy 10 the concermed sharehoiders at thair latest avatable address
s 7t Iy s v [EP vty o T ko o K o
action The company has ur\nuisd full d?tmis

dividend amount and no. ires due

List_of_shares_for TRF UEFF,upx g

thair unclaimed didend amcunts befare the abave said dale i.e.04 11 2025 faing which

above. Shareholders may kindly ensure that claim, if any, is received by the

carmgany
TEPF Aulhordy i aneardance with the said grvisions of

RTA/Company on or before 15th October, 2025 to ensure that
dividend smount and shares are not transfermad 1o the Fund.
Shareholeler(s) may refer to IEPF details' under the Investor Relations’ section of the
website, for further isimed/unpai
dividendishares due to be ransferved 1 JEPF Account

s [EPF Aulhoviy incluing el benafits aceruing o such shases, i any, can be caimed back by
the from |ERF- Autnory 3t folowng e procedute prescbed y o Rus The concamed
shachoider, efoing shares 1 phyfical 0T and wh0se Shares BT abs 0 be DangfeTes 1o
DENAT Accourt of IEPF P, i e B e o el

e “saumg e shce

thebensfit pany. For Mayur Uniquoters Limited
Rules)
Kapil Arora
o s s P year 152098 b frrer o st Place ; Jaipur Company Secretary and Compliance Officer
5, The Compsry has wﬂmu’ll:alm Date : July 31, 2025 M.No. AST8BS
£ IR[  THERMAX LIMITED

et
samelo DEMMAmwmnHEﬂF futharily 3s ger Rises and upon suchissise, e ariginal shye
st

with their {DP),in form

i regrsterad i1 their nemes. shal stand automatialy cancelled o

nor-negobable. T raany o

andwiththe Companys mrmnwufshmhw nphysicalform
For and-on behalf of
Andrew Yule & Co. Ltd.
Sdlf

Sucharita Das
Campany Secretary

Place: Kolkata
Date: 01.08.2075

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S PARAMOUNT MINERALS AND CHEMICALS LIMITED
Operating In Chemicals Industry AL Ambamath, Thane,

Iy the Gampany for e, gorpase of transler of share 15 DEM
pursanion s
UTORITY HAS INITATED 100 DAYS CAMPAIGN NAMED AS “SAK SHAM NIVESHAK™
SIMI'MG FROM 28TH JIA LY, 2025 FOR KYC & UPDATION OF RELEVANT DETAILS BY
INCLAIMED DIVIDEND 0
IEPF. OWING TO THIS CU'AF.NGN ALL EQUITY SHAREHOLDERS OF THE COMPANY,
REQUESTED TO UPDATE THEIR KYC AND OTHER DETAILS INCLUDING BANK DE
ON UKGENT BASIS WITH THE COMPANY'S SHARE TRANSFER AGENTS. IGNORE F KVC

Aecount of IEPF Autrorty

n meJrs snuee hakgers haye any Quary on 1he Sublact matier, thay may contact te company's
Share Transfer Agenis 1 Abhipra Captal Lamvies, Mr, Abhinav Aggarwal Tel: 01142380725,

ucts Limited Mr. 8L
Jain B-45, Phase il Infusiial Arca, " onal 160055 (b3) Phone: 0172222709748 Fax
i

(Under sub-regulation {1} of regulation 38A of the Insalvency and
Bankruptcy Board of India (Insolvency Resclution Process for
orporate Persans) Regulations, 2016)
RELEVANT PARTICULARS

Narm ol 1 crporala debiol akng wilh PANL [Paramoun
5 CIN LLPNe:
Rk of lhe rogatered ot

Tha

URLal webita
[ DsTal of pece whare ey o e B [Fvar 2asets v osatad o T b Pices
are ocatd AP sl s o e e

s 1OC, Ambarmath, Thane.
Ka,an arasshn, nda. 21501
o} Salr Pants: 1
o Sumey N o S i 32304 320

For Shivalik Agro Poly Praducts Limited
Piace : Monali[Purgab) -
Dated- 31 07 2025 BL

Finange Conlroller & Comngany Secrelary

KRITIKA WIRES LIMITED
CIN - L27102WB2004PLCO9699,
Regd. Office:1A, Bonfleld Lane, Mezanine Floor,
Knlkm 2701, West Bngal,nd, Phone No. (53) gt

ite:
EXTRACT OF UNAUDITED FINANGIAL RESULTS FOR
THE QUARTER ENDED 30TH JUNE, 2025

THERMAX Conserving Resources, Preserving the Future

Statement of unaudited financial resuits for the quarter ended June 30, 202

{2 in Crore)
Quarter Ended Quarter Ended Year Ended
ig Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
i i i (Audited)
1 | Revenue from operalions 2,508 218441 10,388.69
2 | Profit before share of {loss)/profit of associates, exceptional
Items and tax 211.65 161.73 884.71
3 | Profit before tax 21147 16131 88447
4 | Net Profit for the period 169145 108.42 626.70
5 | Total Comprehensive Income for the period 179.31 10223 62437
B | Equity Share Capital 2253 2252 2253
7 | Other equity 4.914.36
8 | Eamings Per Share {of Rs, 2/- gach) (not annualised)
Basic {Rs.) 1353 10.28 56.33
9 | Eamings Per Share (of Rs. 2/~ each) {not annualised)
Diluted (Rs.) 13.52 10.28 56.31
Notes:
1. The abo 'the it U Exchanges under Regulation 33 of the SEBI

(Listing Obligation and Disclosure Requirements) Regulations, 2015, as amended, The full format of he unaudited financial results is
available on the Stock Exchange websites (URL www nseindia.com www.bseindia.com) and also on the Company's website (URL:
www thermaxglodal.com).

77 et 2025

{Rs. in lakh except per share data)
B2 Tl 10, Pt E] Guarier NearEndes 2, Key Thermax Limited {
B oo No. PARTICULARS [30.06.2025 [ 31.09.2025 [30:06.2024 | 3152025 Lo
- Seyoazirs g (Unaudited)| ek e m ) (Unaudite) | (Auited) Quarter Ended Quarter Ended Year Ended
1 | Total Income from operations 2008562 | 2301477 | 1683005 | 74498.36) 8. Parficulsrs Jun 30, 2025 Jun 30, 2024, Mar 31, 2025
i 2| Net Proft forthe periodiear = (unaudited) {Unaudited) (Audited)
(before Tax and Exceptional tem) 185.16 565.56 28728 | 1480.24] i = == = —
3| Net Profi for the periodiyear 1 | Revenue from operations 1,182.66 1,310.95 6.254.07
before Tax (after Exceptional item ) 185,16 566,56 28728 | 1480.24] 2 | Pralfit before exceptional items and tax 81.92 116.18 61941
nar datet ZROT7R0 4 | Net Profit for the periodlyear after 3 | Exceptional itam gain (Refer note 3) - - 93.73
30,004 Tan pi.a. on bquid bas Tax (after Exceptional itsm ) 13761 330.76 21737 | 1,013.48] 4 | Profit before tax 61.92 11618 71344
) Sar b e 5 | Total Gomprehensive Incoma for 5 | Net Profit for the periad 46.47 85.98 57214
B ekl -t the pericdyear (Comprising Profit 8 | Total Compishensive Incame for the period 47.05 8477 568.62
5 and ofher Comprehensive Income) | 13502 | 34240 | 21452 | 100671 7 | Equity.Share Capitat 2383 2383 23.83
6 | Equity Share Capitel 8 | Other equity 284393
g Ty A v A oI e et see- (R 08 Cr (F 2024 . 4
st francial Salat Pawar Sal - INR 273 C1 IFY 2024) [Face value of Rs. 2/- each] 532560 | 532560 | 52560 | 532560 9 | Eamings Per Share (of Rs. 2/- each) {not annualised}
: s i macener 7 | Other Equity oxclucing Revaluation Basic (Rs.) 390 7.22 4802
3 B A q ;‘::nv:p e 411480 10 | Earmings Per Share (of Rs. /- each) (not annualised)
L o c
e, s of s are vt al URL|docurmen Diluted (Rs. X i .
& gt i e A Francil () Basic (Rs.) oos| o13| o | 038 i G e Aty
[Stalomore ox FY 202223 anc FY 21224 can (i) Diluted (Rs.) 005|013 008 038 3 Ranis (in Crore)
A | 3 3 in Cror
aramauntminaratsfigmailcom and the List Note :
o s car b st o 1961 was o) || [1) The abiove is an extrat of the detailed format of unadited Financial Resuls fled
q, wavs b2 gou T gm. L»;e Slo;k Exchanges \;wdelewulanun 33 of the SEB (Listing Obligations and . Quarter Ended Quarter Ended Year Ended
¥ st isclosure Requrements) Regulations, 2015. Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
;;’de\ ot ihp Goda @ ayakan """‘1‘\‘:;;’;2;?»:”":: :*W' canbe 2) The figures of quarter ended 31st March 2t re the balancing figures between
- febes 4 im audited figures of the full financial year 31st March 2025 and the published {Unaudited) {Unaudited) (Audited)
0 s Frisst 10t g
e T T T 3) The full format of the unaudited Financial Results are available on the Stock
W e e e Exchange webfe i NSE websre (winenseindia.com) and Gompany's, webste Y
12| L dake for sibmisson o Gyl 1o 6 Magusl, 2025 he same can QR Code Thermax Netherlands B.V.* - - 93.73

given below.
Registered Office
1A, Borfild Lere, Vezanine Foor,

177 gt 2025

P\aue of Signature - Kolketa
Date :30,07.2025

sar-
Ranat Jnds

Resolution Professional in the matlar of
s Pararmoutt Winrars sl Chimieals Limled
Res: iz EAPAAP. £ SIISRE im0

Correspandanco Addros: 722, Day agar
Reg, Ei i findalranlBogama.
Frolect Bpacticat s Do CorsSsmeice:

Date: 013t August, 2025 ey rirtinerals@gmad.com

* Considaring the current market scanarlo and parformance of a subsidiary, the Company accountad for reversal of provision for impairment of
investment inthe subsidiary.

For Results For Thermax Limited

Place: Pune
Date: July 31, 2025

Mrs. Mcher Pudumice
hairperson

Regd. Office: 0-13, M.LD.C Industrial Area, R.D. Aga Road, Chinchwad, Pune ~411 019
Corporate Identity Number - L28293PN1980PLC022787

. epaper.ﬁnanc‘ialexpra@simrr.. .
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LAKSHMI ELECTRICAL CONTROL SYSTEMS LIMITED

Regd Ofi: 504, Avinashi Road, Peslamedu Post, Coimbatoe - 41004
CIN : L31200TZ1981PLCO0T24

Website : www.ecsindia.com Email india,com

NEIL INDUSTRIES LIMITED

CIN: L51109WB1983PLC036091
), Lake View

STATEMENT OF UNAUDITED RESULTS FOR
THE QUARTER ENDED JUNE 30, 2025

P Office: +91 8953338815,
NOTICE
Equity f pany)

(for th

/|
Mayur Uniquoters Limited

Corporale Idenhhcahnn Number (CIN): L18101RJ1992PLC006352
e Road, Tehsil-Chormu, District : Jaipur-303704 (Rajasthan) India
Tel. No. :91- 1A23 7.24001 Fax: 51 1!23 224420, E-mail: secr@mayurbiz, Website: www mayuruniquoters.com

istrar &

Deepanti Verma

NOTICE TO THE MEMBERS OF 32" ANNUAL GENERAL MEETING TO BE HELD
THROUGH VIDEO CONFERENGING / OTHER AUDIO-VISUAL MEANS

NOTICE is heraby given that 32" (Trirty d ("ABM") of fthe Mayur Uniquatars Limited (*Gompany”) will be held
on Wednesday, September 17, 2025 af 11.00 A M indian Standard Time ("/ST*) through Video Conferencing {*ViC")/ Other Audio Visual Means ("OAVM") facility
in compliance with the applicatie provisions of the Gompanies Act, 2013 ['the Act'] and the rules made thereunder and the Securities and Exchange Board of
Indfa. [Listing Obligation and Disclosure Requirements] Regulations, 2015 read with General Circular No. 08/2024 dated September 19, 2024 and sarlier
circulars issued in this regards from time to time, by the Ministry of Corporate Affairs ('MCA Circulars®) and SEBI Circular No, SEBI/HO/CFD/CFD-PoD-
2/P/CIR/2024/133 dated October 33, 2024 issued by the Securities and Exchange Board of india {*SEBI Circular”) without the physical presence of the Members.
14 COmmon venus

In Compliance with the above-mentioned circulars, the Notice of 32" AGM and the Annual Report for the financial year 2024-25 including the Standalone and
Consolidated Financial Statements of the Company for the financial year ended March 31, 2025 ("Annual Report) will be sent in due course, only through
electronic mode (1.e,, via e-mail} to 2/l those Members whose name appears in the register of member as on ?-nday August 08, 2025 and whose email addresses

DearMgmber(s),

st Bt PuvsuammSEBlmn,ulavdaledMyﬂZ 2005, aSpsc\alWmdowhasbeenopened!orre-
Ho) April0
1.| o roeme o opeatins aocumums/p-uoess
riod of six months from July 07, 2025 to
2. et Poofi i (Loss) for the pesoe January 06, 2026. All eligible requests durmg this psrmd shall be processed in
(osfoee T and Encepfonal Hoers) 5655 12856 (3 E) dematerialised mode onl
3| W e L) for e pesc b T Share Transfer Agent, e Skylme Erancal Sonvces Pt Lrtod.wihcompelo s
{eerExcapions favs) 5658 B8
For
.| Vet Pt L) ot poric e Tan Private Limited Rlo.. 1st Floor, D-153/A, Okhla Phase 1, Okhla Industrial Estate, New
(afer Enceplona! i) 5104 2mn ura Delni-110020. Phone: 011-26512682/83
¥ email admin@skylinertz,com,
5 ﬁﬁ“"“m o frhe e Alternatively, sharsholders may reach to us at neilil@redifimail.com,
[Cofmpi e i afer T " neilindustrieslimited @gmail.com
=ndare<ca'mn-nu;mms\ah-raxq TES 151581 1495 For Neil Industries Limited
6. Exquty Share: Captal{Fave vaiue of s - each) 24550 usa 580 d
Date: July 31,2025
7. | Oer Equiy lpachuting Renafuation Reserve 85 lace: Kanpur (Company Secretary &
o in 2 Baanos St of prvius yez) BATH
| Eantgspo e e ket PATBACK BUSIN ES
(e caniumg and dsconfrued opaons) al Plaza, DDA
Bask | 31 336 Wiz
Dilded 23 3% 412
Note; Extracts of the Standalone Unaudited Financi
P For the Quarter ended June 30, 2025

LIMITED

tha Stack Exchange under Reguiation 33 of e SEBI (Listing Obigatons * and
Disclostire Requirements) Reguiations, 2015 The full format of the  Charlary
Unauited Results are available on ihe Siock Exchange webste- BSE Limited
{www bseindia.com) and on the Company wabsite (www lecsingia.com)
(URL The resulls can be
‘accessed by scanningthe QR Code grven below

By order of the Board
Colmbatore NETHRA J. 5. KUMAR
31.07.9025 Chaimerson and Managing Dirsctor

NOTICE TO THE SHAREHOLDERS
[ TRANSFER OF EQUITY SHARES OF THE COMPANY TO THEJ

DEMAT ACCOUNT OF THE IEPF AUTHORITY

This natice is hereby given to the Shareholdiers of the Company pursuant to the
pravisions.of Sectian 124(6) of the Companies Act, 2013 and Rule 6(3) (3) of the
Investar Education and Protection Fund Authority (Accounting, Audst, Transfer and
Refund) Rules, 2016 (IEPF Rules, 2016), as amended from time to time.

In terms of the IEPF 018, allsh:

pald o claimed f years:

Account of the [EPF Autharity within 30 dws hnmthﬁdusna\evﬂmnﬂev

Details of the sharehoiders, in tespect of shares for which dividend has remained
unclaimed or unpaid for seven consecutive years and will be transferred to the [EPF
Authority's Demat Account, are available on the website of the Company at
‘wwew andreveyule.com for information and necessary action by the shareholders.
Further, pursuant f the [EPF Fufes, the C ndiical
notices an 31t Ay, 2025 to fable ado

vidends e ling Unpeidiunclaimed for the last seven cansecutive years or mare,
inte-aia providing detls 10 IEPF Auth

the Comp: o

The final dividend for the financial year 2017-18 & Re.0.04 per Equity Shares of Rs. 2/-
‘each wias declared on 26th September, 2018 As per the provisiuns of the Companies
et 2015, the unpaid and undlaimed amaunts of the aforesaid dividend hecame due
fortransfer tofund on 2nd Nevenber, 2025, The cormespanding shares of the hamors

ate regi Ragistrarand Share Transfer Agent (RTA) or with their "0PS"). A Lett the weblink
for accessing the Annual Report for the financial year 2024-25 will be sent to those shareholders, wnn havs not registered |hau e-mail 10 with the
Company/Depositories. The Notice of 327 AGM and the Integrated Annual Report will also be available. on Company's website |.¢, wrwmayuruniquoters.com
Gentral Depository Services (Indiz) Limited ('CIISL") website |.¢. www.evolingindia.com and websites of Stock Exchanges i.e. BSE Lid at www.bseindia,com
and National Stock Exchange of India Ltd 3l www.nseindia.com,

Members van join and partivipate in the 32" AGM of the Company through VC/DAVM facility orly. The instructions for joining te 32 AGM and the manner of
participation in the remote e-voting or casting vote through the e-voting system during the AGM for the members (Including the Members holding shares in
physical form or whose t:mau addresses are no! registered with the DPs/ Company/ RTA) are provided in the Notice of AGM. Members participating in the AGM
through the VG/0, ection 103 of the G lies Act, 2013.

Ing-
£5) 35 pesacrted tnder s2tan 183 of Ihe Companis Act 2013 read Wil Ind -35 rulés | A5
ened)

s, T i, Memers o ave ot regteicd here-mal addross wi the Company/RTA/DPS are tequested 0 egistr ther &-mal acdress by folowing the below
Lo (ur-austed) andlogin details for e-voling:
‘L [Nt Prof | (Lod) for he pesiod 696 Pigasé provide necessary deraH; hke FoHn Mo., Name of sharehelder, scanned copy of the share certificate (front and back), PAN (se\l
bafors Physical Halding d), Al (self af Aadhar Card) 1o the Company at mailid |.¢. secr@mayu
e T - or at RTA emall d ie. heelalila@gmal! com with the Form ISR-1. The said Form oan be downloaded from the website ufﬂ\e[]umpanyai
ioeors tax (e Excaptans piguolers con
e e =¥ L et Demal Holding | Please update your email it & ‘mabile . with your respective Depository Participant (OP).
et i Furlheh the Board of Directors in 15 maellny held on Thursday, May 08, 2025 had recommended the Final D\\nﬁend ol R, 5/- pr equity share of face value of
5. |Tola Comprehenisa (ncome for 1896 se27 384 B 5. 5/ e, 100%of ut of the net profit for riday, 227 day
e fo o st e ol Rugus, 2025 as the ‘H.ecmd Date for determining eniftement of members to dividend for the financial year ended 31 March, 2025, if approved at the 32
fahar Campran=nsiv incema AGN af the Company. The Final Dividend ance approved by the shareholders in the ensuing AGM, will be paid within the statutory timefines through Electronic
3 Clearing Service (EGS) or by any other means to those shareheiders who have updated their bank account details. Dividend will be paid after deduction of
7 applicabletax at source at preseribed rates
‘mw.‘," ";;:m—"ﬂ SEBI by fts Master Circular dated June 23, 2025 has made it mandatory for Members holding securities in physical form to furnish PAN, choice of nomination,
" Btinew (of P, 10F contact details bank a/c detal with the Company or RTAE.e. BePIa! Flnancqal & Computer
ek adteshl o Services Pyt Ltd Member(s) whasg foliofs) do not have the above mentioned details will be efigible for 0, up plying with 1 of
1. Basio o 457 (0.0} g2 the above circular:
2 B ) a5t 04 09z
Motz » Tolodge grievance oravail anyservice request relating to shares or
i Excharges ud chaw?:uwm SEBI (Lising Ohigalions and * Forany pay suchfofios, only 0 from April 01, 2024.
e o Accordingly, it is hersby physical Bank i shall
reveanes by b by e Bt e 2 only
recting el o 361 Juy 2025,
fi Further, the toupdats their Bank. d address for avoiding any dalay in recaiving the dividend by foliawing the helow

mentioned instructions!

Patack Busingss Limited

Pawan Kumar Matal

Date: $0.07.2026 {Rirsstor)
Place: Now Dalhi DN 0aT4a265

SHIVALIK AGRO POLY PRODUCTS LIMITED
CIN: UISTITHPIOTSPLOD03T0S
R e i Na.1. Seclo i Ares. Parwanos (HP 173720
Bt Phas . s vmwmm 150055

i anys KTk on Lcom
Physical Holding | address and updates about bank acoount details by submitting Form ISR -1 to RTA for receiving dividends directly in their bank account
through the Electronic Glearing Services (ECS).
Demat Holdi Members whose sharehalding is in electronic mode are requested to directly notify ta their respective Depository Participant(s)
"8 | ahout change of address and updates about bank account details.

Pursuantto the Finance Act, 2020, dividend income is taxable in the hands of the Members w.e.f. April 1, Tax
at Source (TDS') from dividend paid to the Members at prescribed rates in the Income Tax Act, 1961 {the 'IT Act). In qeneml 1o Enable compliance with TDS
requirements, Mambers ara requasted 1o complate and/or update thair Residential Status, PAN, Gategory as per the IT Act with their DPS or in cass shares are

A

OTIC
{Fer kind attention of the equity shareholders of the company)
Suh .:c d{FY, 2017
of Investor rotection
r-u-duevﬂm oriy. Pir of Seclion 124 o 20 13and

B s Ecteckn st Brotecion Fud ALty ¢ Paniing R, Transfer and Rekn)

their dividend for
ity

110 dale) (he Rules), members aré nore by infmed ial unclimed
v o e lwarml ymrmwdm 3103203 end e comeponding seres el by he

holders may ple; it & toth L
then the same has to be claimed from the Invester Education and Frotection Fund
Authority following the procedure as provided under [EFF ules, 2016, as amended.
To avoid the i of clalming from Investor Education

201718,
aims with the TA ofthe Comany, e, MCS Share Tranfer Agent L, 363, Lake
Gardens, 15t Floor, Kolkata - 700045, Tel: (033) 4072-4051/4052/4053, Faxc (033) 4072-
4050, Email: messtaiaracifimall.com or with the Campany at the address indlcatad
above, Shareholders may kindly ensure that claim, if any, is received by the

‘cansecuv years or mars from the firincial year 31, s ot ot
Educslon and Protavion Fiad (EPF) on ar aflr 04 112026, T Company has oommusicaied

, with RTA gh Form ISR -1 by Friday, August 22, 2025 ate-mail D i.e. beetalrta@gmail.com

Aoftha Company com

q
WMembers are requested to carefully read the Notice of ABM and in particulat the instructions for joining the AGM and manner of casting vota through remote
e-valing or e-yoting system at the AGM. Further the above-mentioned information is being issued in compliance with the relevant circulars for tha infarmation
purpose and for the benefit of all the members of the Company. For Mayur Uniguolers Limited

Kapil Arora
Company Secretary and Compliance Officer
M.No. ASTB85

Place : Jaipur
Date : July 31, 2025

iy o fe oncened sharennilers at e afest avaabée dress
ares.are labis o be Irenslerred o IEPF aulhorly under the sad Ruias luriamnuavmwlyg
action The company has uploadsd full datalis of such sharohoidars
idand Amoont 4nd . of shores dus for Bater 1 Account of IEFF Aulhnnry
on its website www shivalikagropoly.com at web linkttp:/'www.shivallkagropoty.com!|
List o wncimed diydend for TRF o [EPF.aspx and htp://www.shivalikagropoly.com
List_of shates for TRF to IEPF.aspx [h conoemed Sharehalders ars requasied 1o caim
el unclaimed dividend amouris before tha abows said dale L 04.1.2005 faiing which tha

[EPF Aulhorsy in aceordance wilh the said provisians of faw and reiavant nées. Sharenokiers

L M\ THERMAX LIMITED

e acated i oo, plact anc g sitatod 1 Pl
€6, AP Giste IVIC, Artbarmatn, Thane,

Kayan, Maharashos. nds, 427601

o Salar Prants iugesd o

B et e R 3T YT
INR 273G,

|soi n fest tnancial your |Satar Powe
[Number of smplysas! werken Tre

RTA/Company on or before 15th October, 2025 to ensure that 0k b et
dividend amount and shares are not tansferred to the Fund i end ek
Sharhokderls] may vefer to JEPF details under the Investor Relations'section of the | | sharehaldsr, hoieing shares m physical form and whoss shares are libie In be iransfarmed lo THERMAX
w:;lte i 7 mev sn.:.n o T e DEMAT Account of IEPF Autharity, mray nte thal he Company would ba issuing new shara Consendng Resources, Fraserving the Fulure.
5 e purpose of fansier e
lincsharesdie to be mansfere 0 EPF Accourt, Statement of unaudited financial results for the quarter ended June 30, 2025
idand S s g o sutomatiaty cancaliod and ba
with their Depositary Participant (DF), in held ized form Yy RinGrorel
and with the Company/RTA, In case o shares held in physical form by Ihe Canpany for the surpose o iransfér of Share to DEMAT Accaunt of IEPF Auharily
For aridion behalfer|  [PusUntioneRifes §i Quarter Ended Quarter Ended Year Ended
| |1EPFAUTORITY HAS IITATED 100 DAYS CAMPAIGN NAMED AS"SAKSHAM NIVESHAK" - 3 3
AN AL, STARTIG FROM 20TH LY, 2025 FOR KIC § UPDATION OF RELEVANT DETALS 8 No. Fartiinam s 30, 4020 30, 2024 Mt 31, 225
— e SHARENOLDERS TO PREVENT TRANSFER OF LNPAIBUNCLANED SIVDEND T0 (Unaudited) (Unaudited) {Audited)
i Sucharita Das | | E5% DN T THIS COMPAIGH,A
Date: 01.08.2025 CompenySecttiy,| | EEBUnLEd 1oL ane HIER KiG AHD OTEh Dt AL LI G EAE M TS 1| Revenue from operatians 215018 2,184.41 10,386.69
‘ONURGENT BASIS WITH THE COMPANY'S SHARE TRANSFER AGENTS, IGNORE IF KVC 2 | Profit befare share of {loss)/profit of associates, exceptional
ALREADY DONE. it2ms and tax 211,65 161.73 884.71
358, the company's
INVITATION FOR EXPRESSION OF INTEREST FOR Shire Tranelo Aqanis tAb i o Lot b AGRIBY Al i aﬂmvma 3 | Profit before tex 21147 16131 88447
M/S PARAMOUNT MINERALS AND CHEMlCALS LIMITED email at ra@abhipra.com of the comp HMMSMIMAEWP Produ BL 4 | Net Profit for the: PF”Ud " 151.45 109.42 626.70
Opereing In Chemicals Indusiry At Amberath, Thane, Jain B4, , Indusiil Ara, Mohall 150055 (#8) e ST 3 Fox 5 | Total Comprahensive Insome for the peried 179.31 10223 624.37
{Under sub-regulation (1) of reguiation 36A of the Insalvency and For Shivalik Agro Poly Products Limited 6 | Equity Share Capital 2253 2252 2253
Bankruptey Board of India {Insclvency Resolution Process for Place | Wchali(Purgab) - 7 Other equity 4914386
Cororate Persons) Reguiations, 2016) Daled - 31.07.2095 5L Jsin, Finance Controlér & Company Secretary 8 | Eamings Per Share (or Rs. 2 each) (not annuatised)
= Basic {Rs.) 13,53 10.28 56.33
9 | Eamings Per Share (of Rs. 21~ sach) (nat annualised)
KRITIKA WIRES LIMITED Diluted (Rs.} 1352 1028 56.31
CIN - L27102WB2004PLC098699, Notes:
AL of webs Regd. Office:1A, Bonfield Lane, Mezanine Floor, »
Kolkm 700001, West Bengal, India, Phone No. (033) 40037817 1. The above s an extractof the detailed format of | inancial Result with the Regulation 33 ofthe SEBI

Website: mail:
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR
THE QUARTER ENDED 30TH JUNE, 2025

(Listing Obligation and Disclosure Requirements) Regulations, 2015, as amended. The full formal of the unaudited financial results is
available on the Stack Exchange websiles (URL:www nseindia.com www bsaindia.com) and also on the Companys website (URL
wivw.thermaxglobal.com),

T | ey e o g
1 s

rrnaane 1 o prsgecive |11 August 2025
s

7 Risgont 2025

o' Sunmy Nos51B, 391, 30, 30,32, (Re. in bk exceptper shere dte)
11132 Tateoaly (1) Pesdamul M s Quarterended 2. Keyfinancial figures for Thermax Limited {Standalone) are as follows : e
e Mt N/ PARTICULARS 0062025 71.092025 30062024 [ 21032025 [l o)
Bt (). Sargaratey ) (udted) Quarter Ended | Quarter Ended Year Ended
1 [ Total Income from operations 2063562 | 2391477 | 1683005 | 7449836 ﬁr Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
ach 2| Net Profi for the periodlyear lo. Unaudited Unaudited (Audited:
e o ey (before Tex and Exceptional fem) | 18516 | 56556 | 26728 | 148024 L ) ! ) L )
{nstléd capac 3 Net Proft for the periodiyear 1 | Revenue from operations 1,182:66 1,31095 6,254.07
o b e o before Tax (after Exceptional tem )| 185.16 | 565.56 | 26728 | 1480.24 2 | Profit before exceptional ftems and tax 61.92 116.18 619.41
.,.L,‘dm Akt e 4| Net Profi for the periodyear after 3 | Exceptional item gain (Refer note 3) z = 9373
0 Ton .o o biquid Tax (after Exceptional item ) 13761 | 33076 | 21737 | 101348 4 | Profit before tax 6192 116,18 713,14
I ?:ET'CQ@.,EM —— 5 | Total Gomprehersive Income for 5 | Net Profit for the period 48.47 8598 572.14
{01 Teatgite -3 Bt the periodlyear (Comprising Profit 6 | Total Comprenensive Inome for the perisd 47.95 BATT 568 62
Tl lavaa-mnﬂmm; Sangaiedsy and other Comprehensive Income) | 136.92 | 34240 | 21452 | 100671 7 | Equity Share Capitat 23.83 2283 2383
(0] Teargone 1 6 | Equity Share Capitel & | Other equity 304393
[Face value of Rs. 2/- each] 532500 | 532560 | 530560 | 532560 9 | Eamings Per Share {of Rs. 2t aach) (not annualisad)
v o] 7 | Other Eauity excluding Revaluation Basic(Rs) A80 722 4507
o ?*Ne - An4s0 10 | Eamings Per Share (of Rs. 2- sach) (not annualisad)
arring per Share b 3
iluted (Rs. 3.50 722 48.02
[niing el ésus s P (i) Basic (Rs) 005 013|008 | 038 1
Stetesnnt for FY 202223 ar Diluted (Rs.) 005 013 008 038
G} 3. Items: (¥ in Crore)
(o PGS TErIAl S a0l e Lish
|of Goecditars cam bes vaemed fiaim 1BBI wob partal 1) The above is ar\ ex\vacl of the detailed format of unaudited Financial Results filed
s o wihthe Stoch the SEBI (Listng Oblgations and ] Quarter Ended Quarter Ended Year Ended
[y s Detsies Bttonue Aacuramens) Hsgulaﬂons‘ 2015. Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
N o 2) The figures of quarter ended 31st March 2025 are the balancing figures between
[EoNG A ouRy SN the audited ﬁgures of the mn financial year 31st March 2025 and the published Unaudited Unaudited (Audited)
o figures up to 31t D g J f ) ! )
o) Th6 T format of tve breuted FinencialFesuls are avallaie on the Stock Reversal farimp ¥
Exchange website i.¢ NSE website (www.nseindia.com) and Company's, website
T At 208 0 b‘ ! Th be als gthe ode Therma: BV * - 93.73
given below.
T Registered Offic & Kritika Wires Limited * Considering the current market scenaria and perfarmance of a subsidiary, the Company reversal of provision for

A Bonfld Lane Mezanine Foor,
Kolkata— 700001

Phane No, (033) 2242 9561/2213 0660
Webste

Managing Direser

s [16" Sepiamber 2005
i s EGAT GO

Fraces mval 016 e Eseesi o

Place of Signature : Kolkata

Dato:30.07.2025

sa°

Raholtidal

n Professional in the matte

W P Mowrsls Sk umlln
Reg. No.: IBBIIPA-001/1P-P-0264 |

AeAvai
Gomsspondancs Adtress. 7722 Do Kage. Ko G, N B 105 |
Emai nu.nmw jinalraniedgigmat com

Erloct Spocii amai I or comrekpondance:

Date: Bt August, 2025 nparameuniminerals@aniatéon

investmentin the subsidiary

For Results

For Thermax Limited

Place:

Pun Mrs. Meher Pudumjee
Date: July 3| 2025

Chairperson
Regd. Office: D-13, M1.D.C Industrial Area, R D. Aga Road, Chinchwad, Pune— 411 019
Corporate Identity Number - L29298PN1980PLC022767

epape{.linancialexples@;mn.’ . 5
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LAKSHMI ELECTRICAL CONTROL SYSTEMS LIMITED

Regd Ofi: 504, Avinashi Road, Peslamedu Post, Coimbatoe - 41004
CIN : L31200TZ1981PLCO0T24

Website : www.ecsindia.com Email india,com

NEIL INDUSTRIES LIMITED

CIN: L51109WB1983PLC036091
), Lake View

STATEMENT OF UNAUDITED RESULTS FOR
THE QUARTER ENDED JUNE 30, 2025

P Office: +91 8953338815,
NOTICE
Equity f pany)

(for th

SL| Particulars
No|

ol e o opealins

gt P (Logs)arhe pesod
{osfyne Taeand Excaponal o) 5655 12856

Nt Praft r the peiod belore Tax

Pursuantto SEB| mn,ulav daled 3102, 2095, & SpacielWindow nas oeen opened forre-

/|
Mayur Uniquoters Limited

Corporale Idenhhcahnn Number (CIN): L18101RJ1992PLC006352
e Road, Tehsil-Chormu, District : Jaipur-303704 (Rajasthan) India
Tel. No. :91- 1A23 7.24001 Fax: 51 1!23 224420, E-mail: secr@mayurbiz, Website: www mayuruniquoters.com

April0
aocumams/pmoess

riod of six months from July 07, 2025 to
January 06, 2026. All eligible requests durmg this psrmd shall be processed in
dematerialised mode or

istrar &
Share Transfer Agent, M/s Skylme ErancielSarvces Prval Ly od i complete set

Deepanti Verma

NOTICE TO THE MEMBERS OF 32" ANNUAL GENERAL MEETING TO BE HELD
THROUGH VIDEO CONFERENGING / OTHER AUDIO-VISUAL MEANS

NOTICE is heraby given that 32" (Trirty d ("ABM") of fthe Mayur Uniquatars Limited (*Gompany”) will be held
on Wednesday, September 17, 2025 af 11.00 A M indian Standard Time ("/ST*) through Video Conferencing {*ViC")/ Other Audio Visual Means ("OAVM") facility
in compliance with the applicatie provisions of the Gompanies Act, 2013 ['the Act'] and the rules made thereunder and the Securities and Exchange Board of
Indfa. [Listing Obligation and Disclosure Requirements] Regulations, 2015 read with General Circular No. 08/2024 dated September 19, 2024 and sarlier
circulars issued in this regards from time to time, by the Ministry of Corporate Affairs ('MCA Circulars®) and SEBI Circular No, SEBI/HO/CFD/CFD-PoD-
2/P/CIR/2024/133 dated October 33, 2024 issued by the Securities and Exchange Board of india {*SEBI Circular”) without the physical presence of the Members.
14 COmmon venus

In Compliance with the above-mentioned circulars, the Notice of 32" AGM and the Annual Report for the financial year 2024-25 including the Standalone and
Consolidated Financial Statements of the Company for the financial year ended March 31, 2025 ("Annual Report) will be sent in due course, only through
electronic mode (1.e,, via e-mail} to 2/l those Members whose name appears in the register of member as on ?-nday August 08, 2025 and whose email addresses

DearMgmber(s),

{eerExcapions favs) 5658 B8
For
.| Vet Pt L) ot poric e Tan Private Limited Rlo.. 1st Floor, D-153/A, Okhla Phase 1, Okhla Industrial Estate, New
{aher Encophonal s T4 on um Delh-110020. Phone: 011-26812682/83
¥ email admin@skylinertz,com,
5 ﬁﬁ“"“m o frhe perod Alternatively, shareholders may reach to us at neilil@rediffmail.com,
[Cormpi i (e T ) neilindustrieslimited @gmail.com
=ndare<ca'mn-nu;mms\ah-raxq TES 151581 1495 For Neil Industries Limited
6| Equly Shae Captah Faoe vavecl R leach) | 20880 | 24540 580 -
Date: July 31,2025
7. | Ober Equiy Jeachuting Revatution Reserve 85 lace: Kanpur (Company Secretary &
o in 2 Baanos St of prvius yez) BATH
8| Exigs ParShae o R 0 e PATBACK BUSINES
(e caniumg and dsconfrued opaons) al Plaza, DDA
Bask | 31 336 Wiz
Dilded 23 3% 412
Nete: Extracts of the Standalone Unaudited Financi
P For the Quarter ended June 30, 2025

LIMITED

tha Stack Exchange under Reguiation 33 of e SEBI (Listing Obigatons * and
Disclostire Requirements) Reguiations, 2015 The full format of the  Charlary
Unauited Results are available on ihe Siock Exchange webste- BSE Limited
{www bseindia.com) and on the Company wabsite (www lecsingia.com)
(URL The resulls can be
‘accessed by scanningthe QR Code grven below

By order of the Board
Colmbatore NETHRA J. 5. KUMAR
31.07.9025 Chaimerson and Managing Dirsctor

NOTICE TO THE SHAREHOLDERS
[ TRANSFER OF EQUITY SHARES OF THE COMPANY TO THEJ

DEMAT ACCOUNT OF THE IEPF AUTHORITY
This natice is hereby given to the Shareholdiers of the Company pursuant to the
pravisions.of Sectian 124(6) of the Companies Act, 2013 and Rule 6(3) (3) of the
Investar Education and Protection Fund Authority (Accounting, Audst, Transfer and
Refund) Rules, 2016 (IEPF Rules, 2016), as amended from time to time.
In terms of the IEPF 018, allsh:
pald o claimed f years:
Account of the [EPF Autharity within 30 dws hnmthﬁdusna\evﬂmnﬂev
Details of the sharehoiders, in tespect of shares for which dividend has remained
unclaimed or unpaid for seven consecutive years and will be transferred to the [EPF
Authority's Demat Account, are available on the website of the Company at
‘wwew andreveyule.com for information and necessary action by the shareholders.
Further, pursuant f the [EPF Fufes, the C ndiical
notices an 31t Ay, 2025 to fable ado
vidends e ling Unpeidiunclaimed for the last seven cansecutive years or mare,
inte-aia providing detls 10 IEPF Auth

the Comp: o

The final dividend for the financial year 2017-18 & Re.0.04 per Equity Shares of Rs. 2/-
‘each wias declared on 26th September, 2018 As per the provisiuns of the Companies
et 2015, the unpaid and undlaimed amaunts of the aforesaid dividend hecame due
fortransfer tofund on 2nd Nevenber, 2025, The cormespanding shares of the hamors

ate regi Ragistrarand Share Transfer Agent (RTA) or with their "0PS"). A Lett the weblink
for accessing the Annual Report for the financial year 2024-25 will be sent to those shareholders, wnn havs not registered |hau e-mail 10 with the
Company/Depositories. The Notice of 327 AGM and the Integrated Annual Report will also be available. on Company's website |.¢, wrwmayuruniquoters.com
Gentral Depository Services (Indiz) Limited ('CIISL") website |.¢. www.evolingindia.com and websites of Stock Exchanges i.e. BSE Lid at www.bseindia,com
and National Stock Exchange of India Ltd 3l www.nseindia.com,

Members van join and partivipate in the 32" AGM of the Company through VC/DAVM facility orly. The instructions for joining te 32 AGM and the manner of
participation in the remote e-voting or casting vote through the e-voting system during the AGM for the members (Including the Members holding shares in
physical form or whose t:mau addresses are no! registered with the DPs/ Company/ RTA) are provided in the Notice of AGM. Members participating in the AGM
through the VG/0, ection 103 of the G lies Act, 2013.

Ing-
£5) 35 pesacrted tnder s2tan 183 of Ihe Companis Act 2013 read Wil Ind -35 rulés | A5
ened)

5, e i, Memers o ave ot regteicd here-mal addross wi the Company/RTA/DPS are tequested 0 egistr ther &-mal acdress by folowing the below
Lo (ur-austed) andlogin details for e-voling:
i
2 [Net Prodt | (Lods) for fhe period 696 Pigasé provide necessary deraH; hke FoHn Mo., Name of sharehelder, scanned copy of the share certificate (front and back), PAN (se\l
batore Physical Halding d), Al (self af Aadhar Card) 1o the Company at mailid |.¢. secr@mayu
5 T - or at RTA emall d ie. heelalila@gmal! com with the Form ISR-1. The said Form oan be downloaded from the website ufﬂ\e[]umpanyai
ioeors tax (e Excaptans piguolers con
e e =¥ L et Demal Holding | Please update your email it & ‘mabile . with your respective Depository Participant (OP).
et i Furlheh the Board of Directors in 15 maellny held on Thursday, May 08, 2025 had recommended the Final D\\nﬁend ol R, 5/- pr equity share of face value of
5. |Tola Comprehenisa (ncome for 1896 se27 384 B 5. 5/ e, 100%of ut of the net profit for riday, 227 day
e ol Rugust, 2025 as e ‘H.ecma Date!for determining eniiement of members to dividend for the firancial year ended 31 March, 2025, f approved at the 32
lahar Campransnsia incorms AGN af the Company. The Final Dividend ance approved by the shareholders in the ensuing AGM, will be paid within the statutory timefines through Electronic
3 Clearing Service (EGS} or by any other means 1o those sharehoiders who have updated their bank account detalls. Dividend will be paid after deduction of
7 applicable taxat source at preserited rates
‘mw.‘," ";;:m—"ﬂ SEBI by fts Master Circular dated June 23, 2025 has made it mandatory for Members holding securities in physical form to furnish PAN, choice of nomination,
" [ ?”“ “:\?f 0 contact details bank a/c detal with the Company or RTAE.e. BePIa! Flnancgal & Computer
ek adteshl o Services Pyt Ltd Member(s) whasg foliofs) do not have the above mentioned details will be efigible for 0, up plying with 1 of
1. Basio 50] 457 04) o4z the above circular:
2 B ) a5t 04 09z "
Note: » Tolodge grievance oravail anyservice request relating to shares or
e e e e « Foranypay such folias, only throug from April01,2024.
e o Accordingly, it is hersby physical i Bank i shall
reveanes by b by e Bt e 2 only i
nestngnald an 3061ty 2025,
fi Further, the toupdats their Bank. d address for avoiding any dalay in recaiving the dividend by foliawing the helow

mentioned instructions!

Patack Busingss Limited

Pawan Kumar Matal

Date: $0.07.2026 {Rirsstor)
Place: Now Dalhi DN 0aT4a265

SHIVALIK AGRO POLY PRODUCTS LIMITED
CIN: UISTITHPIOTSPLOD03T0S
R e i Na.1. Seclo i Ares. Parwanos (HP 173720
Bt Phas . s vmwmm 150055

i anys KTk on Lcom
Physical Holding | address and updates about bank acoount details by submitting Form ISR -1 to RTA for receiving dividends directly in their bank account
through the Electronic Glearing Services (ECS).
Demat Holdi Members whose sharehalding is in electronic mode are requested to directly notify ta their respective Depository Participant(s)
"8 | ahout change of address and updates about bank account details.

Pursuantto the Finance Act, 2020, dividend income is taxable in the hands of the Members w.e.f. April 1, Tax
at Source (TDS') from dividend paid to the Members at prescribed rates in the Income Tax Act, 1961 {the 'IT Act). In qeneml 1o Enable compliance with TDS
requirements, Mambers ara requasted 1o complate and/or update thair Residential Status, PAN, Gategory as per the IT Act with their DPS or in cass shares are

A

OTIC
{Fer kind attention of the equity shareholders of the company)
Suh .:c d{FY, 2017
of Investor rotection
r-u-duevﬂm oriy. Pir of Seclion 124 o 20 13and

B s Ecteckn st Brotecion Fud ALty ¢ Paniing R, Transfer and Rekn)

their dividend for

ity

110 dale) (he Rules), members aré nore by infmed ial unclimed
v o e lwarml ymrmwdm 3103203 end e comeponding seres el by he

holders may ple; it & toth L
then the same has to be claimed from the Invester Education and Frotection Fund
Authority following the procedure as provided under [EFF ules, 2016, as amended.
To avoid the i of clalming from Investor Education

201718,
aims with the TA ofthe Comany, e, MCS Share Tranfer Agent L, 363, Lake
Gardens, 15t Floor, Kolkata - 700045, Tel: (033) 4072-4051/4052/4053, Faxc (033) 4072-
4050, Email: messtaiaracifimall.com or with the Campany at the address indlcatad
above, Shareholders may kindly ensure that claim, if any, is received by the

‘cansecuv years or mars from the firincial year 31, s ot ot
Educslon and Protavion Fiad (EPF) on ar aflr 04 112026, T Company has oommusicaied

, with RTA gh Form ISR -1 by Friday, August 22, 2025 ate-mail D i.e. beetalrta@gmail.com

Aoftha Company com

q
WMembers are requested to carefully read the Notice of ABM and in particulat the instructions for joining the AGM and manner of casting vota through remote
e-valing or e-yoting system at the AGM. Further the above-mentioned information is being issued in compliance with the relevant circulars for tha infarmation
purpose and for the benefit of all the members of the Company. For Mayur Uniguolers Limited

Kapil Arora
Company Secretary and Compliance Officer
M.No. ASTB85

Place : Jaipur
Date : July 31, 2025

iy o fe oncened sharennilers at e afest avaabée dress
ares.are labis o be Irenslerred o IEPF aulhorly under the sad Ruias luriamnuavmwlyg
action The company has uploadsd full datalis of such sharohoidars
idand Amoont 4nd . of shores dus for Bater 1 Account of IEFF Aulhnnry
on its website www shivalikagropoly.com at web linkttp:/'www.shivallkagropoty.com!|
List o wncimed diydend for TRF o [EPF.aspx and htp://www.shivalikagropoly.com
List_of shates for TRF to IEPF.aspx [h conoemed Sharehalders ars requasied 1o caim
el unclaimed dividend amouris before tha abows said dale L 04.1.2005 faiing which tha

[EPF Aulhorsy in aceordance wilh the said provisians of faw and reiavant nées. Sharenokiers

L M\ THERMAX LIMITED

RTA/Company on or before 15th October, 2025 to ensure that 0k b et
dividend amount and shares are not transferred o the Fund. sy At ek
Shareholder|s) may refer to 'IEPF details' under the Tnvestor Relations' section of the shatehalder, hoieing shares i physical form and wAoss shares are libie In be tansfared lo THERMAX
w:;lte i 7 mev sn.:.n o T e DEMAT Account of IEPF Autharity, mray nte thal he Company would ba issuing new shara Consendng Resources, Fraserving the Fulure.
5 e purpose of fansier e
lvidencshares e to e rarsfered 10 EPF Account Statement of unaudited financial results for the quarter ended June 30, 2025
R, S s g o sutomatiaty cancaliod and ba
with their Bepository Particigant (OF),in held ized form e RARCrore]
and with the Company/RTA, In case o shares held in physical form by Ihe Canpany for the surpose o iransfér of Share to DEMAT Accaunt of IEPF Auharily
Forandion bihalfof | | USLNtbneRiles 5 Quarter Ended Quarter Ended Year Ended
| |1EPFAUTORITY HAS IITATED 100 DAYS CAMPAIGN NAMED AS"SAKSHAM NIVESHAK" - 3 J
Andraw Yule & Co. Ltd, STARTIG FROM 20TH LY, 2025 FOR KIC § UPDATION OF RELEVANT DETALS 8 No. Fartiinam s 30, 4020 30, 2024 Mt 31, 225
— e SHAREHOLDERS T0 PREVENT TRANSFER OF UNPHIOIUNCLAIED DIVIDEND 10 (Unaudited) (Unaudited) (Audited)
i Sucharita Das | | E5% DN T THIS COMPAIGH,A
Date: 01.08.2025 CompenySecttny,| | BEBUaLEd 1oL A HIER Ky AHD OTEh Dt AL LD G EAE M TS 1| Revenue from operatians 215018 2,184.41 10,386.69
‘ONURGENT BASIS WITH THE COMPANY'S SHARE TRANSFER AGENTS, IGNORE IF KVC 2 | Profit befare share of {loss)/profit of associates, exceptional
ALREADY DONE. it2ms and tax 211,65 161.73 884.71
358, the company's
INVITATION FOR EXPRESSION OF INTEREST FOR Shir el Agals st ASht Coptal Lk M, AShinby Aggarwal T aﬂmvma 3 | Prot béforo fai 2nar jiatdl Badar
W/S PARAMOUNT MINERALS AND CHEMICALS LIMITED | | emilstrtagabniar com ot o company f Shivaik Agro ol Prod Bl 4 | Net Profit for the period ) 15145 109.42 626,70
Qporaing In Coomicals Indusiry AL Ambemath, Thane, Maarashiza. | (13 B4% Phasa I il Ars, Wobal 6t05s (£8) e ST 3 Fox 5 | Total Comprehensive Income for the period 179.31 10223 624.37
(Under sub-regulation (1) of regulation 36A of the Insolvency and mail: bijein@sapplealn o shivaiik Agro Poly Products Limited 6 | Equity Share Capital 2253 2252 2253
ey Board of India (Insolvency Resolution Process for Place | Wchali(Purgab) - 7 Other equity 4914386
Cororate Persons) Reguiations, 2016) Daled - 31.07.2095 5L Jsin, Finance Controlér & Company Secretary 8 | Eamings Per Share (or Rs. 2 each) (not annuatised)
e = Basic {Rs.) 13,53 10.28 56.33
9 | Eamings Per Share (of Rs. 21~ sach) (nat annualised)
KRITIKA WIRES LIMITED Diluted (Rs.} 1352 028 56.31
CIN - L27102WB2004PLC098699, Noles:
Regd. Office:1A, Bonfield Lane, Mezanine Floor, »
Kolkm 700001, West Bengal, India, Phone No. (033) 40037817 1. The above s an extractof the detailed format of | inancial Result with the Regulation 33 ofthe SEBI

T4 [Bato ofeste ol 1
el uainn msir an regusstor resaliiion
=

Pt 2035

1A Bonfield Lane Mezanine Floor,
Kolkata— 700001

Phane No, (033) 2242 9561/2213 0660
Webste

Managing Direser

pleroer 2025

Place of Signature : Kolkata

Dato:30.07.2025

5
Rahul dindal

Resolutlan Professional in the matter of

i Paramoun! Mnerals and Chaicals imited

Reg.No. IBBIIPAQUIIP-5. 0284507120221 4143

sty 30962028

Coaspontancs Atcrvs: 7727 Dov age karol . B 10008
ag Enal I wih 8Bt | ~bb@mat oom

ondanco:

ojoct Spoific o carrasp
Date: D15t August, 2025 T

T 00 ©

] e Website: mail: (Listing Obligation and Disclosure Requirements) Regulations, 2015, as amended. The full format of the unaudited financial results is
2181 EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR avallable on the Stack Exchange websiles (URL www nseindia com www bseindia com} and also on the Company’s website (URL
s wilpsgii THE QUARTER ENDED 30TH JUNE, 2025 raakgishal ccm
+ Suramy os 30, 31132, 328320 (Re. in bk exceptper shere dte) . ool
VIR Tsteoshy (V) Pectsmul M s Guarlerended 2. Keyfinancial figures for Thermax Limited (Standalone) ara as follows : —
e i) No PARTICULARS 30.06.2025 | 91.00.2025 30.06,2024 | 31092025 [FinCroge).
- Sz B (uditee) Quarter Ended | Quarter Ended Year Ended
argaraidy (5] &
= . 1 [ Total Income from operations 2063562 | 2391477 | 1683005 | 7449836 r. Paitisalirs: Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
g 2| Net Profi for the periodlyear Ne. (Unaudited) (Unaudited) (Audited)
(before Tax and Exceptional item) 185,16 565.56 28728 | 148024
3| Net Prot for the periodyear 1| Revenue from operations 1,182:66 1,31095 6,254.07
e L B bofore Tax (after Excoptional tem )| 185.16 | 565,56 | 28728 | 148024 2 | Profit before exceplional ftems and tax 61.92 116.18 510.41
el e i‘;‘m‘, sty 4| Net Profi for the periodyear after 3 | Exceptional item gain (Refer note 3) z = 9373
}1 :o: r pa o liqukd Tax (after Exceptional item ) 13761 | 33076 | 21737 | 101348 4 | Profit befors tax 6192 116.18 713.14
i :i';'"‘; i S 5 | Total Comprehensive Income for 5 | Net Profit for the period 48,47 85.98 572.14
e the periodlyear (Comprising Profit 6 | Total Comprehensive Income for the perlad 47,95 BATT 568 62
crint ). Senganscey and other Comprehensive Income) | 136.92 | 34240 | 21452 | 100671 7 | Equity Share Capitat 23.83 2283 2383
5 5 m‘“‘ ’j““L’ S 6 Equiy Share Capital 8 | Other equity 3.943.93
|eair Fea [Face value of Rs. 2/- each] 532560 | 532560 | 532560 | 532560 9 | Eamings Per Share {of Rs. 2t aach) (not annualisad)
: e T oy s CORP 7| Other Equity excluding Revaluation Basic (Rs.) 320 722 48.02
et e < I ?*Ne - An4s0 10 | Eamings Per Share (of Rs. 2+ sach) (not annualisad)
arring per Share ; 3
s, Diluted (Rs. 390 722 48.02
e el ma b () Basic (Rs,) 005| 013|008 | 038 1
|State=nent fur Fy 2022-23 and ¥ 2023-24 cart Diluted (Rs.) 005 013 008 038
G} 3. Items: (¥ in Crore)
. ot sesntmieealegrnal o el he List
|oF Crexiiors cam bes virmed fram 1881 web partal 1) The above is ar\ ex\vacl of the detailed format of unaudited Financial Results filed
i wihthe Stoch the SEBI (Listng Oblgations and ] Quarter Ended Quarter Ended Year Ended
5 |Fgy T ity i Detaied Bt Beamanes et . Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
cor s o | ) ! 2) The figures of quarter ended 31st March 2025 are the balancing figures between
lakis Jasierad rspmid e the audited ﬁgures of the mn financial year 31st March 2025 and the published (Unaudited) (Unaudited) (Audited)
10 |Last dute for recespa of sxpression of interest figures up o 31st D
o e a0 o) Th6 T format of tve breuted FinencialFesuls are avallaie on the Stock Reversal farimp ¥
Exchange website i.¢ NSE website (www.nseindia.com) and Company's, website
T8 At 3028 (ww Th be als gthe ode Therma: BV * - 93.73
given below,
77 et 2025 i 2 [ Kiitika Wires Lirited * Considering the curent market scenario and performance of a subsidiary, the Company reversal of provision for

investmentin the subsidiary

For Results

For Thermax Limited

epape{.linancialexples@;mn.’ .

Place: Pung Mrs. Meher Pudumjee
Date: July :n 2025 Chairperson
Regd. Office: D-13, M 1.D.C Industrial Area, R.D. Aga Road, Chinchwad, Pune —411 018
Corporate Identity Number - L29298PN1980PLC022767
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PUBLIC NOTICE

M. Usman Geni Dawood Maknojia a Memberl
of he Ashiana Central Co-operative Housing|
Society L. having adress at C.5. No 1590|
191, Valencia Apartmen, B Wing, Dr. A Nair
Road, Mumbai - 400008 and holding Flat No.
501 in the building of the society, died on|
06-08-2020 vithot making any nominaion.
The society hereby invites claims  and|
objectons from the heir or heirs or ot
clgimantsiobjector or objectors to te transfer
of the said shares and interest of thel
deceased member in the capitalproperty of
the society witin a perod of 15 days fom|
the publication of this notice, with copies of
such docurments and other proofs in support
of hisherftheir claimsiobjectons for transfer
of shares and interest of the deceased|
member i the capitalproperty ofthe society.
1fno dlaims objectons are received ithin thel
period prescibed above, the society shall bel
free to deal with the shares and nterest of me
deceased member in the
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the society in such manner as is pmwdeu
under the Bye-auis of the society. The clams|
lobjections, i any,received by the society for
ransfer of shares and interest of thel
deceased member in the capitaproperty of
the society shall be cealt witin the manner!
provided under the Byedaws of the society.
A copy of the registered Byedaws of thel
sociely s avallable for inspecion by the
in the office of the;
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society / with the Secrelary o the sociely|

I P sl A 3 ok between 11 AM. to 5 P from the date o
Q. et (Ffee aifeerher o ) Y 2094 7 AR 33 Eicol publi f this notice til the date of expiry|
it (@ Rt frasf wfveR TR Saw e, dfe)/afts fid Al @t T s ofits period.
wiww.sunshieldchemicals.com aaeréear 3 w2ie wawsrean www.bseindia.com dwrdeds S 3. Place - Mambal  For and on behalf of
Ashiana Central Co-operative Housing|
Soci
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PUBLIC NOTICE
INOTICE is hereby aiven to pubic a large that
he undersigned Advocale on and under the
instruction of my client viz. Mrs. Sheetal

{hey have entered Into negotiations with Mrs.
Shallfa Sitaram Dalvl, for puchase of Fiai
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PUBLIC NOTICE

Notice s hereby given hai, Mes.Indira Swarup)
a50% member of the Vrindavan CHS Ltd., Bldg.
A, address at_Plot No. $-2, Veera Desai Roa,
Andert (W),
10401 in he bulding o the society dicd on|

14/02/2023 making nomination n Favor of her|
husband M. B Shanti Swarup, who holds 50%)
share inthe property having the above address|
with deceased.

Hereby invie claims or objectons from the her
or heirs or other claimant/objector r objectors|
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PUBLIC NOTICE
LOSS OF SHARE CERTIFICATE

This is o inform the public a large that the
original Share Certficate No. 103, representing
Five shares of s 50 each bearing dstincive
numbers 511 1o 515 (both inclusive) of
Mayuresh Park Tulp G & H Wing Co-operaiive
Housing Society L, having addess at Plot
No. 114, Lake Road, Bhandup (West), Mumbzi
400 078, issued in the names of M, Iyer S
Ramachandran & Mirs, M. Lakhsi, in respect
of Flat No, H-103 of the society, has been ot/
misplaced.,

Mr. Iyer S. Ramachandran, residing at the
above address, is applying to the society for
a duplicate share certfcate. Any person
having objection or claim in respect of the
said shares is hereby requested to notify the
society on the above regisered address in
wiing witin 14 days from the date of this
notice. I no objection i received wilhin the
stipulated period, the society il proceed o
issue a duplicate share certiicate without
urtherreference.

For Mayuresh Park Tulp G & H Wing
Co-operative Housing Society Ltd
Chairman / Hon. Secretary
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in the “Schedule” writen hereunder and the
said negotations have reached the fina stage
of culmination.

AL PERSONS having or claiming any g
lile, ciaim, demand or estate_interest in
rospect of Fla described in said Schedulo or
any part thereof by way of scle, exchange,
mortgage, let, lease, lien, charge,
maintenance, license, gft, inhertance, share,
possession, easement, trust, bequest
possession, asslgnment o encumbrance of

i
Era Talkies, Underai Road, Malad (West),
of any such claim
accompanied with all necessary and
supporting documents wilhin 07 days from
he date of publication hereaf, faiing which it

that clams, fany, have been waive off and/or
abandoned i respect o the same.

SCHEDULE
THAT Flat No. 404, on 4th Floor, in Building No.

ing -operative Housing Socity
lened s\(ua(su at Village Ambivali, Taluka,
Dist. Thane
1/08/2025

SD/-|
Adv. Avinash A. Bamane|
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[ffrecs) LIKSIIIHI ELECTRICAL CONTROL SYSTEMS LIMITED
Offcz: 504, Avinashi Road, Peelamedy Posf, Caimbaiors - 641004
cw L31200T21981PLC001124

NEIL INDUSTRIES LIMITED
CIN; L51109WB1983PLC036091
R/o: 8B, (Ground Floor), Lake View Road, Kolkata-700029
Corporate Office: 141113, Civil Lines, 402-403, Kan Chambers, Kanpur-208001
ail:

Hate:
of Q1

/|
Mayur Uniquoters Limited

Website lecsindia.com Email : india.com " }
STATEMENT OF UNAUDITED RESULTS FOR S omeg e
THE QUARTER ENDED JUNE 30, 2025 —— (for the attention of Equity pany) Comora!e ldenﬁhcaﬁon Number (CIN): L18101RJ1992PLC006952
e .;L"“',,;m' transfer Office: Village-Jaitpura, Jaipur-Sikar Road, Tehsil-Chomu, District : Jaipur-303704 (Rajasthan) India
st Particulars BT e TR R "“'s“""“"SEE'C"““‘:;j:‘::MVOQ 2025 a Specil Windon s bsn opredfor - Tel. No. : 91-1423-224001; Fax: 91-1423-224420, E-mail: secr@mayur.biz, Website: www.mayuruniguoters com
: forr iged p
Unaudid) | [raucted) | [Audited i
e e, ;g;g;;m,ws NOTICE TO THE MEMBERS OF 32" ANNUAL GENERAL MEETING T0 BE HELD
X e fram ppeaion 5; 250 e
his Speci July 07 2025 to Dear Memberis), THROUGH VII]EO CONFERENCING / OTHER AUDIO-VISUAL MEANS
2, | Net Prot  [Loss) fur the peeicd January uS 2026, Al eligible requests during this period shall be processed in i ;
ibefons Tax and Exceptuna itams| 5555 46 [T dematarialised modo only. NOTIGE is hereby giventhat 32" (Thi (“AGNI') of afthe Mayur Umquclers Limited (" Bumuany')wm be held
) 1 who meet Registrar & onWednesday, September 17, 2025 at 11.00 A M Indian Standard Time ("1ST") through {*VC")/ Other Audio (ORI facility
3|k Fvll'\}b{chf‘hgmelﬂlTa! Share Transfer Agent, Mis Skyli Limited, L in compl ppl provisions of panias Act, 2013 ['the Act] and tha ruies maﬂemereunﬂeranﬂ the Securities and Exchange Board of
e by B 4w G Forfurther M/s Skyline India [Listing Obligation and Disclosure Requirements] Regulations, 2015 read with General Circular No. 08/2024 dated September 19, 2024 and earliar
.| Nel Peg  [Loss) or the periog afier Tax Private Limited R/o.. 15t Floor, D-153/A, Okhla Phase 1, Okhla Industrial Estate, New circulars issued in this regards from time fo time, by the Ministry of Corporate Affairs (MCA Circulars®) and SEBI Circular No. SEBIHO/GFD/CFD-PoD-
et Excepiona ) a0 ) W Delhi-110020, Phone: 011-26312682/83 2/PICIR/2024/133 dated October 03, 2024 issued by the Securiies and Exchange Board of India SEBI Circular') withoutthe physical presence of the Members
5.| To Campetensie koot et aacommon vene.
E ptetensie percg Alternatively, shareholders may reach to us at neilil@rediffmail.com, N ” N
[Compsng Pl Loss o e percd e Tar) nelindustrieslimited @gmall.com In Compliance with the ahove-mentioned circulars, the Notice of 32" AGM and the Annual Report for the financial year 2024-25 including the Standalane and
and aher Comptehensive Inocane (afer Tax| T (15158 s For Neil Industries Limited Cunsolidated Financial Statements of the Company for the financial year ended March 31. 2025 (*Annual Report') will be sentin tue course, only through
6| EqulyShar Capta Focevabo s lemd) | 26580 H5H ik IN_— mwéfmw" electranic mode {i.&., vize-mai] toal th of member a5 on Frday, August 08, 2025 and wnose email adoresses
7| o o e :gnarzws (Company Secretary & Compliance Officor) ara registerad with the Company, Registrar and Share Transfer Agent (RTA} orwith their Participants ("DPs"). A Letter weplin
’ M‘:mtaatms‘ o pios ) & - 280875 for accessing me Annual Heunrl for the Imancla\ year 2024-25 will be sent fo those shareholders, who have not registered their e-mail ID with the
% s v A 32 AB grated Annual Report will also be avaitable on Company's website ie. wwrw.mayuruniquolers.com
8. | Eamigs Per Share (of Rs. 10 each) PATBACK BUS'NESS Ll MITED (:sntralDzuasﬂanerwces(mmaJ men('CDSL'Jwabsm & Wwiw.evotingindia.com and websites of Stock Exchanges i e. BSE Ltd at www.bseindia.com
:]Wﬁ’\lm'fﬂ'lﬂmmﬂﬂmw 5 7Y i p Mo, 325, Plot No, o and National Stock Exchange of India Ltd atwww.nseindia.com.
it : 1
Diviad % 13 11 Members can join and participate in the 32" AGM of the Company through VC/DAVM faciity only. Tha instructions for joining the 32 AGM and the manner of

Extracts of the Standalane Unaudited Financial Results
‘or the Quarter ended June 30, 2025

the Slock Exchange under Regulation 33 of the SEBI (Listing Otiigations' and
Disclosure Requirements) Regulations, 2015. The full format of the Quarery
Unauditad Results are available on the Stock Exchange website- BSE Limited
{www.bseindia.com) and on the Company webslie (www.lecsindia.com).
{URL htlps fhwww lecsindia, cominvesiors/nancialresults). The resulls can be
accessed by scanningthe QR Code givan below.

By order of lhe Board
NETHRA J. S. KUMAR
Chairperson and Mansging Director

Goimbatare
31072025

{Rs-In Lacs
= hiote: Enc
e Particulers SORRTEES | Si0ATazs
(Wnavgtes| (Audite
: 70
e Prod (L

el

& COMPANY LIMITED
f india En

NOTICE TO THE SHAREHOLDERS
[‘i‘RANSFER OF EQUITY SHARES OF THE COMPANY TO THEJ

DEMAT ACCOUNT OF THE IEPF AUTHORITY

This natice is hereby given to the Shareholders of the Company pursuant to the
provons of Secton 124(6)of tre Companies At 2013 3o Rule (3 (o of the

Investor g, Audit, Transfer and
Refund) Aules, 2016 (IEPF Rules; zme,, a5 2mended fram time to time.
Interms of the IEPF Rules, 201 b

‘paid or claimed for tothe Demat
Account of the IEPF Autharity within 30 days Hahrapniriiepiicn

Detalls of the shareholders, I respect of shares for which divicend has iemained
o the IEFF
Ruthorty’s Demat Account,are avllabe on the websie of the comwny at
wiwwandrevryute.com for information and necessary action by the sharsholders

Further, ‘the IEPF Rules, the Comp: individhzal

netices on 315t July, i whose
Iying ungsid/unclaired for the fast years of more,

inter-akia, i F Muthority.

hasal of the Campany

The final dividend for the financial year 2017-18 @ Re 0,04 per Equity Shares of A, 21~
each o decre o1 26thSeptelct, 2018 Aspc the pcaionsof e Companies
Act, 2003, the unpakd he sk

participation in the remote e-vofing or casting vote mugh the e-voting system during the AGM for the members (including the Members holding shares in

phy: iththe DPs/ Company/ RTA) are provided in the Notice of AGM. Msmaers ‘participating in the AGM

throughthe VC/0) i under Section 103 of! A

Membars who have not registered their e-mail address with the Company/RTA/DPs are requested to register their e-mail address by following the beiow
i ] i i i e-voling:

Please provide necessary details hke me Mo, Name of harohlder,scanned Gopy of o share erite (Iuetand back), PAN (el
i atmalid.¢. secr@mayut biz
or at RTA emall id |.¢.beetalr ta@umaﬂ com wnth the Form ISR-1. The said Farm can be. dcwnioadea from the website of the Gompany at

Physical Holding

SHIVALIK AG?O POLY PRODUCTS LIMITED

BIE TESE <2 12678
wwW.m ayuruniquolers.com
i Coes o o g T T ry Demat Holding | Please update your email id & mobile no. with your respective Depository Participant (DP).
i’:ﬁ;}ﬂf’;ﬁ:nm o Further, the Board of Directors in its meeting held on Thursday, May 08. 2025 had recommended the Final Dividend of Rs. 5/- par equity share of face value of
5 [ ot Compeanses s or B 2T EE] s Rs. /- each fully paid-up (i.e. 100% of the face vaiie) out of the netprafitfor the financial year y, 22" day
il S e of August, 2025 as the Record Date' for determining entilement of members to dividend for the financial year ended 31" March, 2025, if approved af the 32™
{ethe: Comprehansive income. AGM of the Company. The Final Dividend once approved by the shareholders in the ensuing AGM, will be paid within the statutory timelines through Electronic
i o ] Clearing Service {ECS) or by any other means to those shareholders who hiave updated their bank account details. Dividend will be paid after deduction. of
[ sar80 | aas | swe | applicable tax at source at prescribed rates:
SEBI by its Master Circular dated June 23, 2025 has made it mandamry for Members holding securities in physical form to furnish PAN, choice of nomination,
contact details (postal ik & or RTA L Beetal Financial & Computer
Services Pvt. Ltd. Membar(s) whose folio{s) do not have the anwe d detalls will for th 10, up plying with G of
7 ast (o) gz the atove circular:
o a5 004] bsz . "
[ « Tolodge grievance oravall any service request relating to shares or
1 The above a an axirot of e dessiid ool of Unsudiled Firanelsl Resuts flsg win he Stock i by
Exchangas m_ Fsgulaion 38 o he 8E81 (-sing Cigalions and Discosure Requiamants) « Forany pay ueh folios, only g 2024
b S Accordingly, s hereby ical | Contact Details, Bank d Specimen Si shall
2 Toesbowe raviamod by by e Board ai thar, idend, 5 y
meeig hakdon 30ty 2125
' . & Further, the q d to update their Bank detail for avoiding any defay in receiving the dividend by fallowing the beiow
A8 s e e i 53 o o Corrie A 2013 e w98k { s et eiiions
‘Patback Business Limited Members 1o Company's RTAan beetairta@gmail.com about change of
Physical Holding | address and updates about bank account detalls by sunmmm Form ISR -1 10 RTA for receiving dividends directly in their bank account
ORI S P fima o] through the Electranio Clearing Services (ECS).
Pisoe: e Delhl DIN. GAT43265 Dérriat Holdi Members whose sharenolding is in electronic mode are requested o directly Notify 0 iheir respective Degository Partcipant(s)
"8 | about change of address and updates about bank account detalls.

N: U15131HP1976PLO003703
Regisead e PltHo.I, Sacir-3, ndusinaf rad, Parwanod 19
45 it W il s 16

d FY. 2017-
e comp: i by |
quspr. Aulhurilr Fusatiofs s

i Soclon 124l e Coops

et 2013 and
Transter sm Rele)

Pursuant to the Finance Act. 2020, weL April 1, 20 Tax
at Source (TDS') from dividend paid to the Members &t presuribed rates in the Income Tax Act, 1961 (the 1T Act). In qanara\ 10 enable compliance with TDS
requiraments, Menibers are requested to complete andor update their Residential Status, PAN, Category as per the IT A6t with their DPs or in Gase shares are
held in physical form, with RTAby updatingthe PAN through Form ISR -1 by Friday, August 22, 2025 ate-malliD | gmail.com
this regard should i this G comm

Members are requested to carefully read the Notice of AGM and In parl\ icular, the instructions for joining the AGM and manner of casting vote through remate
e-valing or ¢-voting system at the AGM, Further the abiove-mentioned information is being issued in compliance with the relevant elrculars for the information

the bensfit pany. For Mayur Uniquoters Limited

Shareholeler(s) may refer to IEPF details' under the Investor Relations’ section of the
website, for further i

fortranster o und on 2nd Novermber 2025 wmmmumgshmumwhu\ms
et ot (1 s o Pkt e ety o
) (the Rules), mambers ae hats by nformed Sl
10 IEPF y b for P ol yor e on 1 032010 s el arusha by Kapil Arora
Pies :
ki RPN, | e tuts years o more o 1 frarcal year 3105 70° i bs cue o ranwtr o imeesor| | P1GE 3 Jaipur Company Secretary and Compliance Officer
thenhe same "ﬂﬁ“‘bﬂ‘a‘m from theinvestor Education aad. P""K“’“‘“"” Eiicaion ad ooachon Fut (PP o1 o Shar 41,2025 The Combany P aimuniaigt Date ; July 31, 2025 M.No. A57885
Authority P E Indivicualy to the concemed shareioiders al their Glest avatable address: and
o of o i o shates 72 fabe o bo ransiened fo 1EPF oy under e sad Rudes for kg apgroprate
bt Authorit e rvestor Education | |0 The campany has uploaded full ‘Selals ot Suh Sharsboldegs indicating
v dividend amount and no. of shares due for klansfsr to Accaunt
2017-18, may lodge thei on lts wabsite mwn\\ngupnlymm at web finkttp:iwww.shivalikagropoly.com!|
claims with the RTA of the Company, Le. MCS Share Transfer Agent Ltd. 383, Lake i o, TRF 1 EPFaspy an Mg Jﬂ-ww;hlvwkmmpﬂly:nw
Gardens, 15t Floar, Kolkata - 700045, Tel: ((133) 4072-4051/4052/4053, Fax. (033) 4072- m i R e hgm':;;’ e { ﬂ;’:‘:‘{ o
#4050, Email: messtamrediffmail. com or with the Company at the address indicated ntof
above. Shaseholders may kindly ensure that claim, if any, is received by the sy 1 dosdncs il o bt
m'A.Lampany on of before 15th October, 2025 to ensure that of o
v PE Al \Hn' y\n[\uﬁ"\gd enafits acculng on such sharss. i any, ] usﬂalmsdhaclhy
2 tam from IEPF Autsery ahar following s procedue grescribed by e concarnen

enol 1 shaies i physical 1o and whose shates are kit i
AT Acgount of IEPF :um.l, Fray nole hat the Company would be issung new. share

dividendishares due to be ransferved 1o JEPF Account

cartfcatst
Sire o DEWAT pcicnlof e m;aspsmmanmnrm ssun % Loty
tand regsiersd o their names shall stand be

ith their (DP), In case of form

bl T Comoery o

and withthe Company/RTA, incase ofshares hekd in physical form
For and on behalf of

Andrew Yule & Co. Ltd.

Sd’

Place: Kolkata Sucharita Das
Date: 01.08.2025 Campany Secretary

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S PARAMOUNT MINERALS AND CHEMICALS LIMITED
Operating In Chemicals Industry At Ambamath, Thane,

by the Compary fr the sapose of Fanuer of hore o DEN
preanebots

EFF AUTORITY HAS INITATED {0 DAYS CAMPAIGN NAMED AS SAKSHAM AEBA
STARTING FROM 26TH JULY, R

THERMAX Conserving Resources, Preserving the Future

ncial results for the quarter ended June 30, 2025

Statement of unaudited

IEPF. OWING TO THIS COMPAIGN, ALL EQUITY SH
REQUESTED TO UPDATE THEIR KYC AND OTHER DETAILS INCLUDING BANK DETAILS
ONURG UKGENT BA.SIS WITH THE COMPANY'S SHARE TRANSFER AGENTS,

& ca!e‘me mqeumer

v o
Share Transfer Agants Acmm Copat L. M. Abhinay Aggarwal Tel: 01142380725,

Paly P
Jain B45, Phase Il Industial Area, Wonal - 160035 (PB) Phon 0172.22270378 Fax
i

{Under sub-regulation (1) of requtation 36A of the Insolvency and
Barkruptcy Bearu of I (insaivarcy Resolyton Process for
orate Persons) Regulations, 2
RELFV‘\NT PARTI LILARS

Narme ol 1 carparals 445 ( akng wil PAI. [Paramount Minoeale and Chemicals Limiied
5 CIN LLP N [PAN: AAACPT121Q
[GIN: UTZS00H 1975PLCO 8144

Bikiess of he rogatored o [Pl 10, 5-6 AMIP Gale MIDG. Aot
. ki . i 101
oo VAT o,
Ml\&!lumhmwl\twm‘rsu;iu\s i s e oo R TG PRERT
are o 3 oy, ko s Pt o
= b arnath, Thane.
Katyen, Meanerashirs Il 421501
o Solar Panis shatad ut
Sy tos 308 311132, 3054320,

Ploo :Wohel{Purial)
Dated 2075

KRITIKA WIRES LIMITED
CIN - L27102WB2004PLCO8S9,
Regd. Office:1A, Bonfleld Lane, Mezanine Floor,
Kalata - 7000, West Bengal I, Prine No (039 aese17
Website:
EXTRACT OF UNAUDITED FINANCIAL RESULTS Fon
THE QUARTER ENDED 30TH JUNE, 2025

K3

(2 in Crore)
ol s i
coaunt of IEPF Authorty
s Quarter Ended Quarter Ended Year Ended
.
A ARG IR LS B =i Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
EREVDT YRANSFER OF ANPAIDUACLAMED DVIEND 10 (Audited)
1 | Revenue from operations 2,150.18 218441 10,388.69
2 | Profit before share of (lossYprofit of associates, exceptional
ftems and tax 21165 161.73 884.71
Guery on e sadject maie, ey may contact e CoMEaNy's 3 | Proft before tax 21147 16131 884,47
4 | Net Profit for the period 15145 109.42 626.70
5 | Total Comprehensive Income for the period 179.31 102.23 524,37
For SheaRk Agr Py Pruciets Liniled 8 | Equity Share Capital 22.53 2252 2253
f 7 | Other equity 4,914.35
L s ot Corsy Sy 8 | Eamings Per Share (of Rs, 21- sach) (not annuslised)
Basic (Rs.) 13.53 10.28 56.33
9 | Eamings Per Share (of Rs. 2/~ each) (nof annualised)
Diluted (Rs.) 13.52 10.28 56.31
Notes:
1. Theab f i U Exchianges under Regulation 33 of the SEBI

(Listing Obligatin and Disclosure Requirements) Regulations. 2015, as amended. The LIl formal of the unaudited financial results is
auallable on (he Stock Exchange websites (URL wwiw.nseindia.com wwwbselndia.com) and also on the Company's website: (URL
www thermaxglobal.com).

W Paramoers Wit on Coomicals Limtod
Reg.No. IBBHPA-OUAP.P-AZH82071 202214048
jalldity; 30.06,202
Dorrespondanc Addrets: 1722 De Nagar Ko Bag N Bal - oo
Pog Einnk kwih B8 o GHGE S
Project Specific. smail 10 for cor

Date.

et August, 2025

T 90 @

. (R n lakh oxcapt por share dita)
) Bl Quarter [YearEnded| 2. Key Tharmax Limited (:
el e No. PARTICULARS [30.06.2025 | 31092025 [30:66.2024 | 31202 | [l ion)
s Suney Nos 227 4.0, oo 8 ) |Unaudited) | ek e a3 (Unaueited) | (Aucitec) Quarter Ended Quarter Ended Year Ended
1 | Total Income from operations 2088562 | 2301477 | 1683005 | 74498.36| 8. Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
g = 2| Net Profitfor the periodiyear Na. (Unaudited) (Unaudited) (Audited)
| (before Tax and Exceptional tem) 185.16 565.56 28728 | 1480.24]
||| 3| Net Proiitfor the perioiyear 1 | Revenue from operations 1182.66 131095 6.254.07
Optest e g 300 Ton pa | before Tax (after Exceptional tem )| 185,16 | 56556 | 26728 | 148024 2 | Profit before exceptional items and tax £1.92 116.18 619.41
| 4 | Net Profit for the periodiyear after 3 | Exceptional tem gain (Refer note 3) - - 93.73
Tax (after Exceptional itsm ) 13761 330.76 21737 | 1,013.48] 4 | Profit before tax £1.92 116.18 71344
i 5 | Total Gomprehansive Incoma for 5 | Net Profit for the periad 4647 85.96 57214
the periodyear (Comprising Prolit & | Total Comprehensive Income for the period 4785 BATT 56862
8 and other Comprehensive Income) | 13592 |  342.40 | 21452 | 100871 7 | Equity Share Capital 23.83 2383 23.83
6 | Equity Share Capitel 8 | Other equity 2,843.93
iy 4P a0 AR e serves [Pt el INR 308 Cr (Y 7024] 4
{Salar Pawer Saln - INR 273 Cr IFY 2024) [Face value of Rs. 2/- each] 532560 | 532560 | 52580 | 532560 9 | Eamings Per Share (of Rs, 2/- each) {not annualised)
[7 (a8 o GIRP cammencenent dale) 7 | Other Equity excluding Revaluation Basic (Rs) 3.90 722 48,02
[EGL belEaitec i et At q E::’:: R 411480 10 | Earmings Per Share (of Rs. /- each) (not annualised)
s, st ofcrdiis ae gl af URL|document.The Detabi et o € Diluted (Rs. X i .
g (i) Basic (Rs.) 005 013 008 0.38] ) B0, 1z 4402
(i) Diluted (Rs.) 005 013 008 0.38| 3, Items: (@in Crors)
g : in Cror
P paramounimawalstigmailzon ard e Lt
e okt || |1 Tng sboves an extact ofthe detaled forma of unaudited Financial Resuls fled
e g | - with the. Stoc fhe SEBI (Listing C i Quarter Ended Quarter Ended Year Ended
¥ 5 ol Bitiocre Recuromens) rogusions 3015 Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
":LW Z5(2Kh) of e Code & avakshis ot "'"‘“ﬂ;‘”_' €01 aooumant Which 231 ba 2) The figures of quarter ended 31st March 2025 are the balancing figures between L % %
u oty cRte, tho audited figures of the full inancal year 31st March 2026 and the published (Unaudited) (Unaudited) (Audited)
b figures up to 31st Decem! )
- 3) The full format of the unaudited Financial Results are avalable on the Stock y
Exchange website i.e NSE website (1 (wwwnssindia com) and Company’s, website
6 Al 208 he same can QR Code Thermax Netherlands B.V.* - - 93.73
T R I Rogistered Offico [&] Kritika Wires Limited * Considering the current market scanario and f & subsidiary, the Comp reversal of provision for impairmant of
1A, BorieldLane, Vezarine Flor, Iesimattatihastiati
T 20 Managing Dirstor SR mstpNlay
nuu’m-ﬂalmmn rm.-s\mhemumu Phone No. (033) 2242 9581/2213 0860 =
comin s
forier 205
S, 2L P\a«,e of Signature - Kolkata.
aramauTar G o 0,09 2005 c
For Results i
a mm For Thermax Limited
Resalution Profession: matter of

Place: Pune
Date: July 31, 2025

Mrs. Mcher Pudumice
hairperson

Regd. Office: 0-13, M.D.C Industrial Area, R D. Aga Road, Chinchwad, Pune ~411 019
Corporate Identity Number - L28293PN1980PLC022787

epaperfinancialexpress: oan‘.. . P



Syt (Moviak): Smess’n =
sifpee’ mmqﬁ m:;f f=
mugé B pEFr0D vy

o o 5 Bah & g wbbi
dred sl s ST
3;&. w w ond s o i
bl won eSS [ 5 s
@ Deedaryon. G e worow oo

W Fe BiEo wl g 3% O
et FaSe® £ ity ArLD) S mbe

o Seissn 36 Fo e .D’kﬂ.d
Dol by, Dk oot
TS Spthd, PUTue vosiod:
) Eu- g L

\TEP‘MIE’&J Siat ‘I 4
Rl agr.ue‘ Inden, BT
st patosorm o o Swed,
ToE® co ol Sofi Hiciu 103
iy estflimes srwcthll g Mm
SRS = Hp et Rastcl
gbd; abogroio B Sopen
e Sigoll. gpotic mes ol gl
d-r‘g ;‘%?ﬁda‘vf‘ ?:;,m &

e Dt w0 Dol 2T ag K

» 30 And el mdiso
oesd o hob
Bwolskpst @8 A
Hodamen

el 1 ol @8 WN'”
wlle dey cdodo godl
wiroen &ca;&avun u-dal.\cm
aremn‘mrr.a-qg.a niptodtn
Ao wow el ErRoe 85 Jpol el
Aomorr aolld & A ool e
BEbodh siemdo dob, SE24E a8 28
T ewusldiodt stes ey
etptia 3oc0o3d aoits Sxoh >
q"i o8y 0T B2 wabi wdd
To JppAgE ey $Rdo bl
Sofcrtr B A, (koS @0 A8
T 85 ol dmg Saed Sepciha
e
.a»:-.. P
ol 2rd sl bS8 argroly
Sotnodh 08, efidraitiond. S
soer fohob8s! Didbo soee r‘m:hn:n
Sh5hy dotzob. i OS6F ae i
St ol el 2405 gote

; miee Solzolt Bisga
-gu-w B e WEED,
B @for! Bod 2y Mitees gne
o Dby BB DT, o
fosid mzfideen e Sz

BYGER, Boe BEtn b 3
gl 8ih S S0P, 6 B
& et neh @deod® dril el
ol fouudeli Berorm b elleritd
"p-._s,..'z 36 8 af, gdeed® Jasd

8 oDl Sngort s

areBesg e)0cso @éoéﬁzpéia‘?
|

\

.
2en. got L85 ey
doqreh eantmored SiE' daod,
fEm, oiger Idocd® dod Dgcire
Ebmotum . Blvidee Do d8d
E"..QM ol o8 IEighod e
ot 67 w8 st SEordirot: o6
Begonst) ol ek, wod tog
des wh dand Somed bredh &
sedt @ A wrimrfach ety ost
aodosien BOG, (of DgErRd da
S5 groides s Sdore Shuth bm
Oy dotiol. 6 Bt ept odey

"‘-mﬁa Dot goen el reoe
oda B D DETAT eI
oo, s ot grb .qm::c' sod
Zo. pRY SBSocen, Digmthod: ol
e Aodiomeet depseatt, sand 1nE

= wbiron, nd aupd Sodsided®
wlmdbes, HE0E Do, Bt
gl Shha S i, = Bddo
& Sttiofl wire oloddo, o
S’ Bucie 2B Lovih 3 en
& g Aedsted giles, B35S
HoTroe sboechl 3, 10 e
e eﬂw FoBONE Bom 8 & S5
o Bty Dy, awnw&m?
o6 24 Lo aowan, it Bl
o 8 ook T g amem 2
& @i Jipe, worden SO divr
B3 sodBot T nod® Emsd dvo
ot a7, wE PO pubbli wh
Sontls eiives® » i dns wet
adf et 208 oabe BESS

o v 4203 geeil ol @ wd) Ay
oo, .q_\‘ia'o BadFkon m‘i
&, ol wat pm dome Sadt

SO0 S Eriwtol. oo
Swe pad B 5F w00 sod 5056
23 o aofn, MEone s

wimrdo aolf mipeh erbfed e
somd §S g waly sotoosh ko
{5 258 Zond B u&.iiw Y T
e Sogtoie Soi A el
o Bb Sfhoos. e:-o! 13 Mol 1 e
do S Sotvol Aip@clod. B8
ol 20 weld v FhtotuTe.
= Brfo Srheatiodn Sinh. gl
&0 M prs———— ==~
s N8 a...uaa el dorveset
b ot 4 Bdainnd g:uf: g
S, & Sared® ol Lh o3
Smresh Sormrre il wonl ey A
o GeSn Bnk B,
d.m*Lm: Gy 2ok ol dew 3u.

mas ot 307 SpBod. =f
S Lo, e Distc &=

o Bferre D208 B IPEE orelay £iro
fo Ebskibont mhdais ¢b @ond
Do B Eitod ofom B02m.

Geromgey TETNT R ? TR 7 DS

s ¢ Civormet doougel bel'y doyite B0%re

Aot Tpgnen 0B D%roreges Ao . Serame

e Togf ity e, Eotls kp_ S s e Hiigen BEEre

S agematst] rochontio bol's donjite hEel. ealy
3

o O 8 ey 1 80 gobeton

gt rptlsd U"-vr—r-quéwﬁ:(mmhm
Mww.um\n.éc—u o (R bRt

0, Sovdizo, Eiwormnlh o moSoll ovpEd e BaAK
m;\.‘aasmrram Serdies S been. ga

M ithof® emost des bilgeh DovBals st fintg

o, 125 Alnosfiten, =35 gl Bhafis 8 2 Soyiito
& g il e S Fiowode o Se
iy, e [Bedooi Tk e o s s
TOE Jerol) O e, P Sodrun? s Tel® eoilo,., e
e vefiol, e Seionbgd, o Sog. of e
R T e e
o for Sandy Dibde Subior Fm Heded Sida
Dfodidyy of Bie goito @4 Dol DANSE Sois

SoTrahd shdie S5 ©80aS)
SeS60D (Dgbét0 HOALD

583 e Stduchas Surlo 2ga

&2 Juuirw | powad ﬁwr& Soorusl Dt
m.,o's-wmu- W00y omon sty ena 22
o) g riagoaoa & o :nm.a -5
z.mn:‘l-e oy oD hst; oo 8 S dsatoen
Howools efedes ofme b oo Badfeh Dis
Do @, dorabl g us S BEIREE) Frie
o BB firod B8RS OIS oo ech BANSDND.
su.mmwrsqv._aémw mma‘»‘&
S S S el edn Shood ol oyor e
Adrcbliity wiobo (Diomth. Jtonm &b bt
B 3 Suth 230k S oo sdio Saredn
won, Ty o s St B s0oll) ol ¢
A dets. B i e Sogdt sovod E Sad
o Jurbdmiodr Soowd N—ad@u e s

s X B o S, DE wBETH B
gt Sooahl o ddnel ms .ss:u BisSioredy o
ety Sbabonh, A Sobd _pm:.:s e,
© aEhyoaD 74§ Dbomrod od
. aiftsen Soboll St Soiue Mg
o o .emsﬂ- #53 Soorabd oy, 32
Bodthors 2884GY, slebel Do bay sdews® sad
S Sbl'eed) Sooubliond drod Bioiyed 255 £
it Bhe v ool uifed. Bodf 48 woca], &
alrrel ISy docrdbd egoipe dad T B
u\.ﬁ»ﬂbﬁ.&ﬁ!‘o&

wrndo Hin 2 ﬁm:.;azw:-;..au:n&
=f wotsls & Dove s Ret® D encle wiiit dobioly; Seod®
sy Btrary; ddemtien Sddiva? 304, 568 S deeto
=eED BEA T EED elSraStal, SBimEuE
5 o ween Do 08 Jtmsiod At bl ot
Wi S0t Bl wiToR Mt $hod, wber sod) Jiost
13 ot Grorre O rg«qwgm fepomes S
doen, B4, doorm, Wk, S8mdored, &

EOTTY e aotndanof, fp-.waw..uéﬁmcr:
a-&ha.’;séznt_.,sm-nnsxrm-a

¥

wrs @

DAY 3@59@0 o 353008

* odd moocod sofd
Peren oMo

» Hofd mp dod eupe
oF, il

3 Suerrw/ITedy: shis siodod
ahebd diore Sullih Jeren soliell )
o oBde g Eren ok, o, ey
Scdiore Bof wdpd ofy @6t
s, Mthdo whens o M
Shate Sogadin L....g wEE* Somen
Bet meiytiiocd® By tacmni B
Do o 5855 S Ee" S0 ok

b ool soddrd Sryool,
Mmmcﬁaﬁsnsmmm,_g;, Go=bfits
ok Eop bl dra & e ——

] ot [ DOAPE

Gew S0E* B5T sicgs 6 A8 26,
ocel slowboh wdlood. AT
S vl v wol'es dotriys et
g9, 357 oo b wla Sdodlion
Pyt At B fuset
S gl whEDet St 30

Sto oo DB NE 2ES Hogds
S-Sk Soid = Toge gl
Sl ¢ Dol ddibdogtdonr wistoD, Srdvhd
sjrdbdi gherosione B0 i Moder o o B0dm

PE el Dgsipte g siodn o @ Sho g

rodio Splobo B 248 Doviod® mcdonror Sl
Ay BbgRosml ool Costoe DEE wheds B
doys D8 HyEsRore RFD o BG5S DO g ko S
oo apmh. drele tidiost en o8 Spb ofte. Bot
dwe ‘-‘m_.mw 45 6 oo SERSeETRE poh Jgtptr
2 ’._ B S "\’uﬁ.‘b(dm ol 62,

b qﬂm.u
stz bgorr ol uc&i‘_‘vﬁ " fﬁ‘;v:p.

apsos? EL) 085 Indow
tOERELY, HeOHO ©3RY

LE e, ﬁ.:!r 3,755.

5% Boorms rdioeS : Boorre Jof -:c{rnéubﬁ‘:ta'\
S8, gus.m-hamnj B, ivboz 4G

Smph Sodingonr oo Sara'n namsod® sl T
muduﬁmzmgm%ugmdmmuw
d‘aam-anuae.e(su.afon-s Tt fo el Sorbds

=% &, pof Stost ad@red 58 5B P,
g Sie dmftio Sitimys, o 848 tmo S0
S smS a5 Bef Sndeh Pooedat 4008 bond

wetks 00t St Bt 5, 668, wOP Gt 143
gt ol A0boR S SfTmuni, 0 S
as—da‘ A% ottt nu.lur:;‘. ta1 boegordis 22
B o8 Bige @i B0boD. fd A m-gm-a
55 oof, e @ Schove daeat) w ol pBRcb, S
a-su egienes Trodte i DnErRol Ayl add

5T Gdiroll mEh b5 ok Told A irelold sdmid
Feotol ,.amoasa.éawa Bofibe wogisdists 3-.5-
Bt fod Dersed nouttoRet Afrie 8 Bwdf
eu:;.ms@mamm-m:.nmasﬁm:.m
oo @ SipieBE Do M o@d:Bio)m o, 0

Fowell Axborsth, 8 S8mme SF o

Lo (e Sqbs: Ho 2 25
B ST . T
PO 5 wips oo 555 o
= b TR sy dei wiriwerr
rg 857 oupen wrd Sgomghn. 385
st T b Meas S sl
o GRS WG (16 SO
a-ﬁ,':rm!"a.,ﬂam mgﬁ,_zn:b
#o b Al 80 ety

. Titol clode fu
et aco TP
Bt oton . &S
e oo Balyo,
Bemsitdl Shiies mobic
ok t ge Soso
T, el v
Qe w0 g g
o dufd Bdv S
S0y wirbw, 3
Sdpe ol Subiio dg
b Btvomm Etb
Prem Sgmein ol
ats BDfodT D
a0, Zoe Gofte, effd dotor
wofii Sgido B el Shdbd
. T, Jego, GEdubo, Birvo Wf
Egs @ebdo 3¢ be s
(o Seruis HinRdre S f
Borr el B bekuons. &
s-rgL.»ms‘ . Egﬁ wgﬁ-’.ﬁu ardn
et ih Suaress
x...!‘.&. A0FL mdosERs sshens, Dok
4 Homots semhn D &

©oUERS, HE%REE? w0k Andrw
FOC orches SIS Gl

SAF gl g 1 o 04 @rosEs woddn I DFE
A5t ibers ogoh mmmm-m; .;"#6
qwcaag—cufannaé‘e 8RB, 1.8 S Aok FemoBol 5
eratBoli 81t densge® ovlon sl Sudste Mo r.n..&!‘Fu
208, & B wocins, am@sﬁ*m::»as:

RO, oF 35 BT 0iT o s Rosofoins, u'qﬂ
b s:bn Bos Ihod Dol S55E D08 w0l bz
- o gtare aomyh. LheodBiol b o (B
Sadf b) Bod .-a*ﬁﬁhu. cﬂgﬂf ol 205 foul
hir, ool Sepide o @fved’, 84 g ¢ Boo @dwedt
s DG EreTG. sotinT DD S0 eryol e,
(¥ 1 Sooeche® LIS sl m 3ok

e Do mbio Shbn Gy SORG do B

in Purssann & S orar oS0 J000E) dawe 24102016 and & amencmant
thae 3517
Wellarm. Miisiry of Agriufins. Gewi lecia ks Frem Srop: Scenoe Lid S By
risifis. t ¥ marcs 0 introdos new 100% weker soubie WX fertiers &
ot Pl et i i 4 mecle e v k.

L]

8 NP ruamu!u:a T T PRCu+ TRE WiV
N e L N Y )

ét.m-.. Dol g ol mie BB L.“ﬁ L35, 230 « 85 | e smsre sl procetums = d ot in e Thewsir Yo
Pipen, egbard, ot n»z:...u 'w:pm a»@d-‘&m g R W N Vinrs Tdy
segE, S0 Sibeten vt disth b, th Bilseh A ""‘""“"’"‘w

umgv,maaﬁmqamwww e
é‘ﬂ..x.u —

e sos‘.!.m-e‘ mm.s facsone LeS z'.r..,.:
éf‘..m obotl ¢ Sog wrbEont Btbi Ipfed:

2Dhod snd 45 Avotiy Sand s
%X Soomn/irdoors | Jhol Sxd BE Scmdd Escily
Dodfio 2 Sholl. e Sorded® ookl Sond
LUATH SrdesaEEes PR a{a%ﬁgz wfoico o
Aok, .?*:g_mua:gm..m-ﬁm o G
S Sy sthedn side dt *m%,mm
ol ‘amuuﬁl sy woen S won. %8 st
Semay et Brhngln mEamodts & mm Bedaliaf,

©8%068er 122 orard Jiord Pod)

QO® 0 YD) 5°x°8)

—3

= 2am 556, A8 Eias
pof Sou b Sl
“go Sanod « boridd

R0 DRYOE DO Dige?
bood af.vomnd efme
Za3 Jsoma/Irdoend: borlld do =
Srmes® S gmed® %1‘22 E
gy Bl Srog dies o) sGod 20
e G duireD ma Foj 2.
S0l STscond elmdos e v
Bogf Bduey gerdt 28t yuy Bev e
el o Smpeo Sokd Bobod
Sebdfr fpadasel Soe, dome
Zndo s Soreaey Bheel Soiighn o
ul Hsbomd, fbtado Adbogo
hottd gETet wabid horsdd dags
e 5aE, w0 Trd Ddn dgops
Share Aol oonth. B ok Doyma
& oI ol A6, S SPRL
SEdbode g Sdbren, S0iged® §

He8 tesy enturbosedt Hy
S Jrof St Ko eed A
fotlne DA 505 Bigyol® Sk oy
R Homotiod e, dere g Stam
irg Salrul B & ol Srogowd
Sth 8 tizo W End el =3
o, Bover Boridd sojh egom
eD ntdiods 3o SO A
S Dt it Sroscs® w3
wdo 60l Rdble: Basidrmatd, £

&r ol doneeh gl STt
([Poapocrull adboon:. LLETwh e
Eoeha Aa7 S S Somint
wipdiia & il Saet. soh
&tog u.ésnﬁn:a‘ Briv 58T £1E
= et Sof 3BE 528 oy S

ot rlo mireod o espuido us
e, Sl Sobilond drdvoliom
), S5 whebe @il us. wob
drics’ daduinen) DEPE iy
oLl oge® m; oy el b
55 frlo BZ00E rOE £oh ey 1.600
Drog Mol rof :u-um = AR
Eihode BesE ot Hoet ek e
ﬁds.’{‘\;n sl gots oA Bty
£ BOMS. She S sedlo SAcE
R, S Dt Seccd® g daroh
irtoot. Sggod® dog

L
gy 08 &

BSonsi g, TAD Snen, dlo (BEDT)
hio e, dic (hba) JoTSE.
Porded gd ey 8 Soglo Jm AT 33

e BT mirbdod JAledh.  GEE° H5h sEt eB L of Domad  BS Doodie, S5 (MRS e sllS
Sgdge elraud Thtord, bofl  windl Sge Aok Bgod! ady Dt ol wbedes IR
mEN B - R N

momhoab wﬂw‘
-\gm—ﬂ.ﬁ-ﬂ lz-llm

el gl B
8 et ol et s i sl

e D e 58 Tl 13 e

BTy ————
S i

3 L=l
4y ey S dice
Bettinn, S e UL 25

i

600 = st o, 1Y 02T
e Fr ik P o B o

& [enets g nands dot boit
iy gt gl

el

e o iy mun

) EE =R




0 Bodren
Agmdo 1, iy 2025

* 65¥ Foos?
maﬁoﬂww
wideon $585,8 Sbge
o 298 3% b dnd ory

g8 Dot Duo6Td
» bif agtodd 15

pimos? s
Fggeidmag): S e dhen F o,
;‘aﬁ.mﬁ‘ mm rIaried P

hos 3E IEel. BEd
mm 45 agg; et b o
o ,gi‘zuw & g b
h.ﬁu‘t{." slbando eddied Sam
T, w wly Sowd sl o SOk
mu s sy S5 o
ez, 5 06t worow £00

5 :ladr:‘ g ud, e 2 3% Segd
BT $SES L ot SOCT B8 T
Soeghl* Bea B&BAGE, 1014
S e dpmos® Simfom, bg
2y adstet pedodom pite Sma,
Toef o Hof ol dbcdei 63
iy otfimes amvatll ded & )
saEes v Al 3%55.&:..::;“
@b, dbogratio b domen I,
oy dagdol. gyodo edigod® oo
3;:?: v%ﬁfw'ém 35
s, Qoo Dot o0* Dol e g S5
Toe! shicess sl oo

www.manalelangana.news

o Skt &y e qo
So $cbiin B6g So eiiu GEEE
ok, 05, Do 1lodecs i
ol T, TOTE0 W
B e, s ST e Moy DB
Bgemcadly wimEn cotdo sk
et SEol wo wEiS,
o gt Boct 2y Bkets gildo e
#0 o e e L. ol
Somd ol e Sfdfood
o:"\uiou B TEle @b d
aa 0i0 S 30D, G B
6‘ mgma ot Bleod dmid widd
o Fompdolis wonee :)‘ el
HEndsa do wl ey et
=) 'hb\’a‘.ads-q&f. msuﬁ‘ i

QSCS; 0 é&oé !

slohe, JFOE Db, Oy
b dbde® S sy, w gaddo
& Nudofl wiirw oo, &
et mures BB Loy A1 Dok
& wRn  edsieg pdoves, GG
Bolres sSeabh Sl 16 efis
it @it MoBols Kow K & Ko
Bt Dipth, mibe® # pea A
S A LS o L.n.._:!‘..mlxd::'
@ 36 Aoty Pd 555 evron D
& pido Jpesa, 5T des i
43 aoliom Prd Sades® dagh Mo
08" aTrem. W 5 odbliET vl
doutie wiiired® o 5f dhd w0t
et dof nabh D,

Teesg 200 eeéa§§&:6¢3;??
1

* een And el eado
ot » ol
Avodaeyst g5 48
Hodgmen

Syl oS @8 Just srlet

et ey wipdo UL S

whireres BAGETAL T8 SR

3 a6 Stire Seipd8, Lfpdorty

SBE0H sowe; Ene 82 Jp0l s

Fomorm soll JE A% pol B

A0both eledo ach, SE2FE o8 247

M- ssdiabod shteat
wafpdo SoRSd Redd duo I

q:z G, 0 DI, e mmd

L) .:sw#q,s iy B hoask

Bt o A .'s: (ol @0 &F

B 83 frod dug el g

T, wht ol elte sduy

:..&i_y&u i

vol Tk popor LobE drpoed)

Sotzodh 508 efinmion, S5

aoer Sohab 8l Didho soes o

T, dokuob, ety 25" EX6 &30

£ &
e, Got b &5 dySay
dogrs sctbmored 38 Jied,
. er Ddctoed? ded Dfdives
Essthotnmneh. Bfyizet Dtds da
B p\md' tof, o8 Shdbod® avi
odi 68 st saider Sowdreh o0
bigosn ol i, wortd Dy
B0 w8 Qdnd HoTed Ored @
suet @B AS wrgrioed et dhen
Sodosen BOEND, ol n.-gc.m-.a:.'m
dirr el S5 Sore et B
by sokecl. & et ags g
r..a’rur.’bo Dagbod' @eh el Eroe
u‘ﬂ A S0 DA elidranl
. s et b .'&\_nz' ol
o 1S At Dgetet Bal

i v B SRR 5 s o S
Goor, s ADOD SRBETY
a o u..a;d: ‘u... .‘.\mu';, Py

&i; e
eﬁ“ (pack S5 EF wan sod 50
58 Dgorn schn, b 1anetd tomet
wierdo collh. wind eiSed b
worrd &6 pordh B30, aetsosh ko
7 858 2085 & ofidin (05 Ty
Hedt Sogitohe S e el
BE Sdbomd, gp6S 13 ol 18 &
do Htm fomoth AdyBolol. o
el o0 Dl Tew Eitiokomm th
=l Blo Srbesiod Bivd. e
&0 goaia gEde, P8 o
OO D Boonn She Gomudt
b st dl Blhand ol Sapd
ey, & Sored Pol hot
ey Dieneres s wonl gy
on wldde Baddt Sk e
&J‘L&.ﬁ oty 2k gl St 3s,
ediis s i S0 Sglod. as
Oen SohahEsn, ot Dadbe &
o Blenrr 8208 B ordliy e
do ExbdEsonn shdin g gond

St il wlobe BORG gose

e Botimne® Sptins, woud and

Der: tetfien eittod Hofsen S0

Firomsen Serenmher? g ?: Qoos

dmlh U‘!nx-;u:.‘.l Sowebol o'y Soydio 00

:»mw&d»ﬁ"-qum&_m.. L)

5:." Tyuges $holl Brorme ddor
1-..;:5.‘9,‘5-:&!1 m&u‘s?uﬁwmga e
Ay St Moo Aol oyite bees, L iy
Ty Ptaroihes F00 ebyions 1 o9 @helod.
:‘Bwr ] ..m:d‘:me.a s Dz L:-Mag.o
5% B2eofiser, 4n5 E's BioRol 208 3 dogio
- [ 3‘:& Het do it oS o
Ay, o cenrr Seiudurid o wces PO e wondl
T Dol 6 e, S soiroo? o8 Bob® wodo., S
tbull, s decindad, 00 Bog, o @by
D—."-‘Q‘:DDL e Agadar Toaerhek DuifseT Dot
Sido der Dmcﬁ Dede dunso? Skl Sk
Dty uf Rojbe Sepite pao Dod. by s

SoTabd TEEEe HE ©Boas)
SgHIF60D (HF0Se0 HBOLD
30 Shres S t=Sohrs doro EE

S Forre [ PETWS | Sdth SoTad psipes
Dghes ﬂmun‘ o w00l oo oThA m\‘;éb— .

~<$:| o Mhetcl. & HUS Someril o
3 ml-hhb g fof bt o 887 e Sefoel
fovchd ebemol ofee eb Shdag Bedlen @b
Do @wde, Somchb wof sl Daes B b o
fao8 Bufe it San T dish ooy e AAMIoE.
== oo S e st Sitaiol, i eadd%y
Lo ST g ug), Tin Tboad oD ouo Mad
b wwammgmammﬂm-g
F'om a-e. :‘huﬁ: Sz #55 Adomer slde Jerbir
e, ok dibiech Sotm bb woonf) ains o

& Sv, swc b 3o 3 oqd'awoeﬁm
r.—.u:: :md:...:@adrv Soomat it Aol we
AmEroso™ n.‘»_ BOAIod Dy DoSo inh en
mmwmmuﬁﬂi:\jﬂ S, SEGBOETH Sy
i Tooaib wastel B dge butfoes oo
e, Slosomd AD Bosd Helofil sfethen,
stseoaLaiuo.z.&m % 5 D8ccrun ud
e anl danch. 888 tiobod Seba it sg
Sapibrncs V5 wH0R, 353 dooraid sopm SR
fosbors 268YY el oD bop beg abrest 555
e Sl Sorrcbbon drte Bdotged 55 4
Gt BhL o wilolity Besiod. Bod® 15 wBca, &
Ay Jepfind Soobl sgatped Fd 0 S
oborT S

=

42 Ssted >y
L &Ur-’sﬁa éﬂcn-u:asa msoncmas oAl B
w,..-\n;m.-rmrr nmma:.u-m.!adm:h* Seen. ga
st 489 Deebodora Hiode, Brannst B0boD.
=8 sofol & 2ovs & Red® 0 o m:mf.u:n‘qﬂ Seoa®
iy Btead #da?t‘eu”ﬁm 818, ots o dwbo
B0 86A SobocrDodAn el ERikol, damdSinSos wh
A ol s S m.u.:\.c v JubENG olar
ot Snoth sy edimer (ot Mo, sber sofl St
12 g rarmes ity ol b Meroones e
oo, &f). Boorvs, wirk, ;ﬂs,x}nrr:“ SiraErm
SaBET D deda o Jodibod a7y
EMID g B By Moy ridad Lt Bplohol

¥

et ©)

| DB TR So 385000

* omBs moosod o
P wotRo

*» Hofd e dod vLpe
oF, ddel

&8 BeerraTdl e wdesol
by shoune o Sores weled
Sorv oafler g S0 oy, of, 2
o e Bop el ofjdbins
wTh. hhrde whdto S M
Sotie Bogol®s L Sog £ HE6* bonen
#*sq‘*mg‘mz‘m-&.‘&:.m
o e w250 SaErEst SR Sol
eZn8 chortos wotdes Eryacd,
24 e 3o Soif 57 Zobh 3ay
o So@ dobd Sem. & deddgom
e o pelndor 158 Armeigon® s
e 36020 5T e ol Sab 25

ool elrdod edierd, H4T

o e M&gaoc‘ ﬁa;vr..z 3

S6yo oo ab:rao':}g ar68 g
m_."&:o—-.a‘g" s B Bogo 3gd

dmdf ¢ oy dgidosddor eSieD, Baed a3
QMMO&JWGDQMWLU 5 e o 508
0 el Deppte i w0 B @ Bee maﬁwﬁ
fotbardo Tplolo & Sl Doded’ eodyrion Sube
Aty Bbegtosohl pood Jossl g :n.s;;é‘.‘. (=
a..ts.& :ﬁmn A ol igm-’ms etk Hore Ba»
o 2, Jummua‘r.-aéam-\' o Bods
dwo domgal H 0 T EITRET S SgRiple
Lo 2HOs. Ay s o A Ing Sorn el S,
fbeteds et naddEt deodor dbodtert
Fool," wD $7 s LE D, s 2020 offel T
=00 ayficrced | aprdd-irint doge® Sbo dieve
B, Sgor o8 polidios’ eh LTS
2E0d? b vgs Ao
HénGtw, Hentho T
e e ]
Bledbes, mEdes Tybso
2o Booms rdrerd : Boore Fob Tdnod omtt (dah
6D}, Dbt BT, ewpile ), crdivboro S KRS
Bayol dodingore Sl Beed® wmntod® s3dnT o
Emal Bl whil Swine Dewin oty by dedl. SicDave dg
:5‘-' iyt facd a[&:.. 55 o) B R fotey
wag . Po Stod® sad@mnad o3 B P,
M o e S o S8 oo dag
ds i o8 »Jr.lﬂ' Amiod "csa-awﬁd" Zadlt Domch
wotis Fagodt e fgiio bt . 45 sbwtar £
S, e ol BBSoG T, S
&0t AR Satodeai '}.;-
Borrt o8 BB @ B0RGE. Aed i eyl Semy Som s
55 oy widad dobove rsz.u witod® whfiob, @bt
B0, eparEs TroSBE TG TREPOD alpd wid
T ftiirol wigh HE oF hobd G ieodots sonhd

Seariith DoBthed wSy S, ToBlied mogi@d §atn .
Bt ol Betud moufEcRdt Sfnis S E pedl

Forell fxboow. M8 S8me 305 o
oo el B2 Bk ey Sl Wl S5
L wdn ‘aﬂm:u& Fim el

yeire Ry
7d &7 oge wb Sykn 385
gt D aﬁum-amsw
o STodto abfedTmd, fd SO
B Bhio AD Amnen, moff g
g0 b 30 S lacpe & Smdle

Tl efonde i
e et R
st 845
Sero oo Lalzo,
P 5101 Sebbes meBio
Joththy th e Sotio
e e
o el 8ih o e
0 Sl B I3
20f iy e i, B
viergpes el dubtlo S
15 Bocoe S

bex EbfocD
o, Imo Hoffo, efrd Hatorm
B'oq'ﬁ Emo [HESE T D'hb'n
7‘ . Deip. g0, .gj:ﬁ'm‘a%vg
B0 Sebdine 3¢ bey Moot
L::r:-a- e S Muw‘bﬁa«-«ug
Gorr SEmoR Do bedens. &
:?cgmoos‘ i .'.e}'t“‘d .J@ME e
SEaT, b 1u1:n-e-v5
bb&. BOFL mBouFAL divienE, Job
TR —— bﬁ?;m.

m 0552569 wrag08 Ananen

FOL0 oo _ﬂﬁ." sl

G Gy :a-;u dogd rod pw-u.ﬂw wSEnT DD
L5 iired oot Geves Homololi drdrep 48 O45;
EL aap:u‘uﬁné“ 808, .8 srd Dok ZomndoD Sh
erotbioll i dorgise® wvion Gl Fodtee Mo w D teo
Bot, 2 B oeind, BEnf ff Kt ol (2SO
alus, o0 36 29T odT o agm Sowofotst, wofis
TRl S Sos 208 Sroso BBGT JUE w1 et
ity St Belpeire st Sdeoboll SE Sga (b
Soof &) Bos NGRS BT wbmdie: 25 danb
ehim, oot dgiebe: o piwed, S e & Bt Sleed
enhen T Eroine, woling 6B ddred ool dores,
......ﬁp‘éu dooudbd® gl miEsism b A%
S Rpdops bt ety S0P Sov HUTw.

In Pursssrn 1 T rdnr .50 FHE) dseet 36-10-2076 and & amenament
ated 351,201

Wertarn, Mistsiry of Agneutus (ot afiecis -Ws Prien Cp Scsnoss Lin e by
nathes et ¢ imonds ® niocoe new 100% water ol MPY farirens &
Scupectan Fenlay m e apechcannn g e

l
Carags T B TR + P W o 0% VOV
#T%Fe +TH M8 % B+ 0.00% b WIWRI

TN [+l N2+ 1 b W)
T NP4 18 {3 g % B4 1NCue T 1 bl NP
[ 1 P 102010 42 e PG 1% 00 S0% Mo WPy

(24), shero der Sobis Bardiahy( 44), £ 52, &0
g Sg; Spris Sobd My cmga’r&u 10jrr oD, ol
-;_wo-.. Jum;‘gmcﬁ. JQM.Q« 5, 230 + 2%
e, e, aobyS I8R5, Peorh nmx:*.m e
gl mgd bithes Bneficio et 6. 0 Bt v
‘.; znm;sg ot et a:é‘..nqcz i .:-M‘a:.\r

1800 NCal + TS TP THCU ST WP
- S840 2%Cas 1T TWFae IRCus TRE WHWS|
Wi e thad & procesties: i fnke ol in e
USERION ST b FACANS 60 HITEN

Thanbes Yo
s Ty
For Prism Crop Sciencs Lia

Oirmctr

Sagpore M&M sescgeis éau.,::-a.a ed Exia
%:ﬁ’.. obod e domg wvoiont Phive Sgdosts

obhod snd $§ swosky Band 6

4o Boorrm Exticens | Jkhed Srd BE dHoud dootily
Oundis bty dp el g Dotmdt Socky Bond
BT Soehabod? TEG sSSG w:xr_,uadu o
Shob. T Suodd Swed 3 Donde Subos® e 3y
.‘.“Wi‘ua‘o' wipd -saaw.«,:‘;go droob. "“r!'v.,c,ud."m
RS FoubE SrE Tre (663 w08, 4 P
ol it INTRENG R oA ety Bekodiof,

oS%88er 122 Horard Jiord arod

Q0?0 YO S°a°d)

—3

=+ 2an g5, 45 wafas
Fpofy Dov LD Bt
3go Javod « bordd
TG GRR 350 S
baol aS.oomd edme
ol Do irooer: borild duj =
Srfpos® Sido Doymod® afﬁ 122 Hw
ey el Spogy Siken 53 efiel S

bn:-u:‘rv ave.‘_;bua.

g Bateul Fo
ol 358 wid .."‘;i\:\’ s \‘.iq.:':-_ﬁ o, ww Bai
S Sl oo b Do Saymo
O s, ol B, e D8l
Stbodi g Saored, d0god® &
336 whmwdiod Ttorm ko

=

85 ez a-....rb.amd‘ Sy M=
LMW St o eiEFe
Totiso 0388 S0 7 Esgodt Sroko S0y
=i Sonelioll el S St ﬂnann

et o oo (I e ads sy

I..El m-&a-:m.. Boarc W aa

oot .‘m s o8 B Poll Domend:

widd e Sy Sgeet ady

Ly Tof domed Ewh STt
(Irdalocrel) ndboon, LREwf fhe
gt S5 Doty Horwes Somiuth
GRSt &t G SdiroT wod
Eiop LBE n-g o’ Dren os L1E
=f gt siof S 258 oy Sov
h)‘b e el e wigdhilo =8
o, wlbte Jobdowd drirclom
o), E06 o whiondho G .
deriol® Sodaben HEUWE J0dnd.
oulrS oged® owlpl og Dey S Ay
6T S DO S0F SO ot 1,600
Zuveey Dend rodl Doves sl
riradc EEAT ?S‘.ﬁ—aﬁ' iitiﬁ' LEé
8o sderde gotc whtl Do
r.') B2, Se S mestdo S8
%, S84 Stbw Pilagon iy daren
ielomd. sihodt Soj BOEG A
diproraieed, Sfa. A
BZodsp, Pak tvgn, ddo 1..:!'..'.'..
whio ges, ddo (hhh) 3aheE,
v g ;8 Bogdlo Jém a5 g8
5 Déodgen, 325 Suf, oy w038
S, w8 st IS
n

-

o Srol Sedand
o

b L]

Satad
ot T
m-p.

wodirin w6 o Gamem R Lty
s 0 8 Dol v1 ot

=00 .
m—nmqw
i, il e,

-ll'l\.lwlﬂﬁ i

o | m s by
-

2. 3.1
o

=
i1 ey, 3084

[
L Ry T T =

T et e bt e
By
oy, s vt |




FRIDAY, AUGUST 1, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

[ffLEcs| LAKSHMI ELECTRICAL CONTROL SYSTEMS LIMITED
Reqd Offce; 504, Avinesi Road, Peglamedu Post, Coimbatore - 641004

NEIL INDUSTRIES LIMITED
CIN: L51109WB1983PLC036091
Rio: 888, (Ground Floor), Lake View Road, Kolkata-70002

Note:

CIN : LB1200TZ1981PLCO024 Corporate Office: 14/113, Civil Lines, 402-403, Kan Chambers, Kanpur-208001 .
Website | ww lecsindia.com  Email ; com il:neilil@reditimail flindustrieslimit i
arw el conl el ccpiicrgpecel e Mayur Uniquoters Limited
NOTICE
THERUARTER FNDERJUNERO.ROBS. (tor Equity Corporate Identification Number (CIN}): L18101R11992PLC006952
s e o eq Registered Office: Village-Jaitpura, Jaipur-Sikar Road, Tehsil-Chamu, District : faipur-303704 (Rajasthan) india
st Pariiculars B ey odgement of tandior 20 ; Tel. No, : 91-1423-224001; Fax: 91-1423-224420, E-mail: secr@mayur biz, Website: www.mayuruniguaters com
e e S :g;::;mm NOTICE TO THE MEMBERS OF 32" ANNUAL GENERAL MEETING TO BE HELD
2 50 sm | s
—— r ol Window<hal ema for perid ofsixmontrsfrom uly 07, 202510 Dear Member(s), THROUGH VIDEO CONFERENCING / OTHER AUDIO-VISUAL MEANS
i e januat eligible requests during this period shall be processed in
L ki W [ p— .,ema.;f.a.‘sed mocooty e ? NOTIGE is herety given trat 32* (Trirty (A of the Mayur Uiquoters Liniled ("Gompany’) will be hield
it Registrar & on Wednesday, September 17, 2025 at 11.00 4.0 Ind Time (18T through Vi ("VC")/ Other Audia Visual Means ('DAVN') facillty
3| NetProl s e e el Tt Share Transfer Agert, Ms Sky imited, ith the applicable provisions of the Gompanies Aet, 2013 [the Act'] and the rules made thereunder and the Securities and Exchange Board of
{ater Exoeplional ms) 5655 L % India [meg Obilgation and Disclosure Requirements] Regulations, 2015 read with General Circular No. 09/2024 dated September 19, 2024 and sarfier
| et Pt Lo or e pericd after Tax Private Limited R/o.. 1st Floor, D-153/A, Okhla Phase 1, Okhla Industrial Estate, New circulars issued in this regards from fime to time, by the M\n\slry of Corporate Affairs ("MCA Circulars*) and SEBI Circular No. SEBYHO/CFD/CFD-PoD-
|t Exoepln e M 270 373 Deln-110020, Phone: 011-26812682/83 0 India ["SEBI Circuiar”) without the physical presence of the Members
F ema: admin@skylinerta.com,
;| T Ot brzme s b Alternatively. shareholders may reach to us at neilil@redifimail.com, ara oo e, _ .
[Comsrisng Proft. (L) for the pana fafer T N neilindustrieslmited@gmail.com In Compiiance with the above-mentioned circulars, the Notice of 32" AGM and the Annual Repart for the financial year 2024-25 including the Standalone and
‘i oher Comprabersive ncam (afler Tae] IS | 151848 g For Neil hduslrhsllvng:,d Consulidated Financial Statements of the Company for the financial year ended March 31, 2025 ("Annual Report’) will be sent in dug course, only through
6| Enuly Stre Capelef (Fae value of Rs 1 sach) 24580 u U580 " electronic made {i.e., vlakmau)\nanmm of memberas on Friday, August08,
[ — P Kot (company vnesomemy| | e egstens St TansiorAger (ATA) or i i y Pariciparts (0P’ A Leter
n)«r-r-un=anru=';r-=tn\w;cus\€ar1 i WD for accessing the Annual Report for the financial year 2024-25 will be sent to those shareholders, who have not registerad thelr e-mail 1D with the
- o . (Company/Depositories. The Natice of 32" AGM and the Integrated Annual Report will also be availabl sun Cwoanys w:hsﬂele wwwmawrunluwlw.l:um
{|omamenen PATBACK BUSIN ESS LIMITED GentralDepastory Senices i) Limted (CDSL') websie L&
{l canuing and tsconinues operaices| Regd off. Plot No. 3, Agy | P £om.
E':m i 3:2 1:(5 sl ’;:“: eI P Memhess can on and patclpte i the 32 AGM ofthe Company through VC/QAVM faclty aniy. The instructions for jaining the 32 AGM and the manner of

Extracts of the Standalone Unaudited Financial Results

For the Quarter ended June 30, 20:

parmnaunn in the remote e-voting or casting vole imuugh ihe e-voting system during the AGM for the members (including the Members holding shares in
he I]Ps/ Company/ RTA) are provided in the Notice of AGM. Members participating in the AGM

i
the Stock Exchiange under Reguiation 33 of e SEB (Listng Obligaens and
Disclosure. Requirements) Reguiabons, 2015, The full format of the  Quarterty
Unaudied Results are auaiabs on the Stork Exchangs websie- BSE Limved
(www.bseindia.com) an on the Company website {wwwlecsindia.com.
(URL htlps:!'www lacsindia cominvestorstinancal-results)), The results can be
‘accessed byscanning ihe OR Cose given below

i 1 By urder of the Board
Colmaiore NETHRA J, 5. KUMAR
31072025 Chairperson and Managing Bireclor
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ANDREW YULE & COMPANY LIMITED

NOTICE TO THE SHAREHOLDERS

DEMAT ACCOUNT OF THE IEPF AUTHORITY

This natice is hereby given to the Shareholders of the Company pursuant to the

pravisions of Section 124(6) of the Companies Act, 2013 and Rule 6(3) (a) of the

Investor Education and Protection Fund Autharity [Acenunting, udiy, Transfer and

Refundl Rules, 201 IEPF Rukes, 2016, as manded from fime tortime,

I e of the IERF Rubes, 2016, all shares in respect of which dividend has ot been
othe Demat

[ TRANSFER OF EQUITY SHARES OF THE COMPANY TO THE

ecount of the JEPF Autharty within 30 days fom the due it of lranslel

Detail of the shareholders, n respect of shares for which dividend has reraines
unclaimied o unpaid for

Authority's Demat Account, are avallable an the website of the Company at
wevandrewyule,com kmnfnmauun and necessary action by the sharehalders.
Further, pussiant ta the p the ndividual
notices on 31t July, 2025 addresse: whase
i e bing umpaidunclimedfor the st seven consecutive years o move
inter-aiia

(Loss) o e por (ko ) st
lathr Corrgrenarne Incoma

throughth Section 103 of the Companies Act, 2013.

Members who have not registered their e-mall address with the Company/RTADPs are requested 10 register thelr e-mall address by following the below

- 3 % L e

Pieasa provice necessary detalls er Fn\ln Mo. Mame of shargholder. Scamed copy of the shate certficae (on and back|, PAN (st

Physical Holding of PAN card), A of Aathar Card) &t mail idie. seer urbiz
or at RTA amail i .. naeta\na@gmaz\ cnm wun the Form ISF-1. The said Form can be downloaded rom the website o i Company at

WWW.mayuruniguoters.com

Demat Holding | Pleasa update your mail id & mobile no. with your respective Depostary Participant (DP).

Further, the Board of Oirectors in its meeting hE\d on Thursday, May 025 haﬂ recommended the Final Dividend of Rs. 5/- per equity shara of face vaiue of

Rs. §/- gach fully paid-up (L.&. 100% of th ended on March 31, 2025. The Company has fixed Friday, 22" day

of August, 2025 as the 'Record Date' for determining entitlement of members fo dmne‘nﬂ for the financial year ended 31* March, 2025, if approved at the 32

AGM of the Company. The once approved by the In the ensuing AGM, will be paid within the stalutory timelines through Elecronic

Clearing Service (ECS) or by any other means fo those sharehalders vihe have updated their bank account details, Dividend will be paid after deduction of

SHIVALIK AGRO POLY PRODUCTS LIMITED

CIN: U15131HP1976FLCDD3T03

Rogesied Ofic: Pl 1, Socar st e, Parr 191120
Frse I sl A, ot (Pt - 5055

o

T U W
STAN | M3IE | 580 applicable tax at source at prescribed rates.
SEBI by ts Mastar irular dited Juno 23, 2025 has mada it mandatory for Mermbers hoking securises in physicalform to furnish PAN, choice of nomiration,
withthe Company o RTA i.e, Beetal Financial & Computer
Services Pyt Lid. Member(s) whose fofiots) do nat have the above mentioned dtails wil be eligible for the following, upon complying with the requiraments of
g &Y faoa. Bz the above circular.
e | s oy | 0w
+ Tolodge grievance o avail any Service requestralatingto shares or
T The
Exchanges weder Recaiaion 3 of Otlitiors and « Forany pay from April 01, 2024,
Regglians, 2015 : Aecording Bank i updated, shall
2 T abor Tj:n:a?r:w'nnri Ly the sucit commiliee and soproved by the B receive ﬁw.deﬂd i :iecrarud at 32" AG ofthe C i i detail
g flon 5
¢ e Furthes, the arg d their Bank A s and address for avolding any delay in receiving the dividend by followlng the below
81 s i e s 19l s Conpanes A 01 et wlh -4 e (4 et
F
ot Sustess imbot ) i Leom aboutchange of
s Physical Holding | address and updates about ank acoount detas by submiting Form ISR -1 o ATA for VBEEN\WQ dividends diretl i i bark account
Dale: 30872025 S-St through the Electronic Clearing Services (ECS)
Placa; Kaw Delhi ON; WT4d248 Demat Haiding | embers whose shareholding s in elecironic mode are quuesled to directy notify to their respective Depository Participant(s}
1 {about chanqe of address and uvdales about bark account detal

£ April1, Gompany is required todeduct income Tax
at Source (TDS) from mvmnd ua-n 0 the Members at prescribed rates in the Incoms Tax Act, 1961 (the T Act). In general, to enablg compliance with TOS
requirements, Members are requested to complete and‘or update their Residential Status, PAN, Categary as per the [T Act with their DPs of in case shares are

Ry e sepinongsagic

N
{For kind attention of the aquity sharsholders of the company)
smpmmmmnmmanmnm FY 201718} av coresporcing equiy shares of |
d Protection

IEPF Authority's Démat t

has slsa been the Comp: I
m final dividend for the financial par T 1810 Re.04 per Equity Shares of s. 2
ofthe Gomparies
»w 2015 th id and unclaimed i the compan
transfer d 2025.Th
‘wha have not hi arealso W -NPSN dem\m W‘ e

Fund 1EPF Authority. PLsuan o he iosors of S (24 o s Comganss Acl,
g Auoriy (AEcoy )

i e Rls mater e by nlomed vl e
i1 by e

gl el

i i,
then the same has to be claimed from the Investor Education and Protection Fund
Aty oo iacedioe o o T o, 201, amended
To awoid the

2017-18,may lodge thelr
haims with the RTA of the Company, Le. MCS Share Transfer Agent Ltd., 383, Lake
Garders 1t oo Kolta- 700045, Tl {033 4072-403 \AGS 14053, o (3314072
4050, Email: messtagrediffmaileom or with the Company at the add 1

v yuas o rmcrs ot Tl Y 3100 S0l o o ot St 1 G
oot s st Fig JEPFYon o s 411205, Tha Compony e soponsel|
indiedial 0 ha cncarnes sharehcdars at e test aeatable addess whose diden and)

s sl o e rasimad 1 [EPF suibarty ncr ha st Ruias for tsing spmprats
zeton The company has uploaded full defails of such shareholders indicating
dividend amount of IEPF Authory.

m w\lh RTALY <1 by Friday, August 22, 2025 at e-mait IDi.e. beetairla@gmail.com
the RTA of the Company atbeetalrta@gmail.com.

Megmbers are requested lo c?MU\?y 1gad the Notice of AGM and in particulas, the nstructions for joining the AGM and manner of casting vols thiough remote
@-voting or g-voting System at the AGM. Further the ahove-mentionad information is being issued in compliance with the relevant circulars for the information
i For Mayur Uniquoters Limited

Kapil Arora
Place : Jaipur Company Secretary and Compliance Officer
Date : July 31, 2025 M.No. A57885

on its website
List of unclaimedt eprssne m e sivalagyopoly cor
UsLof shars Yo TR 1o IEPFasp Toecircamed 0 clam

clzimar Alviderd amouis bielors the abov sax! Jate Le 0411 202

g e

abave, Shareholders may kindly ensure that claim, if any, is received by me

i€ Authority in eccordanci wit he e provssions of (zw nd relevant ruks. Sharsholdess,

RTA/Company on or before 15th October, 2025 10 ensure that
drviclend smount and shares are nat transferred to the Fund,

Shareholderls} mqref&vmi[l’Fdela\ls under the vestor Relations'section o the
wehsite,

. hoidig :Mls;mpwiu\ or: and whose shares ara 2|
T o o of P Aoy, mey ot et e Compsry woul b2 s

‘dividlend/shares due to be uanuem-i 10 IEPF Account

cerfieils)

Date; 01.08.2025 Company Secretary

Rites o
ate | | conestes) which stand rogiere n S eaimes st sard autorsatcall cancelee a0 bo
with their Depasitory Participant (DPL, i case of 3
and ; e Corpany o ha purgose of iansfe of Siae 1o DEMAT Accoun f EPF Aol
Forand an behalf of e
Ao Vale B eortea, | |[EPEAVTONTYHAS INTATED 100 DAYSCAUPAIGH NAWED AS-SAKSHAM INES A1
s[5 EHMENDLHERS rc Pnsvsm musrsﬁ OF unmln.urfcmusn DVIDEND T0
Hlacebatata SucharitaDss | | izpr. oiNG T0 TH: ERS OF THE COMPANY ARE

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S PARAMOUNT MINERALS AND CHEHICALS LIMITED
Operating In Chemicals Industry Al Ambernath. Tham

REGUESTED O UPDATE THER AV AND OTHER DETAILS INCLUDNE BANMK DETALS
WITH THE COMPANY'S SHARE TRANSFER AGENTS, IGNORE IF KYC

y eaisct the campany's
a1 Ahvora Capita Limited, M. ABhinay Aggarml il

Incas
State Troaster Agen

valik Agro
dakn B-15, Phass I, Indatrial Ares, Monal-160055 (PS) Bron, 0123810804

{Cinder Sub-requiation (1) of equlation 954 0f he Insalvency andt
Bankrupley Board of India (Insuivency Resolution Process for
orate Persons) Reguiations, 2016)

o pchesta cor

For iy
Piace : Mohali{Purjat)

4
Deted | 31072025 &L Jain, Finance Gorroller & Gompany Secretary

KRITIKA WIRES LIMITED
CIN - L27102WB2004PLCO9B699,
d. Offce:1A, Bonfield Lane, Mezanine Floor,
Kkt - OO, Wost Bangl, i, Phoee o (153) 407817

I

XTI

L 3\ THERMAX LIMITED

THERMAX

Conserving Resources, Preserving the Fulure.
ter ended June 30, 2025
{2 in Crore)

I results for the qu

Quarter Ended Quarter Ended Year Ended
3’0' Particulars Jun 30, 2025 Jun 30, 2024 Mar 31, 2025
‘ (Audited)
1| Revenue from operations 215018 2,184.41 10.388.69
2 | Profit before share of (lossYprofit of associates, exceptional
items and tax 21165 16173 88471
3 | Profit before tax 21147 16131 884.47
4 | Net Profitfor the period 15145 109.42 626.70
5 | Total Comprehensive Income for the periad 17831 10223 624.37
6 | Equity Share Capital 2253 2252 2253
7 | Other equity 491236
& | Eamings Per Share {of Rs. 2/~ sach) (not annualised)
Basic (Rs.) 1353 1028 56.33
9 | Eamings Per Share (of Rs. 2/- sach) (not annualised)
Diluted (Rs.) 1352 1028 56.31
Notes:
th i der Regulation 33 of the SEB

nteaed, e g 0. Website: (ustng Gnhgal!ﬂn and Disclosure Requirements) Regula!mns 2015, as amended. The full format of the unaudited financial results is
Fabyen, Mahasashira. dndis, 421501 EXTRACT OF ""‘“D"ED "‘“"C'AL RESULTS FOR availabie on the Stock Exchange websites (URL:wwaw.nseindia.comwww.bseindia.com) and also on the Company's website (URL:
b s a.m SHiaiug ot THE QUARTER ENDED 30TH JUNE, 2025 thenaxiiotial Gorm)
305,341 32. 300, 12 (Re. i lakh xcept per shre )| it
T2, Tategst, r'lnmu.mu, 5 ‘Guiariorsndod Vear Encod| 2. Key financial figures for Thermax Limited (Standalone) are as follows | i
it ) T No. PARTICULARS 30,06.2025] 31.0.2025] 30.06.2021 | 31002025 (£ InCiove)
| pemileez iii‘;;:;’f 1 (Aucited) Quarter Ended Quarter Ended Year Ended
7] ot 2008662 | 2091477 | 16890065 | 7429830 zr Patiogling Jun 30,2025 Jun 30, 2024 Mar 31, 2025
i a7 Factey, 2| Net Profit for the periodyear o (Unaudited] Unaudited) (Audited)
Thas, K ke S50 (oetore T and Excoptonl fam) | 18516 | 5556 | 20728 | 148024 ! L L ) {udiod)
Pl il 2| Net Prot for the perioclyear 1| Revenue from operations 118266 1.310.85 6.254.07
ol g 3500 o o before Tax (after Exceptionaltem)| 185,16 | 5a5.56 | 28728 | 148024] 2 | Profit befors exceptional ftams and tax 61.92 1618 619.41
et vt il bty 4| Net Profit for the periodiyear after 3 | Exceptional item gain (Refer note 3) - - 9373
30,000 Ter pa. on liquid base. Tax (after Exceptional item ) 13761 339.76 21737 | 1,013.48| rofit before tax 3
4 | Profit bafo 81.92 1618 713,14
o ;‘{"‘e ’}; b :ﬂm";';":uw i 5| Total Comprehensive Income for 5 [ Net Profit for the period 4647 8598 572.14
Bt the periodiyear (Comprising Proft 6 | Total Comprehensive Income for the periad 47.95 8477 568.62
¢ e gt and ot Income) | 13592 | 34240 | 21452 | 100671 7 | Equity Share Capital 2383 2383 2383
—— ——— i &| Ecuiy Share Capitel 8 | Other equity 284393
(& [Tty vaos of i i serioss [Froduct saie- NA 508 Cr (7% 2074 943
0 st s s ISclar Power Sabe - INR 273Gt (Y 2024) [Face value of Rs. 21- each] 532560 | 532560 | 53550 | 532560 9 | Eamings Per Share (of Rs. 2/~ sach) (not annualised)
{7 {Nireber of sy woimer 7| Other Equity excluding Revaluation Basi (Rs ) 250 T a2
fibe J ::f:l’:: o e 41148 10 | Eamings Per Share (of Re. 2~ sach) (not annualised)
\es ol ok . ! acon 2 (.
s of ks as o R deomnl T uatd oo £01 e oy oss|| osll| cosl| oz Diluted (Rs.) 360 722 48.02
(ii) Diluted (Rs.) 0.05 013 008 038 3 = (i -
I gerameniminersis @atcontand e L
Ros ua'l w wieersd from 68! web parial l} The abcve is an extract of (he cetailed format of unaudited Financial Results hled
i £ wih the SEBI (Listing Ot Quarter Ended Quarter Ended Year Ended
T {EigEi o e G T |Cigbi e TG R DT Bttibeue e enc Beguniome. sore. Particulars S 30, 2025 Jon 30, 2024 Mae 31, 2028
AL S Jootained. e ‘which can be: 2) The figures of quarter ended 31st March 2025 are the balancing figures between - = .
g o "g.;‘m"m;;mmm tho o e of o il year 316t Marh 2025 and e publsnes (Unaudited) (Unaudited) (Audited)
H .25 dale for recempl o esalon of interes! A 7] =
5 oT508 of i St himpacive |10 hugust 3) The il Tormat of e unaudied Financiel Resuls are availasle on he Stock
I e S ] e T o .o NSE and Company's. websita
Lot dai o smission of st (16 gt 2025 itk d g the QR Codo Thermax Netherlands B.V." 93,73
M

qiven below.

T agun, 025

TP Ay, 2025

: Kritika Wires Limited
1A, Bonfield Lane, Mezanine Floor,
Kolkata 700001

Phone No, (033) 2242 9581/ 2213 0660
Website

sd-
Managing Director

Place of Signature : Kolkata

Dale :30.07.2025

-
Bl dndot
@ Prfussions i the mater of

sk 1 Ordmie ol Lt
mu ' |enwmnm@mmml 14048
3026

Correspondance Address; 7722, Dav Naga w e itioe
Rag. Emaw D wunlasi indaliahuEDDomail com
ject Specific amail ID for c ndence:

Date: o1t August, 2025 o s

T ee @

epaper.financialexpress.com

* Considering the current market scenario and performance of a subsidiary, the Caimpany aceounted for reversal of provision for impairment of
investmentin the subsidiary.

For Thermax Limited

Plage: Pune Mrs. Moher Pudumjes
Date: July 31, 2025 Chalrperson
Regd. Office: D-13, MLD.C Induslrial Area, R.D. Aga Read, Chinchwad, Pune - 411 019
Corporate Identity Number - L29289PN1980PLC 022787

a ee O a e @ «

Pune



